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Report in compliance to the Hon’ble NGT Order dated 17-02-2025 in
Original Application No. 425/2023 titled Deepika Khari Applicant Versus
State of UP & Ors.

1.0 Background:

In the matter of OA No. 425/2023, Deepika Khar i v. State of U.P. & Others

wherein the applicant raised the issue of burning dry leaves at multiple locations
in the Badkot Forest Range along the Rishikesh-Dehradun Road, and the

inaction of forest and police officials despite complaints made to them.

In the said matter, the Hon’ble National Green Tribunal (hereinafter referred to
as NGT), vide order dated 17-02-2025, (Annexure-I) directed as follows:

Para 13. “The CPCB is directed to obtain, compile and include in its
reply/response the information with respect to the following aspects:-
(i) State/U. T. wise number offorest Pre incidents which took place in the year
2024 in entire India;
(ii) Causes for the forest Pres specified separately under the categories of
natural.
man-made or any other reason (the reason may be specibed);
(iii) Measures taken to remedy the damage caused by the forest Pres,
(iv) Preventive measures proposed to be taken for preventing forest Pres during
the

year 2025 and the following years ;
(v) Budget amount allocated for undertaking remedial measures for remedying
the

damage caused by forest Pres during the year 2024 with details regarding
adequacy
of the amount and modes of utilization.
(vi) Budget amount to be allocated for taking of remedial measures for
remedying the damage caused by forest Pres during the year 2025 with details
regarding adequacy of the amount and modes of utilization.

2. Compliance to the Direction:

2.1 Approach

The Central Pollution Control Board (CPCB) has requested the Principal Chief
Conservator of Forests (hereinafter referred to as PCCF) / Chief Conservator of
Forests (hereinafter referred to as CCF) of all States/Union Territories (UTs),
vi(Ie letter dated 10-03-2025 and reminder dated 04-04-2025, to provide the
required information in the prescribed format. (Copies of the letters along with
the format are enclosed as Annexure II).
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2.2Status of information received from States/UTs

In response to CPCB’s communication, a total of 28 States/UTs have
responded. The information received from these 28 States/UTs has been

compiled and is presented in the subsequent paragraphs of this report.

3. State-wise information received from PCCF/CCF:
Information has been received from 28 PCCFs/CCFs of the States and

UTs regarding the number of forest fires, their causes, measures taken to
address the resulting damage, and the budget allocated for remedial
actions. The compiled state-wise information is presented in the table
below

S

No.
States/UTs Information

received
PCCF/CCF

Yes /No
Andhra Pradesh

Arunachal Pradesh
Assam

Andaman &
Nicobar

Bihar
Chandjgarh

ChhattjsgM
Daman, Dm
Dadra & Nagar

Haveli
9.

10.
11.
12.

13.
14.

15.

16.
17.

18.
19.
20.

21

22,

23.

Delh
Goa

Gujarat
ma

r
Jammu & Kashmir

Jharkhand
Karnataka

Kerala
Ladakh

Lakshadwee1
Madhya Pradea

l

ManiDur
MIFa

Annexed as

from

Annexure-IIIYes
No
No
Yes Annexure-IV

No
Yes
Yes
Yes

Annexure-V
Annexure-VI
Annexure-VII

No
Yes
Yes
No
Yes
Yes
Yes
No
Yes
Yes
Yes
Yes
Yes
No
Yes

Annexure-VIII
Annexure-IX

Annexure-X
Annexure-XI
Annexure-XII

Annexures-XIII
Annexures- XIV
Annexures-XV
Annexures-XVI
Annexures-XVII

Annexures-XVIII
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24
25

26
27
28.

Mizoram

Nagaland
Odisha

Puduchet

Punjab

Annexures- XIX
Annexures-XX
Annexures- XXI
Annexures-XXII
Annexures
XXIII
Annexures-XXIV
Annexures-XXV
Annexures-XXVI

Raiasthan
Sikkim

Tamil Nadu
Telangana

Tripu= Annexures
XXVII
Annexures
XXVIII
Annexures

Annexures- XXX

Uttar Pradesh

Uttarakhand

West Bengal

State-wise information has been compiled and is presented below:

3.1 Andhra Pradesh

As per the information provided by the office of the Principal Chief
Conservator of Forests of Andhra Pradesh vide Letter No

19034/1/2025/Vig-2(i), dated 23-03-2025 (Copy enclosed at Annexure -
111)

a) Number of the forest fire: 18144 Nos. of forest fire incident
took place in the year 2023-24

b) Causes of the forest fire:
The causes of most of the forest fires in Andhra Pradesh

are accidental caused by persons collecting Non-timber
forest products (NTFP) including Beedi leaf, fire
spreading from burning of biomass in adjacent
agriculture land, accidental fire by shepherds & graziers
and to some extent with the intention to encroach forest

land for cultivation purposes etc.
The Boda Grass is the main cause of forest fires in NSTR

and Rayalaseema regions.
Invasive weeds like Parthenium, Lantana also contribute
to fire hazard

c) Measures taken to remedy the damage caused by the forest
fires :

1

11.

111.
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1.

11.

iiI.

Massive afforestation with public, departmental,

and volunteer participation.
Seedlings distributed flee to schools and public via
nurseries under schemes like MGNREGS,
CAMPA
Plantation drives on roads, coasts, institutions, and

in rural areas with awareness campaigns.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years
are

i. Forest Fire Monitoring Cells are set up at PCCF, CCF,
DFO, and FRO levels to monitor FSI alerts and ensure

quick response.
ii. Fire Risk Zonation Maps are prepared by taking the data of

fire incidences of the last five years, duly identifying the
risk Zones, and communicated to alert the field staff.

iii. Trainings and workshops are conducted to maintain
preparedness.

iv. Watch towers with 24/7 manpower are placed at key
locations from January to May for fire vigilance.
A dedicated toll-free number (1800-425-5909) is activeV

for real-time fire information
vi. Fire control measures include fire line creation and

maintenance, controlled burning, and use of firefighting
equrprnent .

Funds allocated:e)

• During 2023-24, an amount of ? 223.756 Lakh was

allocated for undertaking remedial measures for
remedying the damage cause by forest fires.

• An amount of ? 1300.00 Lakh is proposed to be

allocated in 2025-26 for taking up remedial measures

to address the damage caused by forest fires during
the year 2025 .

3.2 Andaman & Nicobar

As per the information provided by the office of the Chief
Conservator of Forests of Andaman & Nicobar vide Letter F. No

4
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CCF/T/G/4-24/2024/1087 dt.25-03-2025 (Copy enclosed at

Annexure - IV):
a) Number of the forest fire: 19 Nos. of forest fire

incident took place in the year 2024 in which 01 is due
to natural reason and 18 are due to manmade reasons.

b) Causes of the forest fire: Causes of the manmade

forest fire is mostly accidental spread in forest area

from adjacent habitation.
c) Measures taken to remedy the damage caused by

the forest fires:

i. Forest fires are extinguished using water and

beating by village manpower, Forest
Department teams, and fire services
Affected areas are measured and will be

included in the Annual Plan of Operations
(APO) for the next financial year under
CAMPA and State Plan for restoration.

Restoration is carried out through afforestation
using native and endemic species.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and
the following years are:

Fire lines are created and maintained in fire-1

11.

111.

prone areas .

Strict watch and ward are engaged during the
fire season.
Awareness activities are conducted for forest

fringe villagers, students, youth, and line
departments.
Mock drills are organized for ftontline staff;
local villagers are involved in fire prevention,
monitoring, and control.
The VAN AGNI Geo-Portal is also beingV

actively monitored to anticipate and mitigate
potential fire risks.

e) Funds allocated:
• A total amount of ? 19.36 Lakh was allocated in the

first instalment for undertaking remedial measures to
address the damage caused by forest fires during the

year 2024 wherein ? 18.96 Lakh are the revalidated
unutilized amount from the previous allocation, while
? 0.39 Lakh are yet to be released by the Ministry.

111.

IV .
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3.3Chandigarh
As per the information provided by the office department of
forest & wildlife Chandigarh Administration vide Letter No.
FOR/2025/176, dated 08-04-2025 (Copy enclosed at Annexure-
V)

a) Number of the forest fire: No forest fire incidents have

taken place during the year 2024.
b) Preventive measures proposed to be taken for preventing

forest fires during the year 2025 and the following years:
Measures taken to prevent the forest fires are creation of fire
lines and regular patrolling.

c) Funds allocated: No information has been provided about
fund allocated for undertaking remedial measures for
remedying the damage caused by forest fires.

3.4Chhattisgarh
As per the information provided by the office of the Principal
Chief Conservator of Forests of Chhattisgarh vide Letter
No./Protection/Forest Fire/668, dated 03-04-2025 (Copy

enclosed at Annexure - VD :
a) Number of the forest fire: 13018 Nos. of forest fire

incidents took place during the financial year 2024 and

33.72 sq. km. area has been affected in the Chhattisgarh

The allocated amount is transferred to the Division
Heads for further utilization of funds

No budget amount has been allocated for the year
2025 yet. APC) to the tune of ? 3.04 Cr has been

proposed for the year 2025-26 under the Central
Sponsored Scheme (CSS)-Forest Fire Prevention and
Management for the UT of A&N Islands.

•

state.

b) Causes of the forest fire:
Fires occur due to lightning or bamboo trees colliding1

with each other

Fire set for the purpose of cleaning agriculture land by
villagers during the collection of the tendu leaves and
mahua.

Due to strong wind during the burning work of forest
fire line cleaning control burning of forest fire line
before fire season.

111

11.
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c) Measures taken to remedy the damage caused by the
forest fires:

Chhattisgarh Forest fires are mainly surface forest fires in
which dried leaves and grasses, etc. are generally burnt and
forests wealth is not damaged. However, to retain the forest
health following steps are taken up to remedy the damage
caused by the forest fire.

Fire lines are cleared in forest areas pre„'fire season as

per the prescription working plan in designated fire
lines
Soil moisture conservation works

Activities like assisted natural regeneration and
rehabilitation of degraded forest land is taken up.
A robust fire alert system has been developed by state
of Chhattisgarh in addition to fire alert system of FSI.
Through this ESRI's ArcGIS system, automated SMS
is sent to the field staff, JFMC's and Panchayat
members and front line fire watchers resulting in
quick response against fire and dousing of fire in
nominal time.

As fire is often caused by mahua & tendupatta
collectors. Responsibility is set upon the phad munshi
& legal action is taken against such law breakers.
Same is with any person who sets fire in forest areas.
Regular seminar/workshop, mock drills are organised
pre fire season.

1

11

V

d) Preventive

1

111.

IV.

VI.

measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years:

Fire watchers are deployed in every beat in forest area
during fire season.
Motivating/Training of staffs and members of JFMC/
Panchayats Officials for forest fire control.
Providing forest fire fighting equipment’s in field.
Fire alert system has been used to inform location of
fire to the front line field staff JFMC members/

Panchayat members on their mobile through SMS for
controlling fire on time; feedback is also taken
regarding extinguishing of fire within 24 hours.

e) Funds allocated:
• in the financial year 2024, an allocation ? 981.30 Lakh

from the state budget, ? 116.67 Lakh from the central
budget and ? 1634.99 Lakh from the CAMPA budget has

11.

111.

iv.

7

7326



been made for forest fire protection. (Total allocation is ?
2732.96 Lakh).

• Information regarding the funds to be allocated during the
year 2025 has not been provided.

3.5Daman, Diu & Dadra & Nagar Haveli
As per the information provided by the office of the Deputy
Conservator of Forests of Dadra & Nagar Haveli, DamIan vide
Letter F. No. 8-1/139/FD/Devp/2024/489 dated 21-03-2025
(Copy enclosed at Annexure - VII):

a) Number of the forest fire: 17 Nos. of forest fire incident
took place in the year 2024.

b) Causes of the forest fire: Rabb Burning is the cause of
forest Fire.

c) Measures taken to remedy the damage caused by
forest fires :

i. Creation of Fire lines

ii. Awareness programs among villager.
d) Preventive measures proposed to be taken for

preventing forest fires during the year 2025 and the
following years:

i. Deployment of fire watchers. creation of fire lines.
ii. Removal of weeds, awareness programs.

iii. Soil moisture conservation works like check dams

and gully plugs to retain and maintain ground
rnorsture.

e) Funds allocated:
No specific budget allotted for forest fire management.
Fire prevention and management works are carried out
along with annual plantation activities.

3.6Goa

As per the information provided by the office of the Dy.
Conservator of Forests, Working Plan Division of Goa, vide
Letter No. DCF (WP)/F-Fire/2024-25/Part File/06, dated 01-04-
2025 (Copy enclosed at Annexure- VIII).

a) Number of the forest fire: 11 Nos. of forest fire incident
took place in the year 2024.

b) Causes of the forest fire: Exact causes of the Forest fire
are not known

8
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c) Measures taken to
forest fires:

i. Goa has a

remedy the damage caused by

State Action Plan for forest fire

prevention and control.
Pre-fire season actions include fire line cutting,
controlled burning, fire watcher deployment, and
setting up watchtowers and camps.
Integrated with FSI’s real-time Forest Fire Alert
System for accurate alerts and quick response.
A 24x7 Fire Control Room operates during fire
season. Toll-free helpline (1926) is available for
public reporting and rescue support.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years:

i. Automatic Weather Stations installed to monitor
fire-prone climatic conditions.
Mock drills conducted with key departments for fire
preparedness.

SOPs shared in local languages with cashew
growers near forests.
Public awareness campaigns
prevention and management

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2023-24 are ? 415.35 Lakh.

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2024-25 is ? 313.465 Lakh.

11.

111.

IV.

11.

111.

IV. promote fire

3.7 Gujarat
As per the information provided by the office of the Principal
Chief Conservator of Forests Gujarat vide Letter No
Protection/A/36-7/3-4, dated 15-04-2025 (Copy enclosed at

Annexure-IX) :

a) Number of the forest fire: 969 Nos. of forest fire
incident took place in the year 2024.

b) Causes of the forest fire: Causes of the forest fire are

burning debris, Traditional beliefs, Negligence (naked
name/cigarette/electric spark etc.).

9
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c) Measures taken to remedy the damage caused by
forest fires :

Burnt area assessment

Action as per IFA-1927 and Wildlife Protection
Act- 1 972.

Construction/renovation of water storage.

Livelihood support.

1

11

111.

IV.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years:

Fuel Management.1

Clearing of fire lines/controlled burning.
Arrangements of adequate man power in fire
prone forest.

11

Moist & Water Conservation

Local People awareness/signage & posters.V

Identification of fire hotspots .

Arrangements of adequate man power in fire
prone forest.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2024 is ? 1198 Lakh. Mode of
utilization of this fund is engagement of fire watches,
Creation/maintenance of fire lines, Training and capacity
building, organising awareness camps and
incentivization, Creation of infrastructures (watch
tower/water storage etc.)

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025 are ? 1550 Lakh.

IiI.

IV.

Vl.

VIi.

3.8Himachal Pradesh

As per the information provided by the office of the Chief
Conservator of Forests of Himachal Pradesh vide letter No. Fts.

(BLP)/NGTOA No. 425/2023-370, dated 26-03-2025: (Copy
enclosed at Annexure - X):

a) Number of the forest fire: 2464 Nos. of forest fire
incident took place in the year 2024.

b) Causes of the forest fire:

10
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Accidental forest fires, carelessness of visitors, for
want of green grasses, spreading of fires on stubble
burning from agriculture fields.
Rubbing of dry bamboos with each other.
Falling of dry pine needles or leaves on electric
poles giving out sparks.

Escape of fires to forests from burning of stubble in
the fields or homestead or burning of the grasslands

adjacent to the forests.
Accidental spread of fire in the forest while burning
are lines departmentally.
Making the collection of NTFP easy by burning the
undergrowth and dry grass.

c) Measures taken to remedy the damage caused by
forest fires :

i. Forest Department has also cleared fire lines of
about 1096 Km to prevent the spread of fires in
different parts of the state.

All field staff on Fire Alert Messaging System by
Forest Survey of India to reduce response time to
mitigate Forest fire
Fire vulnerability mapping of beats help us

prioritize our time and other resources to mitigate
fire
The State Disaster Control Room Toll Free No. of
1077 at State Level and 1070 at District Level

Control Room are operational for reporting of forest

fires incidences reported by the local people.

Industries that use chir pine needles that make

briquettes are being promoted.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years:

i. In each Forest Division, a Forest task force at Range
level shall be constituted by 1;t April, 2025 to prevent
and fight the forest fires.
Forest Fire Alert Messaging System (FAMS) be

updated quarterly by sending the fresh list of Nodal
officer of Forest Fires depicting their name, mobile
number and e-mail ids directly to APCCF (GIS) Cell,
Mist Chamber, Khalini Shimla and this office.

1.

11.

111.

IV.

V.

VI.

11.

111.

IV.

V.

li.

11
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111.

IV.

The DFOs shall get the pamphlets prepared on Forest

fires and distribute to people on this Gram Sabha day.

The ROS, BOs and Forest Guards shall hold meeting
in all the Joint Forest Management Committees

(JFMCs), especially in the Chil zone forest fire prone/

sensitive areas, and set up fire control teams of the

local people also.
The Forest Fire immediate loss assessment and after-

rainy season loss assessment be calculated as per
procedure laid down in the Forest Fire Manual, 2018 &

inspection reports be uploaded in the Fire Engine of
HPFD in the prescribed format circulated by worthy
Pr. C.C.F. (HoFF), H.P. Shimla vide his office memo
No. FLI-1/2014 (Fire) (P & L) Vol.-IV dated 14-01-
202 1

tnds allocated:

The budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2024 are ? 564.42 Lakh.

The budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025, are ? 1280.21 Lakh.

V.

e)

•

3.9Jammu & Kashmir
As per the information provided by the office of the Principal
Chief Conservator of Forests & HoFF. Jammu & Kashmir vide

Letter No PCCF/Plg/217/5291-93 dated, 19-03-2025 (Copy
enclosed at Annexure- XD:

a) Number of the forest fire: 1243 Nos. of forest fire
incidents took place during the year 2024-25.

b) Causes of the forest fire:
Careless disposal ofmatchsticks, cigarettes, and bidis,
cooking fires from temporary shelters.
Sparks from high-tension lines.
Fires spreading from stubble, weed. or bush burning
near forests .

Use of fire as an input to fodder production, including
new shoots of grass in summer by burning the dry

1

111

11.

IV.

grass .
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3.10 Jharkhand
As per the information provided by the office of the Principal
Chief Conservator of Forests of Jharkhand vide Letter

20(R.M.)-1-05/2025, dated.17-04-2025 (Copy enclosed at

Annexure-XII);
a) Number of the forest fire: 7668 Nos. of forest fire

incident took place in the year 2024
b) Causes of the forest fire:

Atmospheric electric discharge due to lightning1

during summer and pre-monsoon thunder storms.

Friction among congested dry bamboo culms of
bamboo brakes during the extremely hot season

and very rarely natural forest fires also caused by
auto-oxidation of exposed coal seams in forest
lands bearing coal reserves.

During summer, at the onset of Mahua (Madhuca
indica) flowering, locals and villagers burn the leaf
litter on the forest floor around Mahua trees.

People use fire as a method to control weeds,

which can accidentally cause forest fires.
Activities associated with illegal coal mining,
including ignition sources, can start forest fires.

c) Measures taken to remedy the damage caused by the
forest fires and Preventive measures proposed to be
taken for preventing forest fires during the year 2025
and the following years:

All the forest fires reported in J&K are surface fires and have
no major adverse impact on the flora that needs active
management InterventIons.

Controlled burning and creation of fire lines/fire
breaks.

Annual forest fire awareness campaigns and
capacity building of staff and communities.
Mock drills for field staff and local residents.

Deployment of fire watchers with proper gear,
tools, and equipment.

1

d) Funds allocated: Information regarding the funds
allocated during the years 2024 and 2025 has not been

provided.

11.

Iii.
IV.

11.

111.

IV.

V.
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The dumping of overburden material from
opencast mining can also lead to fire incidents in
nearby forest areas.

c) Measures taken to remedy the damage caused by the
forest fires :

Weed removal
Soil and moisture conservation measures like

Conservation measures like land levelling, field
bunding, terracing, Water absorption trenches etc.

Gap-planting like rehabilitation of degraded
forests, assisted natural regeneration, planting fire
resistant fire hardy indigenous trees etc.

1

11

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years are:

Forest fire management plans will be prepared to1

respond to forest fire risks and incidences.

Pre-forest fire seasons preparatory activities such
as the creation and maintenance of fire lines.

11

removing excess forest floor biomass (weed
removal), fire tracing i.e. removing the grasses and
weeds around sensitive areas like forest paths and
roads, maintenance and procurement of the
firefighting equipments, etc. are carried out.

Engagement of forest fire watchers, regular
patrolling, deployment of Quick response teams
i.e. mobile squad units, construction of watch
towers in sensitive areas are carried out to keep a
constant vigil.
Capacity building of field staff through training,
provisioning firefighting equipment for forest fire
prevention and management are also carried out.
Community participation though Joint Forest
Management Committees (JFMCs) and Eco-
Development Committees (EDCs) is promoted in

V

forest fire management and control
Advanced detection and monitoring technology
like the Drones, Artificial Intelligence Cameras or
Sensors, etc are being applied in sensitive areas.

e) Funds allocated

• Budget amount allocated for undertaking remedial
measures for remedying the damage caused by

Vl .

111.

111.

IV .

Vl.

14
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forest fires during the year 2024 is ? 793.34 lakh.

As informed the amount allocated is adequate.

Forest fire funds are used for awareness, training,
and prevention works like fire lines and trenches.
Equipment and vehicles are provided, and quick
response teams are formed. JFMC members are

hired as fire fighters. Post-fire, damaged areas are
assessed and restored through conservation and

afforestation with fire-resistant native species.

The total budgetary allotment for controlling forest
fires during 2025 is informed same as 2024.

•

3.11 Kerala

As per the information provided by the office of the Principal
Chief Conservator of Forests of Kerala vide Letter Pro(12)-
76/2024, dated 07-04-2025 (Copy enclosed at Annexure-XIII);

a) Number of the forest fire: 384 Nos. of forest fire
incidents took place in the year 2024 out of which 19
incidents are natural and 365 incidents are manmade

affecting the total area around 569 Ha.

b) Causes of the forest fire:
i. Atmospheric electric discharge due to lightening.

ii. Activities associated with retaliation fires,

throwing away butts after smoking, undoused
campfires, land clearing and careless transit habits.

c) Measures taken to remedy the damage caused by the
forest fires :

i. GIS-enabled Fire plan is prepared and
implemented every year at all levels.

ii. Soil Moisture conservation. assisted

regeneration, eco restoration & habitat
development, afforestation and weed removal,

iii. Community-led efforts (VSS/EDC) are also
made for habitat restoration.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years are:
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11.

111.

IV.

GIS-based fire planning, risk zonation, and
catchment-based management are done
annually.
Risk zonation, ecological monitoring and early
warning systems are established to assess and
respond to risks.
Community training, awareness programs, and

watcher deployment ensure ground-level
vigilance.
Fire line clearing and early burning are carried
out.

e)
•

Funds allocated:

Budget amount allocated for undertaking remedial
measures for remedying the damage caused by forest
fires during the year 2024 is ? 1200 lakh. As informed,
the amount allocated is almost adequate. Forest fire funds
are used for Creation of fire lines, control burning,
VSS/EDC assistance, awareness, equipment
procurement, employing local watchers for patrol and

immediate response.

Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025-26, is ? 1000 Lakh. As
informed, the amount is almost adequate.

•

3.12 Ladakh

As per the information provided by the office of Ladakh
Pollution Control Committee vide Letter No

LPCC/UTL/2025/702-703 dated 17-03-2025 (Copy enclosed at

Annexure – XIV):
a) Number of the forest fire: 01 case of forest fire took

place in the year 2024.
b) Causes of the forest fire: The exact cause of the fire

incident was unknown. As reported the possible cause of
fire was ignition of dry grasses resulting from burring of
biomass.

c) Measures taken to remedy the damage caused by
forest fires:
The area damaged by forest fire is being fenced and

plantation and soil moisture conservation works are being
undertaken.
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Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years :
i. Creation of fire lines in vulnerable areas.

ii. All range offices have been equipped with latest

firefighting equipment. One forest fire control room
has been established at Leh H/Q for coordination
with all Range H/Qs.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by

forest fires during the year 2024 is ? 47.28 Lakh.
• Budget amount to be allocated for taking remedial

measures for remedying the damage caused by
forest fires during the year 2025 is ? 58.6 Lakh (?
25.6 Lakh for Leh Division and ? 33 Lakh for

Kargil Division).

3.13 Lakshadweep
As per the information provided by the office of Lakshadweep
Department of Environment & Forest, vide Letter F. No.
72/2/2023-E&F, dated 20-03-2025 (Copy enclosed at Annexure
XV)

a) Number of the forest fire: No forest fire incidents have

taken place during the year 2024.

b) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:
In Lakshadweep forest fire Incidences are negligible
However, regular patrolling is conducted to monitor the
incidents of fires, awareness generation programs on
important days like Environment Day, Wildlife week etc. for
communities are conducted to educate the locals to mitigate
forest fire.

c) Funds Allocated:
Nil in 2024 & 2025

3.14 Madhya Pradesh
As per the information received from the office of the Principal
Chief Conservator of Forests of Madhya Pradesh through CPCB
Regional Directorate, Bhopal vide email dated 22-04-2025
(Copy enclosed at Annexure -XVI):
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a) During the year 2024, a total of 14,789 forest fire incidents
were reported, of which 1400-1800 were due to natural
causes, 12000-13000 were man-made, and around 500 were
attributed to other causes

b) Causes of the forest fire:
Lightning and spontaneous combustion are natural causes
of forest fires

Slash-and-burn practices and Mahua flower collection
contribute to agricultural and collection-related fires.
Careless burning of forest material, deforestation,
unattended campfires, and improper disposal of cigarette
butts are common examples of human negligence causing
forest fires.

1

c) Measures taken to remedy the damage caused by the
forest fires :

The Forest Department introduced the Forest Fire Alert
Messaging System (FAMS) to enhance real-time
detection and communication of fire incidents,
enabling quicker responses to reduce both the average
area affected by fires and response time.

Ecological monitoring, fire-resistant landscaping, and
soil erosion control prevent further damage.
Community engagement, incentives, and infrastructure
aid fire prevention.
Forest restoration efforts made to rehabilitate fire-
affected areas .

1

11

11.

111.

111.

IV.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:

1. Improve water bodies, create check dams, and other
water sources for fire response.
Engage Joint Forest Management
(JFMCs) in forest fire protection through
surveillance, drones, and local patrolling.
Involve Tribal Councils, Panchayats, JFMCs, EDCS,
BMCs in fire prevention, empowerment. and

Committees
fire

incentivization.

Implement
landscaping.

e) Funds allocated:

IV. controlled burns and fire-resistant
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3.15 Maharashtra

As per the information provided by the office of the Principal
Chief Conservator of Forests of Maharashtra vide Letter No

APCCF (Protection)/Desk-18/C.R.No.57/751/24-25 dated 19-

03-2025 (Copy enclosed at Annexure - XVII) :

a) Number of forest fires: 22874 Nos. of forest fire
incidents took place in the year 2024.

b) Causes of the forest fire:
i. High atmospheric temperatures, rubbing of

trees/bamboo and lightning.
ii. Tendu/mahua collection

iii. Campfires and cigarettes
iv. Agricultural waste burning near forests

c) Measures taken to remedy the damage caused by
forest fires:

i. Habitat management interventions.
ii. State Action Plan implementation.

iii. Fire risk zonation mapping.
iv. Awareness and capacity building ofJFM/VEDC.

Fire line maintenance.V

In the year 2024, ( 32.54 Cr allotted and utilized for fire
watchers, fire line maintenance, 2 watch towers,
monitoring and reviews, research, drones, and fire
fighting equipment (fire beater, brushwood cutter,
blower, gum boots, blankets, etc.)

•

• Budget amount proposed for taking remedial measures
for remedying the damage caused by forest fires during
the year 2025-26, is ? 70.00 Cr.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years:

Forest Fire Control Rooms have been set up at the state

level with the Conservator of Forest (Forest

Regulation) as Nodal Officer, Circle level, and
Divisional level

All fire cell personnel and field staff registered on the
Forest Survey of India (FSI) site for real-time alerts.
Fires are monitored until fully extinguished; burnt
areas are assessed using drones and Global Positioning
System (GPS).

111.
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IV.

V

Fire lines maintenance; controlled burning being
conducted regularly.
Infrastructure developed: watchtowers, huts, water
storage, communication systems, and patrol vehicles.
Firefighting equipment provided: blowers, beaters,

rakers, protective gear, and water tankers.
Angar Mukt Abhiyan campaign run in fire-prone
villages with awards and cash prizes for fire
preventr on.
Procurement of modern forest fire equipment and

technology like forest fire detection systems, fire
suppressants gel

e) Funds allocated:
+ Budget amount released for undertaking remedial

measures for remedying the damage caused by
forest fires during the year 2023-24 is ? 4387.38
Lakh and ? 3249.3 Lakh for year 2024-25.

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by
forest fires during the year 2025-26, is ? 15,970.26
Lakh.

VI.

VIi.

Vlll.

3.16 Meghalaya
As per the information provided by the office of the Principal
Chief Conservator of Forests of Meghalaya vide Letter No
MFG.79/21/Pt IX (A)/18002 dated, 21-03-2025 (Copy enclosed
at Annexure - XVIII):
a) Number of the forest fires: 721 Nos. of forest fire incidents
took place during the year 2024.

b) Causes of the forest fire:
Forest fire reported in the state of Meghalaya is mainly
anthropogenic in nature and most of these fires are ground and
surface burning attributed to traditional practice of Jhum
Cultivation and broom stick cultivation. However the occurrence

of Forest fire during summer season is less due to abundance of
rainfall in the state.

c) Measures taken to remedy the damage caused by the
forest fires:

1. Meghalaya Forest & Environment Department uses Forest
Survey of India (FSI), Dehradun’s technology for forest
fire alerts and early warning systems.
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11.

Iii.

IV.

Mass awareness campaigns launched.

Involves village communities, headmen, and local chiefs
to restrict forest fires in their jurisdictions.
Collaboration with District Magistrates, Disaster
Management Authorities, and Crisis Management Groups
for better response and action.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:

Creation and maintenance of fire line
Creation of infrastructure (Watch towers, water storage

structures, control rooms, inspection huts etc.)
Training and awareness program for frontline staff for
forest fire control.

Incentivizing Villages/communities for protection against
forest fires.

Providing forest firefighting equipment (Head Lamps,
Camping Tents, Portable solar lights) in the field.

1

vi. Short term survey/ research on forest fire-related issues.
e) Funds allocated:

• Budget amount

11.

111.

IV.

V.

allocated for undertaking remedial
measures for remedying the damage caused by forest

fires during the year 2023-24 is ? 51.91 lakh.

Sanction is awaited for budget amount to be allocated for
taking remedial measures for remedying the damage
caused by forest fires during the year 2024-25.

•

3.17 Mizoram

As per the information provided by the office of the Principal
Chief Conservator of Forests of Mizoram vide e mail dated, 17-

04-2025 (Copy enclosed at Annexure - XIX):
a) Number of the forest fire: 3612 Nos. of forest fire incidents

took place during the year 2024.
b) Causes of the forest fire: Jhum cultivations, Agriculture
activities
c) Measures taken to remedy the damage caused by the

forest fires :
Most of the Forest fires are caused due to Jhum

Cultivation, there is no requirement of any specific remedial
measure to be undertaken since the area is utilized for raising
crops, etc.
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d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:
i. Organising meetings of the level Sub-Committee on fire

prevention to decide various prevention activities.

Engagement of NGOs to carry out evaluation of activities
of fire prevention.
Provision of prize for the communities participating in fire
preventIon activities.

Observing mock drills.
Workshops for co-ordination among line Departments and
elected bodies of NGOs

Construction of Check Dam Loose Boulder

Engagement of fire watcher for 3 months during the fire
season

Maintenance of fire lines
Observation of Fire Prevention Week and awareness

campaign through social media. on the detrimental effects
of Forest Fire and its preventive measures was carried out.
In order to avoid fire incidents and to curtail fire incidence

due to Jhum burning, Jhum burning culminated on 15th

March, 2025 throughout the State after which no
Jhumming is permissible.
A 24X7 fire control room is functioning actively to

monitor and disseminate fire alerts promptly.
A 5 year Action Plan i.e Mizoram Forest Fire
Management Plan has been formulated and is being

utilized to tackle issues relating to Forest Fires including
Post Fire Management.

11.

111.

IV.

V.

Vl.

ViI.

viIi.
IX.

X.

Xl .

XII.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2024 is ? 88.50852 Lakh. The
budget utilized for procurement of Tata Yodha,
construction of water storage tank, organizing
workshops, construction of Check Dam Loose Boulder,
engagement of fire watchers, maintenance of fire lines
etc

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
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fires during the year 2025, is ? 87.70 Lakh. The budget to
be utilized for organising awareness campaigns &
training programs, construction & maintenance of fire
lines, engagement of fire watchers, etc.

3.18 Nagaland
As per the information provided by the office of the Principal Chief
Conservator of Forests of Nagaland vide Letter No. FG-
3/10/95(Part-IV) 8012, dated 24-03-2025 (Copy enclosed at
Annexure - XX):

a) Number of the forest fire: No forest fire incident took place
in the year 2024.

b) Causes of the forest fire: Cause of forest fire may be Slash-

and-burn agriculture, Hunting or natural cause like lightning,
high temperatures and dry weather.

c) Measures taken to remedy the damage caused by forest
fires:

i. Creation of fire lines,

ii. Awareness and training programme to seek Public co-
operation and create awareness.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:
Ensure regular patrolling in fire prone areas for early warning,
activate all JFMC’S and CCA Committees for prompt
response to combat forest fires along with village Council,
engage with local communities, stakeholders, firefighting
agencies to enhance collaboration and coordination.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2023-24 is ? 320.41 Lakh.

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2024-25 is ? 109.98 Lakh.

3.19 Odisha

As per the information provided by the office of the Principal
Chief Conservator of Forests of Odisha vide Letter No 7172

IF(FU&FP) FP-103/2023 dated, 27-03-2025 (Copy enclosed at

Annexure - XXI):
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a) Number of the forest fire: 22868 Nos. of forest fire incidents
took place during the year 2024.
b) Causes of the forest fire:

Podu Cultivation, stubble burning, Minor Forest Produce
(MFP) Collection by burning forest floor etc.

c) Measures taken to remedy the damage caused by the
forest fires :

No specific remedial measure is needed for the fire affected
area as the forest fire in Odisha is of ground Fire where the
ground flora is brunt and rejuvenates after rainy season.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:

1.

11.

111.

IV.

V.

Creation and maintenance of fire line over 28465 Km
Training and awareness programme for frontline staff
for forest fire control.

Providing forest fire fighting equipment’s in field.
Providing incentives to villages.
The District Action Plan for 30 districts have been

approved.

e)
•

Funds allocated:
Budget amount allocated for undertaking remedial measures
for remedying the damage caused by forest fires in the year
2024, is ? 5248.07 Lakh under the budget heads are FCDR
(state Plan), CSS-FPM, CAMPA, SRC. As informed, budget
amount allocated is adequate.

Budget amount to be allocated for taking remedial measures

for remedying the damage caused by forest fires in the year
2025, is ? 5172.45 Lakh under the budget heads are FCDR
(State Plan), CSS-FPM, CAMPA, SRC. As informed,
budget amount allocated is adequate.

•

3.20 Puducherry
As per the information provided by the office of the Chief
Conservator of Forests of Puducheny vide e mail, dated 21-03-
2025 (Copy enclosed at Annexure - XXID:

a) Number of the forest fire: No forest fire incident took
place in the year 2024.
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b) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years :
i. Selection and planting of fire-tolerant tree species.

ii. Micro-watershed-based plantation, creation of fire
lines and fire protection roads.

iii. Deployment of fire watchers, establishment of
watchtowers, and regular awareness programs.

c) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2023-24 is ? 50.40 Lakh.

• ? 151.18 Lakh proposed for taking remedial measures

for remedying the damage caused by forest fires during
the year 2025-26.

3.21 Punjab
As per the information provided by the office of the Principal
Chief Conservator of Forests & Wildlife Preservation of Punjab
vide Letter No 8/293/25/FW-3/ Meeting/1/ 1075042/2025
datedl 1-04-2025 (Copy enclosed at Annexure - XXIII):

a) Number of the forest fire: 366 Nos. of forest fire
incident took place in the year 2024

b) Causes of the forest fire:
i. Lighting, High temperature- Low humidity.
ii. Burning of leaves along forest area, stubble

burning by farmers adjoining forest area.

c) Measures taken to remedy the damage caused by the
forest fires and Preventive measures proposed to be

taken for preventing forest fires during the year 2025
and the following years are:
The steps taken by the Government to prevent forest fire
and to protect the country’s forest and wildlife in the
State of Punjab are as under: -

i. State Level Monitoring Committee of Forest Fires
for effective Implementation of the National
Action Plan on Forest Fire (NAPFF) has been
constituted.

ii. Fire Zone Maps have been created to analyse forest
fire vulnerability.
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The mobile numbers of the officers and field staff
have been registered on FSI website. Immediately
on the receipt of SMS alerts from FSI Dehradun,
action is taken by the concerned field staff on the
field
Forest fire control room have been set up in each

Division including Head Office of the department.
Toll free Helpline No. 1800-180-2323 (24x7) has

been created by the Department.
d) Funds allocated:
• During 2023-24, an amount of ? 61.32 Lakh was

allocated for undertaking remedial measures for
remedying the damage cause by forest fires.

• During 2024-25, an amount of ? 17.88 Lakh was

allocated for the awareness campaign and Training &
capacity building on firefighting methods for Frontline
staff, NGOs and village communities.

111.

IV.

3.22 Rajasthan
As per the information provided by the office of the Principal
Chief Conservator of Forests of Rajasthan vide letter RajKaj Ref
No 14547307, received on 11-04-2025 (Copy enclosed at

Annexure - XXIV):
a) Number of the forest fire: 5025 Nos. of forest fire events

have been observed in the year 2024.
b) Causes of the forest fire:

Most of the forest fire in Rajasthan are ground/surface fire
in which ground vegetation get burned.

c) Measures taken to remedy the damage caused by the
forest fires & Preventive measures proposed to be

taken for preventing forest fires during the year 2025

and the following years are:
i. Creation and maintenance of fire Lines.
ii . Engagement of fire watcher,

iii. Purchase of firefighting equipment, training of
staff and local people.

d) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for reme(lying the damage caused by forest
fires during the year 2024-25 is ? 933.24 Lakh. As
informed the budget is adequate.
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• it has been informed that ? 1000 Lakh may be

allocated for taking remedial measures for remedying
the damage caused by forest fires during the year 2025-
26

3.23 Sikkim

As per the information provided by the office of the Conservator
of Forests of Sikkim Forest and Environment Department vide
Ref. No /GoS/FED/FTC/105, dated 28-04-2025 (Copy enclosed
at Annexure - XXV);

a) Number of the forest fire: A total of 93 forest fire
incidents took place during the year 2024.

b) Causes of the forest fire:

i. Lightning, rolling of boulders (ftiction), dry leaf litter,
extremely hot dry spell, prolonged dry season etc.

ii. Cigarette butts discarded from moving Vehicles, Slash
burning in private holding adjoining to forest areas in
one such human activity, irresponsible Picnics and
Campfires.

c) Measures taken to remedy the damage caused by the
forest fires and preventive measures proposed to be
taken for preventing forest fires during the year 2025
and the following years:
i. Implementation of the Forest Fire Alert System

(developed by FSI) for early detection and monitoring
of forest fires.

ii. Use of controlled burning techniques and deployment
of fire watchers with active community participation.

iii. Availability of fire tender vehicles through
convergence with agencies like the Police, Army, and
ITBP, and formation of trained Quick Response Teams
in every district up to the block level.

iv. Conducting awareness campaigns for taxi drivers,
tourists, students, Joint Forest Management
Committees (JFMCs), Eco-Development Committees
(EDCs), and local communities in coordination with
SSDMA.

v. Operation of wireless control rooms at district
headquarters for 24/7 communication and quick
response with frontline staff.

d) Funds allocated:
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3.24 Tamil Nadu

As per the information provided by the office of the Principal
Chief Conservator of Forests of Tamil Nadu Forest Department
vide Letter No 669480/2025/TNSFFCC HO TNFD, dated 11-

04-2025 (Copy enclosed at Annexure - XXVI);
a) Number of the forest fire: A total of 1546 forest fire
incidents took place during the year 2024.
b) Causes of the forest fire:

i. Tourism and recreational activities.
ii. Careless disposal of cigarettes and matchsticks, unplanned

agricultural management, MFP collections, fireworks and
religious rituals, trespassing, electricity lines, settlements,
unattended burning of waste.
Invasive species management and controlled burning.
Climate change, rising temperature, heat wave and
prolonged dry spells.

c) Measures taken to remedy the damage caused by the
forest fires :

With respect to the state of Tamil Nadu, the majority of
forest fires are surface fires, primarily burning grasses. With
each rainfall, new shoots emerge naturally; hence, no special
remedial measures are taken.
The basic measures undertaken are as follows:

Budget amount received for undertaking remedial
measures for remedying the damage caused by forest
fires during the year 2024-25 is ? 6.455 Lakh. As
informed by the state that fund provided is not
adequate.

Budget amount yet to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025-26.

•

•

iIi.
IV.

i. Monitoring and assessment.
ii. Restoring damaged power lines.

iii. Construction of check dams and ponds at strategic
locations to restore water sources.

iv. Soil conservation

v. Invasive species management like Lantana camara and
wattle.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years :
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Creation of fire lines, Controlled burning of dry
vegetation to reduce fuel load.
Adequate supply of firefighting equipment, advanced
tools, drones. etc.

Community awareness programs.
Stricter regulations and enforcement - implementing
laws to prevent illegal burning, deforestation, and
careless human activities.

Regular inspections and underground cabling in fire-
prone areas to prevent electrical sparks.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2024 is ? 390.182 Lakh. The funding
provided was adequate to support fire prevention
activities and to be utilized for purchase and maintenance
of firefighting equipment, controlled burning of fuel load
in fire prone region, fire line creation in vulnerable areas,
and creation of Infrastructure and soil moisture

conservation work in high-risk areas.

• Information regarding the funds allocated during the year
2025 has not been provided,

1.

11.

111.

IV.

V.

3.25 Tripura
As per the information provided by the office of the Principal
Chief Conservator of Forests of Tripura vide Letter No
F.19(4)/Legal/HQ-For-22/Loose/914, dated 19-03-2025 (Copy
enclosed at Annexure - XXVII);

a) Number of the forest fire: The number of fire alerts

received from FSI Portal for Tripura is around 2383 for
year 2024 and the number of locations after analyzing in
GIS domain found to be 321. All are manmade forest
fires

b) Causes of the forest fire: Shifting cultivation is
considered to be the main cause for Forest fire incident

c) Measures taken to remedy the damage caused by
forest fires:
i. Firefighting equipment has been provided in field

offices, and officials are registered with FSI's alert
system for real-time fire updates.

ii. Fire lines are maintained in fire-prone zones before
and during the fire season.
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Fire Watchers/Van Mitras are deployed in GPs/VCs
for monitoring.
Regular awareness programs are conducted with
JFMCs and villagers, and pamphlets on fire safety
are distributed

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years :

i. Emphasis will be given for creating fire lines and
of older fire lines around the

11

111.

IV .

rnarntenance
vulnerable areas

No. of registered users in the FSI Portal will be
increased.

Disseminating pre-fire alerts on a timely bound
manner will be given more importance.
Increasing soil and moisture conservation regime
by creating more check dams in the forest areas

will be the priority.
Control burning to reduce forest floor biomass will
be taken up before the onset of fire season.

Integration of FIRM app with FSI Alert System
will be made.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by
forest fires during the year 2024-25 are ? 41.71
Lakh. As informed. the amount allocated is not

Adequate.

• Budget amount likely to be allocated for taking
remedial measures for remedying the damage

caused by forest fires during the year 2025-26 is ?
426.22 Lakh

111.

IV.

V.

Vl.

3.26 Uttar Pradesh

As per the information provided by the office of the Additional
Principal Chief Conservator of Forests of Uttar Pradesh vide

Letter No. tR-896/36-a-3, dated 17-04-2025 (c,py ,„,1„,d ,t
Annexure - XXVIII);

a) Number of the forest fire: A total of 4895 forest fire
incidents took place during the year 2023-24
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b) Causes of the forest fire: in the state of Uttar Pradesh,

forest fires are mainly sporadic surface forest fire which
is controlled.

c) Measures taken to remedy the damage caused by
forest fires :

i. Fire lines are created in fire-prone zones

ii. Fire Watchers are deployed.
iii. Water storage tanks are available.

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years : Information has not been provided.

e) Funds allocated:
• Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest
fires during the year 2023-24 is ? 73.36 Lakh.

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025-26 is ? 63.47 Lakh.

3.27 Uttarakhand
As per the information provided by the office of the Principal
Chief Conservator of Forests of Uttarakhand vide Letter No

828/29-3 Dehradun, dated 17-04-2025 (Copy enclosed at
Annexure-XXIX);

a) Number of the forest fire: A total of 1276 forest fire
incidents took place during the year 2023-24.

b) Causes of the forest fire: Human negligence is the main
cause.

c) Measure taken to remedy the damage caused by forest
fires :

Action was taken by filing H2 cases against the persons
responsible for the forest fire

d) Preventive measures proposed to be taken for
preventing forest fires during the year 2025 and the
following years : Information has not been provided.

e) Funds allocated:
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•

•

Budget amount allocated for undertaking remedial
measures for remedying the damage caused by forest
fires during the year 2024 are ? 3430.44 Lakh.
Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025-26 are ? 4700 Lakh.

3.28 West Bengal

As per the information provided by the office of the Principal
Chief Conservator of Forests of West Bengal vide Letter No
613/CS/LAW/7R-2(85 1 )/2025, dated 28-04-2025 (Copy
enclosed at Annexure - XXX);

a) Number of the forest fire: A total of 1260 forest fire
incidents took place during the year 2024.
b) Causes of the forest fire:

i. Clearing of forest floor for NTFP collection specially
Mahua flower collection.

ii. Cattle Grazers lit fire to promote grass Growth for
grazlrlg .

iii. It is made by illegal poachers and hunters to drive the
animals.

c) Measures taken to remedy the damage caused by the
forest fires :

1.

11.

111.

IV.

Awareness generation programme among fringe
population.
Satellite based information system and GIS Lab
coordination and monitoring on daily basis.
Rotational Burning/controlled burning of forest
floor litter as per the field conditions.
Cleaning of Fire-lines in the forests and plantations
as a part of regular maintenance activity before fire
season.

Establishment of Watch Towers at strategic
locations.

Wireless communication network/Mobile group
communication exists.

Provision of efficient fire-fighting tools in the
Divisions and at local levels in Ranges and Beats.

V.

Vl.

Vll.
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Vlll.

IX.

Hiring of vehicles for movement of forest fire
fighting teams
Field visits of officers for ground truthing of the
damage in the field due to the forest fires and
interpretation and analysis.
Engagement of seasonal fire watchers in the

Divisions, as and where required.
Establishing coordination with other Departments
viz. Fire Services. Police, District Administration.
Health and Local Bodies

Leaf litter is collected by JFMCs to reduce forest
fuel load.

X.

XI.

XII.

d) Preventive measures proposed to be taken for preventing
forest fires during the year 2025 and the following years:

1. Weekly awareness meetings are conducted with JFMC
members, supported by miking, posters, and

information campaigns discouraging fire-setting in
forest areas.

Regular coordination meetings are held at the block
level with civic authorities and stakeholders, involving
the Disaster Management Unit and fire brigade for fire
control and mock drills.
Fire-watchers are deployed to monitor and report fire
incidents in forest areas.

Fire alerts are received from the Forest Survey of
India (FSI) through headquarters for timely response.

Procurement of fire blowers and other fire-fighting
equipment is planned, subject to availability of funds.

11.

111.

IV.

V.

e) Funds allocated:
• As informed, no budget amount was allocated for

undertaking remedial measures for remedying the
damage caused by forest fires during the year 2024.

• Budget amount to be allocated for taking remedial
measures for remedying the damage caused by forest
fires during the year 2025 is under process.

4. Conclusion:

4.IInformation was received from 28 States/UTs and out of which
24 States/UTs reported forest fire incidents during the year
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2024. These include; Andhra Pradesh, Andaman & Nicobar,
Chhattisgarh, Dadra & Nagar Haven and Daman & Diu, Goa,
Gujarat, Himachal Pradesh, Jammu & Kashmir, Jharkhand,
Kerala, Ladakh, Madhya Pradesh, Maharashtra, Meghalaya,
Mizoram, Odisha, Punjab, Rajasthan, Sikkim, Tamil Nadu,
Tripura, Uttar Pradesh, Uttarakhand, and West Bengal .

4.2The total cumulative number of reported incidents across these
24 States/UTs is 125646 during 2024.

4.3States with the highest number of forest fire incidents during
2024 include:

a) Maharashtra (22874)
b) Odisha (22868)
c) Andhra Pradesh (18144)
d) Madhya Pradesh (14789)
e) Chhattisgarh (13018)

4.4No forest fire incidents were reported in the following
States/UTs during 2024: Chandigarh, Lakshadweep, Nagaland,
and Puducherry.

4.5Causes of the forest fire as per information provided:
• The majority of forest fires were man-made, caused by

activities like Non-timber forest products (NTFP) collection
(e.g., tendu, mahua). agricultural stubble burning, shifting
cultivation, and negligence (campfires, cigarette disposal
etc.)

• Natural causes like lightning & high temperatures were also
reported but to a lesser extent.

• Other factors like invasive weeds,

traditional practices were also reported,

encroachment &

4.6Remedial Measures taken by most of the states as per
information provided:
States/UTs undertook measures such as:

i. Creation and maintenance of fire lines

ii. Controlled burning and fire suppression activities.
iii. Afforestation and ecological restoration. especially in

affected zones

iv. Awareness campaigns involving communities and
schools

v. Deployment of fire watchers and patrolling teams
during the fire season.
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Vl.

VIi.

viii.
ix.
X.

Xl .

xii.

Soil moisture conservation

Restoration with native species
Infrastructure like watchtowers and control rooms

Integration with FSI forest fire alert systems
Mobile-based alerts

GIS fire mapping, to improve early detection and quick
response

Use of drones and AI sensors

4.7Preventive Plans for 2025:

States/UTs proposed preventive plan for 2025 are:

1.

11.

111.

IV.

V.

Early Detection and Monitoring.
Use of Forest Fire Alert Systems (FSI), mobile alerts, GIS-based
fire mapping, drones, and AI sensors.
Establishment of 24/7 fire control rooms, watchtowers, fire
surveillance teams, and integration with weather monitoring
systems .

Physical Fire Prevention Infrastructure.
Creation and maintenance of fire lines, controlled burning,
construction of water storage structures (check dams, ponds), and
soil/moisture conservation works.

Installation of fire protection infrastructure such as control roads,
watch huts, and fire towers.
Manpower and Equipment Deployment.
Deployment of fire watchers, Quick Response Teams (QRTs), beat

patrols, and community volunteers.
Provision of firefighting equipment like blowers, beaters,
protective gear, water tankers, etc.

Community Involvement and Awareness training campaigns, mock
drills with villagers, JFMCs/EDCs, NGOs, schools, and other
stakeholders

Incentive schemes and awards to fire-prone villages for fire
prevention efforts.
Policy, Planning, and Coordination.
Preparation of fire risk zonation maps, forest fire management
plans, and state/district-level action plans.
Coordination with line departments, disaster management
authorities, police, and armed forces.

VI.

VII.
Vlll.

IX.

X.

Xl.

Xll.
Xlll.

XIV.

The information received from 28 States/UTs has been summarised in table
given below;
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# 1 Name of the
State/UT

Number
of Forest
Fire
Incidents

(2024)

Causes for Forest I Budget Budget
Fires I Allocated Proposed

for 2024 1 for 2025

(? Lakh) ( ? Lakh)

mr
Pradesh

18144 Accidental (NTFP
collectors,

agriculture fires,
shepherds,
encroachment);
Boda grass;
Invasive weeds

223.756 1300

r
Nicobar

19 Mostly accidental
from adjacent
habitation

I

(proposed
for 2025-

26)

r 0

13018

o

mentioned mentioned

1

friction,
tendu/mahua
collection

Not
mentioned

a

& Dadra &
Nagar Haveli

17 Rabb burning Not

specified

Not

specified

no 11

969

2464

e

negligence,
traditions

313.465

1550Mt

r
Pradesh

Accidents. careless

visitors, electric

sparks, agriculture
burning

564.42 1280.21

a 1243 Careless disposal,

sparks, stubble

Not Not
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Kashmir fires, fodder

production burning

mentioned I mentioned

a 7668 Lightning, bamboo
friction, Mahua
collection, mining

7

He 384 Lightning,
retaliation fires,

cigarette butts,
land clearing.

1200 1000

ma a Ignition of dry
grass/biomass
burning

47.28

Nil

58.6

NilM@:
M

Pradesh

Natural (lightning),
Man-made (slash

& burn, Mahua),
negligence

3254 7000

mlas High temp,

lightning,
agriculture
burning,
tendu/mahua

collection,
campfires

4387.38

(2023-24)

15970.26

3249.30

(2024-25)

t 721 r
broom cultivation

Awaited

Z

a

3612

0

22868

Jhum cultivation 88.51

320.41

87.70

109.98Slash-and-burn,

hunting, natural

mc Podu cultivation,
stubble burning,
MFP collection
fires

5

mHe 0
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21 Punjab 1 366 Lightning, burning
leaves, stubble

burning

61.32

933.24

17.88

Ma a Ground vegetation
burning

1000

proposed
to be

allocated

mr Lightning, rolling
of boulders

(friction),
irresponsible
Picnics and

Campfires.

6.455 Yet to be
allocated

MNa o

negligence,
agriculture, climate
change

Not
mentioned

Mr 2383

4895

1276

1260

1 426.22

a t 63.47

a I

a

collection, cattle

grazing, poaching

4700

Under

process

e

: h a rT If
Scientist 'E’

Central Polluton Control Board
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Item No.03         Court No. 2 
 
 

BEFORE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI   

 

   
 

 

Original Application No. 425/2023 
 

 
 

Deepika Khari        Applicant 

 
Versus 

 
 

 

 State of U.P. & Ors.                    Respondents 

 
 
 
 

Date of hearing: 17.02.2025 

 

 

 

 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
  HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER  

 
    
   

 Applicant:  None for the applicant. 

 Amicus Curiae:  Mr. Gaurav Kumar Bansal, Advocate. 

 

Respondents:  Ms. Suhasini Sen, Ms. Surbhi Singh and Ms. Masooma 

Rizvi, Advocates for MoEF & CC. 

    Mr. Deepak Bora and Mr. Yash Agarwal, Advocates for  

    respondents no. 2 to 5. 

    

  

ORDER 

 
 

1. Applicant- Deepika Khari had sent letter petition dated 12.03.2023 

complaining about burning of dry leaves in Badkot Forest Range on 

Rishikesh-Dehradun Road at number of places and  inaction on the part 

of the forest and police officials despite complaints made to them.  

 

2. Vide order dated 01.08.2023, this Tribunal directed the Divisional 

Forest Officer, Dehradun to look into the grievances, verify the factual 

position, take appropriate action against the violators for past violations, 

Annexure-I
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issue appropriate instructions, take such other remedial measures as may 

be considered appropriate in accordance with law and submit factual and 

action taken report.  

 

3. In the course of hearing, reports dated 25.10.2023, 12.01.2024 and 

19.07.2024 were filed by DFO, Dehradun.  Written submissions dated 

06.04.2024 were filed by the applicant.  

 

4. Vide order dated 18.04.2024, this Tribunal appointed Mr. Gaurav 

Bansal, Advocate as Amicus Curie who submitted report dated 14.10.2024.  

 

5. Vide order dated 21.10.2024, MoEF&CC, State of Uttarakhand, 

PCCF, HoFF, Chief Wildlife Warden Dehradun, DFO Dehradun and Forest 

Survey of India Dehradun were impleaded as respondents nos.1 to 6.  

 

6. Response dated 20.11.2024 has been filed by Additional PCCF (Fire 

and Disaster Management), Dehradun and response affidavit dated 

06.01.2025 has been filed by MoEF&CC.  

 

7. The substantial environmental questions which arise in the present 

case may be noticed as under:- 

 

(i) Whether controlled fire is the only method of preventing/controlling 

fire in the forest or there is any other alternative method;  

(ii) Whether the method of controlled fire adopted for 

preventing/controlling fire in the forest is supported by any scientific 

study regarding efficacy of the above said method; and  

(iii) Whether the said method has been approved by MoEF&CC as a 

remedial measure for preventing/controlling forest fires. 

 

8. In view of the nature, magnitude and importance of substantial 

environmental questions involved in the present case, we consider it 
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appropriate to widen the scope of the present proceedings so that the 

substantial environmental questions involved can be looked into by the 

concerned authorities and appropriate remedial measures can be taken. 

 

9. Appropriate responses with reference to the substantial 

environmental questions noticed above may be filed by PCCF, Uttarakhand 

and also by MoEF&CC.  

 

10. Learned Amicus Curiae may also file his response with respect to 

substantial environmental questions referred to above.  

 

11. In view of the facts and circumstances and substantial 

environmental questions noticed above, we also consider presence of the 

CPCB to be essential for just and proper resolution of the substantial 

environmental questions involved in the present case and accordingly the 

CPCB is impleaded as respondent no. 7. 

 

12. The Registry is directed to amend memo of parties and issue notice 

to newly respondent no. 7 requiring it to file its reply/response at least one 

day before the next date of hearing fixed. 

 

13. The CPCB is directed to obtain, compile and include in its 

reply/response the information with respect to the following aspects:- 

 

(i) State/U.T. wise number of forest fire incidents which took place in 

the year 2024 in entire India; 

(ii) Causes for the forest fires specified separately under the categories 

of natural, man-made or any other reason (the reason may be 

specified); 

(iii) Measures taken to remedy the damage caused by the forest fires; 
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(iv) Preventive measures proposed to be taken for preventing forest fires 

during the year 2025 and the following years;  

(v) Budget amount allocated for undertaking  remedial measures for 

remedying the damage caused by forest fires during the year 2024 

with details regarding adequacy of the amount and modes of 

utilization.  

(vi) Budget amount to be allocated for taking of remedial measures for 

remedying the damage caused by forest fires during the year 2025 

with details regarding adequacy of the amount and modes of 

utilization. 

 
 

14. We direct the Director General of Forest (DGF), Ministry of 

Environment, Forest and Climate Change (MoEF&CC), Government of 

India to convene meetings with the concerned PCCFs of States/UTs, the 

Director General, Forest Survey of India (FSI), Dehradun, Uttarakhand, the 

Director, Indian Institute of Forest Management (IIFM), Bhopal, Madhya 

Pradesh and deliberate on the issue of forest fires both controlled and man-

made, which results in huge loss of biodiversity and adversely impacts the 

environment and formulate guidelines for the prevention and control of 

forest fire incidents.   The guidelines may also address the requirement of 

strengthening of infrastructure, institutional arrangements, budgetary 

provisions, etc. for tackling the task of forest fires in the concerned 

States/UTs.  

 

15. Report in this regard may be submitted by the Director General 

Forest (DGF), Ministry of Environment, Forest and Climate Change 

(MoEF&CC), Government of India  at least one day before the next date of 

hearing fixed. 

 

42

42 361



 
 

5 
 
 

16. The applicant may be informed about the next date of hearing fixed 

and may be provided VC link for joining the proceedings on the next date 

of hearing fixed.   

 

17. The applicant may also be asked to submit video clips, photographs 

available with her to this Tribunal at least one week before the next date of 

hearing fixed.  

 

18. List on 05.05.2025 for further consideration. 

 

19. A copy of this order be sent to Director General of Forest, Ministry of 

Environment, Forest and Climate Change, Government of India to convene 

meetings with the concerned PCCFs of States/UTs, the Director General, 

Forest Survey of India, Dehradun, Uttarakhand, the Director, Indian 

Institute of Forest Management, Bhopal, Madhya Pradesh by email for 

requisite compliance. 

 

Arun Kumar Tyagi, JM 

 
 
 

Dr. Afroz Ahmad, EM 
 

 

 

February 17th, 2025 
Original Application No. 425/2023 

AB 
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Remainder-I

April 01, 2025

To,
State PCCF (As per list- I)

Subject: Reminder - Hon’ble NGT Original Application No. 425/2023 in the matter of Deepika
Khari versus State of U.P. & Ors.

Reference: 1. Hon’ble NGT Order dated 17-02-2025
2. CPCB Letter of even no. dated 10-03-2025

Madam/Sir,

This has reference to this office letter of even no. dated 10-03-2025 (Copy enclosed) wherein
information related to forest fire was requested by 21.03.2025 in the prescribed format (as enclosed) to
comply the Hon’ble NGT order dated 17-02-2025 in Original Application No. 425/2023, in the matter
of Deepika Khari versus State of U.P. & Ors.

It is informed that said information is not received till date. In order to ensure the timely submission
to comply with the Honble NGT's order, it is again requested that the required information be provided
by 9-04-2025. A soft copy of the same in MS word format may also be communicated to the following
email IDs: ckdixit.cpcb@nic.in and upcl.cpcb@gov.in.

Enel.: As above

Yours faithfully,

Additional Director & Head WC-I)

Copy to

1.The Member Secretary,
SPCBs/PCCs (As per list-2)

: For kind information and request to
follow-up with the concerned State
Forest Department for providing
information, as above, please.

2.The Regional Directorate – Kolkata
RDs (As per list-3)

: For kind information and following up
with the concerned agency, as above, in
your jurisdiction, please

A& (Sharandeep Singh)

'Vee?1 sax’ Vt BM Vir, fqM-110032
Parivesh Bhawan, East Arjun Nagar1 New Delhi _ 1 10032

SW/Tel: 43102030, 22305792, MiT+/W,b,it, , www.,pb,.„i,.i. 63
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List -1

S.No. State/UT Office Address

Principal Chief Conservator of Forests and Principal
Secretary(E&F), Government of Arunachal Pradesh,
ITANAGAR - 791 111.

1.
ARUNACHAL

PRADESH

2. ASSAM Principal Chief Conservator of Forests, Head of Forest Force,
Aranya Bhawan, Panjabari, Guwahati, 781037, Assam

Principal Chief Conservator of Forests Bihar forest department,
Vishweshwariah complex, Chowthi Manzil, Technology Bhavan,
Beli road, Patna, (Bihar) - 800 015

3. BIHAR

Principal Chief Conservator of Forests, Government of Gujarat,
Department of Forests, Aranya Bhavan, Block No. A/3, Near 'Ch'
Circle, opp. ST. Xaviers High School, Sector-10/A, Gandhi
Nagar, Gujarat-382010

4. GUJARAT

Principal Chief Conservator of Forests (HoFF) Department of
E&F, Govt. of Haryana, Van Bhawan, Sector-6, Plot no. C-
18,Panchkula – 134109 (Haryana)

5. HARYANA

Principal Chief Conservator of Forest & Head of the Forest
Force (HoFF) Forests,Environment and Climate Change
Department, Van Bhawan, Doranda,Ranchi, Jharkhand-834002

6. JHARKHAND

Principal Chief Conservator of Forests (HoFF), Government of
Karnataka Department of Forest, Aranya Bhawan, 4th Floor,
18th Cross, Maneshwaram, Bengaluru – 560003

7. KARNATAKA

Principal Chief Conservator of Forests, Kerala Forest
Department, Forests Headquarters, Vazuthacaud,
Thiruvananthpuram, (Kerala) - 695 014

8 KERAT ,A
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List -1

Principal Chief Conservator of Forests, Head of Forest Force,
MADHYA PRADESH } Madhya Pradesh Forest Department, Satpuda Bhawan,lst Floor,

Bhopal-462006

9.

Principal Chief Conservator of forests, Forest Head Office,
Sanjenthong, Government of Manipur Imphal, (Manipur)
– 795001

10. MANIPUR

11. MIZORAM Principal Chief Conservator of Forests, Govt. of Mizoram,
Tuikhuatlamg, Aizwal, Mizoram-796001.

Principal Chief Conservator of Forests (HoFF), Department Of
Forests & Wildlife Preservation, Forest Complex, Sector - 68,
Mohali-160062 Punjab

12. PUNJAB

Principal Chief Conservator of Forests, HoFF, Rajasthan Forest
Department, Government of Rajasthan, Van Bhawan, Vaniki
Path, Jaipur, (Rajasthan) – 302 005

13. RAJASTHAN

Principal Chief Conservator of Forests-cum Secretary,
Government of Sikkim, Department of Forest, Environment and
Wildlife Management, Government of Sil<kim, Forest Secretariat
Deorali - 737102 Gangtok, East Sikkim

14. SIKKIM

Principal Chief Conservator of Forests &HoFF, Department of
Forests, Government of Tamil Nadu , No. 1, Jeenis Road, Panagal
Maligai Building, Saidapet, Chennai – 600015

15. TAMIL NADU

Principal Chief Conservator of Forests & Hoff, Telangana Forest
Department, Government of Telangana, Aranya Bhawan,
Saifabad, Hyderabad – 500 001

16. TELENGANA

Principal Chief Conservator of Forests, Department of
Environment Forests, Government of Uttarakhand, 87, Rajpur
Road, Dehradun-248001, Uttarakhand

17. UTFARAKHAND

18. UTTAR PRADESH
Principal Chief Conservator of Forests, Govt. of Uttar
Pradesh, 17, Rana Pratap Mag, Lucknow, (Uttar Pradesh) – 226
001
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List -1

WEST BENGAL Principal Chief Conservator of forests (HoFF), Department of
Forests, Government of West Bengal, Aranya Bhawan, Block
No. LA-10A, Sector III, Salt lake City, Kolkata– 700098

CHANDIGARH Chief Conservator of Forests, Chandigarh Administration
Sector-9, Chandigarh- 160 001

Add. Principal Chief Conservator of Forests, Department of
Forest and Wildlife, 2nd Floor. A-Block, Vikas Bhawan
I.P. Estate. New Delhi-110002

DELHI
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List of all the State Pollution Control Boards (SPCBs) & Pollution Control
Committees (PCCs) (List - 2)

11.

13.

15.

-he Member SecretarV
runachal Pradesh Pollution Control

FBoard , Department of Environment
IForests, Paryavaran Bhawan, Yupii
IRoad,Papu Nalah, Naharlagun
1791 1 10, Arunachal Pradesh

1.

-he Member Secretary
bBihar Pollution Control Board,
IParivesh Bhawan, Plot No. NS-B/2
IPatliputra Industrial Area, Patliputra,
IPatna-800023, Bihar

3.

-he Member Secretary
FDelhi Pollution Control Committee,
j4th Floor, ISBT Building, Kashmiri
IGate, Pin: 110006, Delhi

5.

7.

IHaryana Pollution Control Board ,C-
1 1, Sector-6 Panchkula Haryana-
1 34 109, Chandigarh

-he Member Secretary
Karnataka State Pollution Control
IBoard, Parisara Bhavana,1 st to
j5thFtoor, 49, Church Street,
IBengaluru – 560 o01 , Karnataka

9.

-he Member Secretary
IMadhya Pradesh Pollution Control
IBoard, ParyavaranParisar, Sector
FE-5, Arera Colony, Bhopal – 462

16,Madhya Pradesh

-he Member Secretary
IMizoram Pollution Control Board,
INew Secretariat Complex, Khatla,

hlanmual Peng, Aizawl– 796001 ,
Mizoram

-he Member Secretary
FPunjab Pollution Control Board
’atavaran Bhawan, Nabha Road

Patiala– 147 001, Punjab

2. [The
LSsam Pollution Control Board

IBamunimaiden, Guwahati –
1781 021 Assam

4.
ihandigarh Pollution Control

Committee, Paryavaran Bhawan,
Ground Floor Madhya Marg,
Sector C19-B, Pin: 160 019,

IChandigarh

6.
FGujarat Pollution Control Board,
IParyavaran Bhawan, Sector 10-

, Gandhi Nagar- 382010,
IGujarat

8.
Iharkhand State Pollution
ontroIBoard, T.A. Building,

IHEC, P.O. Dhurwa, RancH-834
1004, Jharkhand

10.

IKerala Pollution Control Board,
IPattom Palace, P.O.
-hiruvanathapuram– 695 004,

IKerala

12. -he Member Secretary
IManipur Pollution Control Board,
INear Imphal West D.C. Office

omplex, Lamphelpat, Imphal–
’95004, Manipur

14.

fest Bengal Pollution Control
IBoard Paribesh Bhawan, IOA,
IBlock- LA, Sector III, Salt Lake
ICity,Calcutta- 700106, West
IBenaat

IRajasthan Pollution Control
IBoard, 4, Institutional Area,
IJhalana Doongri Jaipur – 302004,
Rajasthan

16.
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Member Secretary
ikkim Pollution Control Board

Forest, Environment Wildlife
IManagement DeparTment,Forestvernment of Sikkim

ecretariat. Ground Floor, Deorali
gtok -737102, East SikkimG.

le Member Secretary
-amil Nadu Pollution Control

IBoard No. 76. Mount Salai

IGuindy, Chennai - 600 032
amilnadu

e Member Secretary
elangana Pollution Control Board

Bhawan. A-III
Estate, Sanathnagar

Hyderabad – 500018, Telangana

IThe Member Secretary
ir Pradesh Pollution Control

Board Building No TC-12V
FibhutiKhand, Gomti Nagar
,ucknow – 226 010, Uttar
radesh

Uttarakhand Environment Protection
& Pollution Control Board 46B, IT
Park. Sahastradhara Road
Dehradun–248001, Uttarakhand
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List of all Regional Directors with address. (List- 3)

S.No. 1 RDs Name
e

Bengaluru

Address

A-Block, Nisarga Bhavan, lst and 2nd
Floors, 7th D Cross, Thimmaiah Road
Shivanagar, Ben luru-560079
Parivesh Mawana
5, Arera Colony, Bhopal-462016

e

Bhopal

Regional Directorate
Chandigarh
Regiona
Chennai

BSNL Telephone Exchange, 2nd Floor
ChanlSector -49 -h – 160047

No. 40-E, 2nd Floor, B
TVK Industrial Estate, CIPET Road
Guindy Chennai, Tamil Nadu - 600032
' South end Conclave’ Block-502, 5th &
6th Floor, 1582, Razidanga, Main Road
Kolkata- 700107
PICUP Bhawan, Vibhuti Khand, Gomti
Nagar,Lucknow - 226010

e

Kolkata

e

Lucknow

Regional Directorate
Shillong

C)pp. Government Press, Ground Floor
CFO Building, BSNL Shillong- 793001

e

Vadodara
Parivesh Bhawan, opp. Ward No. 10
VMC Office Subhanpura, Vadodara
390 023
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Item No.03 Court No. 2

BBFORB NATIONAL GRBBN TRIBUNAL
PRINCIPAL BBNCH, NBW DBLHI

Original Application No. 425/2023

Deepika Khari Applicant

Versus

State of U.P. & Ors. Respondents

Date of hearing: 17.02.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR WAGI, JUDICIAL MBMBBR
HON’BLE DR. AFROZ AHMAD, MPERT MEMBBR

Applicant:

Amicus Curiae:

Respondents:

None for the applicant.

Mr. Gaurav Kumar Bansal, Advocate.

Ms. Suhasini Sen, Ms. Surbhi Singh and Ms. Masooma
Rizvi, Advocates for MoEF & CC.
Mr. Deepak Bora and Mr. Yash Agarwal, Advocates for
respondents no. 2 to 5.

ORDER

1. Applicant- Deepika KhaN had sent letter petition dated 12.03.2023

complaining about burning of dry leaves in Badkot Forest Range on

Rishikesh-Dehradun Road at number of places and inaction on the part

of the forest and police officials despite complaints made to them.

2. Vide order dated Ol.08.2023, this Tribunal directed the Divisional

Forest Officer, Dehradun to look into the grievances, verify the factual

position, take appropriate action against the violators for past violations,

1
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issue appropriate instructions, take such other remedial measures as may

be considered appropriate in accordance with law and submit factual and

action taken report.

3. In the course of hearing, reports dated 25.10.2023, 12.Ol.2024 and

19.07.2024 were filed by DFO, Dehradun. Written submissions dated

06.04.2024 were filed by the applicant.

4. Vide order dated 18.04.2024, this Tribunal appointed Mr. Gaurav

Bansal, Advocate as Amicus Curie who submitted report dated 14. IO.2024.

5. Vide order dated 21.10.2024, MoEF&CC, State of Uttarakhand,

PCCF, HoFF, Chief Wildlife Warden Dehradun, DFO Dehradun and Forest

Survey of India Dehradun were impleaded as respondents nos. 1 to 6 .

6. Response dated 20.11.2024 has been filed by Additional PCCF (Fire

and Disaster Management), Dehradun and response affidavit dated

06.Ol.2025 has been filed by MoEF&CC.

7. The substantial environmental questions which arise in the present

case may be noticed as under:-

(i)

(ii)

(iii)

Whether controlled fire is the only method of preventing/controlling

fire in the forest or there is any other alternative method;

Whether the method of controlled fire adopted for

preventing/controlling fire in the forest is supported by any scientific

study regarding efficacy of the above said method; and

Whether the said method has been approved by MoEF&CC as a

remedial measure for preventing/controlling forest fires.

8. In view of the nature, magnitude and importance of substantial

environmental questions involved in the present case, we consider it

2
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appropriate to widen the scope of the present proceedings so that the

substantial environmental questions involved can be looked into by the

concerned authorities and appropriate remedial measures can be taken.

9. Appropriate responses with reference to the substantial

environmental questions noticed above may be filed by PCCF, Uttarakhand

and also by MoEF&CC.

10. Learned Amicus Curiae may also file his response with respect to

substantial environmental questions referred to above.

11. In view of the facts and circumstances and substuldal

environmental questions noticed above, we also consider presence of ale

CPCB to be essential for just and proper resolution of the substuldal

environmental questions involved in the present case and accordhlgly the

CPCB is impleaded as respondent no. 7.

12. The Registry is directed to amend memo of parties and issue notIce

to newly respondent no. 7 requiring it to file its reply/response at least one

day before the next date of hearing fixed.

13. The CPCB is directed to obtain, compile and hclude in its

reply/response the information with respect to the following aspect:

(i)

(ii)

State/U. T. wise number of forest fire incidents which took place in

the year 2024 in entire India;

Causes for the forest fires specified separately under the categorIes

of natural, man-made or any other reason (the reason may be

specified) ;

Measures taken to remedy the damage caused by the forest fires;(iii)

3
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(iV)

(V)

Preventive measures proposed to be taken for preventing forest fires

during the year 2025 and the following years;

Budget amount allocated for undertaking remedial measures for

remedying the damage caused by forest fires during the year 2024

with details regarding adequacy of the amount and modes of

utilization.

Budget amount to be allocated for taking of remedial measures for

remedying the damage caused by forest fires during the year 2025

with details regarding adequacy of the amount and modes of

utilization.

(vi)

14. We direct the Director General of Forest (DGF), Ministry of

Environment, Forest and Climate Change (MoEF&CC), Government of

India to convene meetings with the concerned PCCFs of States/UTs, the

Director General, Forest Survey of India (FSI) , Dehradun, Uttarakhand, the

Director, Indian Institute of Forest Management (IIFM), Bhopal, Madhya

Pradesh and deliberate on the issue of forest fires both controlled and man-

made, which results in huge loss of biodiversity and adversely impacts the

environment and formulate guidelines for the prevention and control of

forest fire incidents. The guidelines may also address the requirement of

strengthening of infrastructure, institutional arrangements, budgetary

provisions, etc. for tackling the task of forest fires in the concerned

States/UTs.

15. Report in this regard may be submitted by the Director General

Forest (DGF), Ministry of Environment, Forest and Climate Change

(MoEF&CC), Government of India at least one day before the next date of

hearing fixed.

4
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Prescribed Format for Information

S.No.

a

1 tate/UT

a e

3. categories of natural, man-made, or any other reason
(the reason may be specified)

Number of Forest fire Incidents

Cause

Number of Forest fire Incidents

Cause

Number of Forest fire Incidents

Cause

e West
fires

a

a

I

r (]uent

lyears

a

a

e

Aspect Details

Natural
Forest Fire

Manmade
Forest Fire

Others
Forest Fire
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Prescribed Format for Information

S.No. Aspect Details

t b1

A measures for remedying the damage caused by forest
fires during the year 2024, with details regarding the
adequacy of the amount and modes of utilization;

Total Budget Allocated

;LaIr r a 1 F o re s t
o

Total Budget Allocated
IManmade
IForest Fire

c

Mode of Utilization

Total Budget Allocated

!I!!I r S F 0 re S t

Mode of Utilization

1 c

a jmeasures for remedying the damage caused by forestl
jnres during the year 2025, with details regarding the
adequacy of the amount and modes of utilization.”

Total Budget to be Allocated

FoNstAINaturat
IFire

Mode of Utilization

Total Budget to be Allocated

1::: 111 a d e F o re s t
Mode of Utilization
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Prescribed Format for Information

Aspect

Total Budget to be Allocated
Fores1

Adequacy of the amount

Mode of Utilization

Details
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J

I; e&
N“CME-130 i 1/38/2025-LAW-HO-CPCB=$;X©bG

LiFE Mq9qqw ++TV 4g
CEWfRAL POLLUTiON CONTROL BOARD

qqjdtIit, Xqr§ nanI q&V$1 dxlaw, Wm Vmli
MiNiSTRY OF ENVIRONNEW, FOREST & CLIMATE CHANGE, GOW. OF INDiAA&TH + O+E BawILY ' ONg FUtURE

March 10, 2025

To,

The Principal ("-hief Conservator of Forests / Chief Conservator of Forests,
All States/U-Fs (As per list- !)

Subject: Hon’bIc NGT Original Application No. 423/2623 in the matter ot Deepikn
KhaN versus State of U.P. & Ors.

Reference: }{on’b ie N(IF Order dated 17-a2-2025

Madam/Sir.

This is in reference to the IIon’bic National Green Tribunal (NCT) order dated i 7-02-
2025 in Original Appiication No. 425/2023, atied Deepika Khari versus State of U.P. & Ors. ,
wherein the Hon’tHe NGT passed the foIlowing direction:

Para 13: “The CPCB is directed to obtain, compile, and include in its reply/response the

inforrnation wah respec£ to the .following aspects.

i. State/UT-wise number qf forest fire incidents that took pLace in the )var 2024 in entire

eauses for ike forest Pres, speci~$ed separately under the categories ofnaturai, wray!-wIade,

Measures taken to rernedy the damage caused by the forest fIres;
Preventive measures proposed to be taken for preventing$rest $res during the year 2Q2S

and the following years ,
Budget amount c&{ocated for undertaking rern€€hat measures for remedying the damage

eaused by _fores£ Pres during the year 2024, with details regarding adequacy of the arnoutit
and modes of utilization;

Budget amount to be aLlocated for taking of remedial measures for remedying the damage
caused by forest .Pres during the year 2025, with details regarding adequacy of the atnouytt
and modes of utilization.

in view of the above, it is requested that the above information in the forrnat (format
eac)c>sed) may piease be provided by March 21, 2025, to faciiitate timely compilation and
submission to the Hon’ble N(iT within the stipulated amefrauIe. A soft copy of the same in
MS word forrrlat may also be comrnunicated to the foitowing email iDs: ckdixit.cpcb(a)M.iII
and upci.cpe!>@goy.in.

India

or any other reason (the reason may be specified) ;

It.

ii.i .

iv.

tf 4

\/I.

Otis issues with approval of the Competent Authority.
E:ncIs,: as above Yours faithfully,

gd qPr
Additional director & Head (UP(:-1)

\b

'@vr VW’ ljgt at# VFI @t-110032
Padva sh Bhawan, East Arjun Nagar, Now Delhi - I IOC>32

qmN/Tel: 43}02030, 22305792, §qX@Website : www.cpbc.nic.in
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It

Copy to:

The Member Secretary, : For kind information and request to foilciw-
State Pollution Control Board/Poliution up with the concerned State Forest

Con koi Conwattee (As per list-2) Department for providing inforInationt as

above, piease.

The Regional Director
Cerrtrai Pollution Control Board

(As per list-3}

For kind information and following up with
the concerned agency, as above, in their
jurisdiction, please

„+
b
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GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

 
From
Sri Ajaya Kumar Naik, IFS.,
Prl. Chief Conservator of Forests &
Head of Forest Force,
Aranya Bhavan, A.P,
Mangalagiri.

To
The Addl. Director & Head (UPC-I),
Central Pollution Control Board,
MoEF&CC, GoI,
Parivesh Bhawan, East Arjun Nagar,
Delhi – 110 032.

 
Rc.No19034/1/2025/Vig-2(i), dt.23-03-2025

Sir,
         
Sub:- APFD – Hon’ble NGT Original Application No.425/2023 in the matter of Deepika

Khari Vs. State of Uttakhand & Ors. – information submission – Regarding.
 

Ref:- Addl. Director & Head (UPC-I), CPCB, MoEF&CC, F.no.CM-13011/38/2025-LAW-
HO-CPCB-HO, dt:10.03.2025.
 

 
<<>> 

 
          In pursuance to the reference cited, the information requested is as follows.
 
  Reply
i. State / UT-wise

number of forest
fire incidents that
took place in the
year 2024 in entire
India

The number of forest fire incidents that took place in the year
2023-24 (2024) are 18144 nos.

ii. Causes for the
forest fires,
specified
separately under
the categories of
natural, Man-
made, or any other
reason (the
reason may be
specified);

The following details are mentioned in ISFR, 2023,
 
Dry winters and delayed monsoons, minimal precipitation, strong
winds, low humidity, and increased temperatures lead to
heightened fire events causing extensive damage. Additionally,
human negligence frequently leads to forest fires.
 
The anthropogenic activities play a major role in forest fire
incidences in the country. During global COVID-19 pandemic, due
to reduced human movement in and around the forest areas, the
fire detection using SNPP-VIIRS sensor across the country
reduced significantly from 2,10,286 in fire
season 2018-19 to 1,24,473 in the fire season 2019- 20.
 
Further, Andhra Pradesh has mostly dry deciduous forests and
leaf fall starts from January on-wards. Further, the leaf litter and
grass all along the roads passing through the forests contributes
in spreading the forest fire. The causes of most of the forest fires
in Andhra Pradesh are accidental caused by persons collecting
NTFP including Beedi leaf, fire spreading from burning of biomass

EFS02-19034/1/2025-VIG SEC-PCCF I/4012320/2025
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in adjacent agriculture land, accidental fire by shepherds &
graziers and to some extent with the intention to encroach forest
land for cultivation purposes etc. The Boda Grass is the main
cause of forest fires in NSTR and Rayalaseema regions. Invasive
weeds like Parthenium, Lantana also contribute to fire hazard.

iii. Measures taken to
remedy the
damage caused
by the forest fires;

AP Forest Department is taking up the following key activities.

Involving all line departments, public and people of all
works of life in Massive afforestation programmes.
Involving Gram Panchayat Secretaries and Volunteers
in planting and distribution of seedlings.
Distribution of seedlings to school children, free of cost,
to encourage planting.
Creating awareness among public through publicity.
Afforestation programs are taken up under various
Central and State Schemes.
Raising nurseries for planting and distribution to the
public under MGNREGS, CAMPA etc.
Taking up Mangrove and Shelter belt plantations in the
coastal districts.
Taking up Avenue plantations along the National
Highways, State Highways, Panchayat Roads, Canal
Banks etc.,
Taking up plantations in Institutions like schools,
colleges, office premises etc., by involving all line
departments and other stakeholders including public.

iv. Preventive
measures
proposed to be
taken for
preventing forest
fires during the
year 2025 and the
following years;

The following measures/steps have been taken by the Andhra
Pradesh State Government under various schemes like CAMPA,
FFPM etc., to study and mitigate forest fires: 

Forest Fire Monitoring Cells have been established at
Prl.CCF/CCF/DFO/FRO level to monitor the fire alerts
received from the FSI and to alert the staff to reach fire
spots immediately for taking measures to put off the
fires.
Fire Risk Zonation Maps have been prepared by taking
the data of fire incidences of the last five years, duly
identifying the risk Zones, and communicated to alert
the field staff. To be in preparedness, trainings and
workshops have been conducted.
Each of the administrative units in Forest Department
has one Forest Fire Prevention Plan, Fire Management
& Regulation Plan & Post Fire Development Plan.
Watch Towers have been constructed at strategic
locations which are provided with the man power to
keep 24 hours vigil on the occurrence of forest fires in
surrounding areas during the months from January to
May.
Dedicated Toll Free number 1800-425-5909 is
established in the Head Office to receive the information

EFS02-19034/1/2025-VIG SEC-PCCF I/4012320/2025
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about the forest fires on real time.
Base Camp Protection Watchers, Strike Forces & field
staff detect the fires in their respective jurisdictions &
douse them.
Fire control measures like fire line creation, fire line
maintenance, use of firefighting equipment, controlled
burning, etc., have been taken up.
Awareness camps are being conducted in fringe
villages and also being created through local Cable TV.

v. Budget amount
allocated for
undertaking
remedial
measures for
remedying the
damage cause by
forest fires during
the year 2024,
with details
regarding
adequacy of the
amount and
modes of
utilization

During 2023-24, an amount of Rs.223.756 lakh was released. The
Progress Report furnished to the GoI is enclosed as Annexure-I.

vi. Budget amount to
be allocated for
taking of remedial
measures for
remedying the
damage caused
by forest fires
during the year
2025, with details
regarding
adequacy of the
amount and
modes of
utilisation

During 2024-25
 
The GoAP has issued Budget Release Orders in G.O.Rt.No.49 &
50, EFS&T (SEC.II) Dept, dt:23.03.2024 and Rs.142.28 lakh was
credited into SNA account on 29.04.2024 (belongs to 2023-24).
Accordingly, the expenditure was incurred. The UCs to that extent
were furnished to the GoI vide PCCF & HoFF, A.P., Mangalagiri,
Rc.No.2768/2021/Vig-2, dt:22.08.2025 (Annexure-II).
 
Further, the Annual Plan of Operations for the F.Y 2024-25 has
been submitted to the GoI with an outlay of Rs.1650.00 lakh (i.e.,
Central Share : Rs.990.00 lakh + State Share : Rs.660.00 lakh).
 
In Sanction Order No.18/2024-25/FPD, dt.10.09.2024, GoI has
accorded administrative approval of the APO for the F.Y 2024-25
for an amount of Rs.482.39 lakh on 60% : 40% (i.e., Central Share
Rs.289.43 lakh + State Share Rs.192.96 lakh) sharing basis as
Central and State shares respectively.
 
Out of Rs.482.39 lakh, as 1st installment, an amount of Rs.98.88
lakh (Central Share Rs.59.33 lakh + State share Rs.39.55 lakh)
has been credited in to SNA accounts on 20.11.2024 and the
expenditure was incurred.
 
The Utilization certificates and Progress reports to that extent
were furnished to

EFS02-19034/1/2025-VIG SEC-PCCF I/4012320/2025
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GoI vide PCCF & HoFF, A.P., Mangalagiri, Rc.No.2768/2021/Vig-
2, dt:04.02.2025. (Annexure-III).
 
The APO 2025-26 is proposed for an amount of Rs.1300.00 lakh.
The APO proposal is enclosed herewith (Annexure-IV).
 

 
 
 
 
Encls: As above.
 

Yours faithfully,
AJAYA KUMAR NAIK

Prl. Chief Conservator of Forests &
Head of Forest Force
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From
Sri Chiranjiv Choudhary, IFS.,
Principal Chief Conservator of Forests &
Head of Forest Force,
Andhra Pradesh, Ma nga laglri.

To
The Assistant Inspector General of
Forests (FPD), Agni Wing,
Indira Paryavaran Bhavan,
Jor Bagh Road, New Delhi - 110003.

Rc.No.27 6a I 2O2l Mo-2, dttO4.O2.2O25.
Sir,

Sub: Andhra Pradesh Forest Depaftment - "Forest Fire Prevention &
Management Scheme(CSS)" - Utilization Certificates for the year
2024-25 for Central Share and State Share - Furnishing of - Reg.

Ref: 1. PCCF & HoFF, A.P., Mangalagiri, Rc.No.2768/202UVig-2,
dt:22.08.2024.

2. Dy. IGF, FPD, MoEF&CC, GoI, New Delhi, F.No.3-2U20O7-
FPD(Pt.2) (Sanction Order no.t812024-25/FPD),
dt:10.09.2024.

3. G.O.Rt.No.21B5, GoAP, Finance(FMU-EFS&T, MA&UD, CRDA)
Dept., dt. 06.10.2024.

4. G.O.Rt.No.2260, GoAP, Finance(FMU-EFS&T, MA&UD, CRDA)
Dept., dt. 29.10.2024.

5. G.O.Rt.No.87, EFS&T(Sec.III) Dept., dt. 04.11.2024.
6. G.O.Rt.No.BB, EFS&T(SeC.III) Dept., dt. 04.1t.2024.
7. PCCF & HoFF, A.P., Mangalagiri, Rc.No.19034l6l202UViS-2(i),

dt:24.11.2024.
8. Asst. IGF, FPD, MoEF&CC, GoI, New Delhi, F.No.3/U2024-

FPD, dt: 14. 10.2024, t7.L2.2O24.
9. PCCF & HoFF, A.P., Mangalagiri, Rc.No.2768/202UVig-2,

dt:20.L2.2024.
10.Email received from FPD, MoEF&CC, Gol, dt:23.12.2024.
11.Asst. IGF, FPD, MoEF&CC, GoI, F.No.3/t/2024-FPD,

dt:13.01.2025.
12.PCCF & HoFF, A.P., Mangalagiri, Rc.No.2768l2l2l/Vig-2,

dt:22.O1.2025.

In continuation of the reference 12th cited, an amount of Rs.59.33 lakh of
Central Share & Rs.39.55 lakh of State Share (Total Rs.9B.BB lakh) has been
utilized as on 31.01.2025 and the Utilization certificate, progress report for both
Central share and State Share are furnished herewith with a request to kindly
expedite release of 2nd instalment under the scheme.

This is for information and necessary action.

Encl.:As above.

Yours faithfully,
Sd/- Chiranjiv Choudhary,

Principal Chief Conservator of Forests &
Head of Forest Force

Copy submitted to the Special Chief Secretary to Government, EFS&T Department,
A.P., Secretariat, Velgapudi, Amaravathi for information.

/ /rrue Copv/l
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i
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$A(-)

for Prlncipal Chief ns or of Forests &

w Head of Fo t Force

GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

.-r.)
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G.F.R. 19.A

(See Rule 212 (1))
FORM OF UTILIZATION CERTIFICATE

(Centra! share)
(Utilization Certificate as on 31.O1.2025)

Ceftified that I have satisfied myself that the conditions on which the grants-

in-aid was sanctioned are being fulfilled and that I have exercised that the following

checks to see that the money was actually utilized for the purpose for which it was

SanCtioned under "Forest Fire Prevention & Management Scheme".

Kinds of checks exercised:

1) By way of field inspections.

2) By way of monitoring Progress Reports.

3) By way of reviews during SLMC meetings.

Signature:
Designation: PrinciPal C

Head of Forest Force

G

F &

..

l*d
I

S.No. Letter No. & date Sanctioned
amount
(Rs. in lakh)

1 Dy. IGF, FPD, MoEF&CC,
GoI, New Delhi, F.No.3-
2L12007-FPD(Pt.2)
(Sanction Order
no.t8/2024-25lFPD),
dt:10.09.2024.

,44.72 Certified that out of
Rs.144.72 lakh of grants-in-
aid sanctioned during 2024-
25 towards Central Share in
favour of Andhra Pradesh
Forest department under this
Ministry letter number given
in the margin and Rs.85.39
lakh, on account of unsPent
balance of the previous Year,
for which the UCs were
already furnished on
dt:22.O8.2(J24.

Fufther, for the net release of
Rs.59.33 lakh, the total sum
of Rs.59.33 lakh has been
utilized as on 31.O1.2025.

Total 144.72

Andhra Pradesh Mangalagiri.

a

t,

J.
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(
t.

Rs. in la kh
Achievements

Cummulative
from

20.11.2024 to
31.O1.2025

Upto Previous
quarter

Targ€ts as per the
fund releas€d as 1st

instalment
Targets sanctioned bY
col (central share)

Fin Phv FinFinPhyAmount
releaNo.of Units

Unit
cost (in
lakhs)

no Items

15.62 73.80 75.620.oo 73.8073.8069.83330.000.2116ti t dthht M6K1 lem )rest neno fo fo ngaCre (1
0.000.00 0.00 0.000.000.000.00t4.49240.000.06038

2 Maintenance of exisiting firelines (1Km length 3 mts width)
1.80 0.00 1.800.00 0.001.800.009.q0

3 Controlled burning

0.00 0.000.00 0.000.000.000.000.00
Creation of i nfrastructure (communication system,
development of Management Information System, watch

towers, water storage structures, control rooms at Division

& Range lvel, FG barracks and inspection huts etc)
4

0.00 2.160.00 2.760.002.L60.0012.00
Procurement of fire-fi9hting equiPments5

o.t7 0.00 0.770.00 0.00o.t70.00t.20
6

Soil & Moisture Conservvation (SMC) wo

areas

rk in High risks

80.00 29,9980.00 29.990.0029.9980.00150.00240.0O0.625Engagement of fire watchers (0.625 lakh @ per person for

5 months) (1 month @ l person is Rs.12500)7

0.00 1.200.00 0.00 1.201 .200.00t.20
Awareness comPaign8

0.00 1.200.00 0.00 1.201 .200.00t.20Pre-fire season workshops for coordination among line

departments, elected bodies and NGOs9

0.00 t.200.00 0.00 L.201.200.001.20Training and capacity building on fire-fighting methods for

Frontline staff, students, youths and village communities10

EE@I

I

'i; 6 Ir

1

I

-\
I

I

l, I
I

centrally sponsored scheme of FoREST FIRE PREVENTION MANAGEMENT (FFPM) - 2024'25 (Central Share)

proforma for Quarterty Progress Report for quarter ending ,rTJr:_t*tmber / December (upto 3lst Jan' 2025) for the financial vear

Phv

',.'ri
'r''.: 

"
..1
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S.no, Items
Unit

Cost (in
lakhs)

Targets sanctioned by
GoI (Central share)

Targets as per the
fund released as lst

instalment

Achievements

Upto Previous
quarter

from
2O.LL.2O24to

31.O1.2025
Cummulative

No.of Units Amount
released Phv Fin Phv Fin Phv Fin Phv Fin

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

3.00 0.00 0.60 0.00 0.00 0.60 0.00 0.60

L2
Hiring of vehicles for transportation of Human resources
and fire material 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

13 Irnpact Forest Fires on Vegetation and Soil Characterlstics 0.00

263.118

0.00 0.00

53.93

0.00

o.oo

0.00 0.00

s3.93

0.00 0.00

t4
Irnprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. 5o/o of the sanctioned amount shall be
earmanrked for this purpose.

13.158 0.00 2.70 0.00 0.00 2.70 0.00

53.93

2.70

15
Monitoring and review (2o/o of the sanctioned amount shall
be kept for this) 5.262 0.00 1.08 0.00 0.00 1.08 0.00 1.08

16
Short term research / survey on forest fire related issues,
3o/o of the sanctioned amount shall be earmarked for this
purpose.

7.896 0.00 L.62 0.00 0.00 7.62 0.00 t.62

26.316 5.40 o.oo 5.40 5.40249.434 59.33 o.oo 59.33 s9.33

//True CopV//

Sd/- Chiranjiv Choudhary,
Prl. Chief Conservator of Forests &

Head of Forest Force

rvator of Forests &
of Forest Force

for Prl. Ch

'r,W ,, tl;.;r/i , : .' 6
I I
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G.F.R. 19-A

(See Rule 212 (1))
FORM OF UTILIZATION CERTIFICATE

(State share)
(Utilization Ceftificate as on 31.O1.2025)

Certified that I have satisfied myself that the conditions on which the grants-

in-aid was sanctioned are being fulfilled and that I have exercised that the following

checks to see that the money was actually utilised for the purpose for which it was

sanctloned under "Forest Fire Prevention & Management Scheme".

Kinds of checks exercised:

1) By way of field inspections.

2) By way of monitoring Progress Reports.

3) By way of reviews during SLMC meetings.

Signature:
Designation : Principal

Head of Forest Force
Andhra Pradesh Mangalagiri.

.u'r

E,J

&

S.No. Letter No. & date Sanctioned
amount
(Rs. in lakh)

1 1. G.O.Rt.No.2L85, GoAP,
Finance(FMU-EFS&T,
MA&UD, CRDA) Dept., dt.
06.t0.2024.

2. G.O.Rt.No.2260, GoAP,
Finance(FMU-EFS&T,
MA&UD, CRDA) Dept., dt.
29.L0.2024.

3. G.O.Rt.No.87,
EFS&T(Sec.III) Dept., dt.
04.tt.2024.

4. G.O.Rt.No.88,
EFS&T(Sec.III) Dept., dt.
04.Lt.2024.

39.5s Ceftified that out of
Rs.39.55 lakh of grants-
in-aid sanctioned during
2fJ24-25 towards State
Share in favour of Andhra
Pradesh Forest department
vide Department letter
numbers given in the
margin and the total sum of
Rs.39.55 lakh has been
utilised as on 31.O1.2025.

Total 39.55

.-;
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proforma for euarterly progress Report for quarter ending June / September / December (upto 31st Jan, 2025) for the financial
year 2024-25

Achievements

Cummulativeupto Previous
quarter

Targets as per the
fund released as lst

instalment

Targets sanctioned by
GoI (State Share)

Fin Phv FinPhy Phy FinNo.of Units Amount
r€leased

Unit
Cost
(in

lakhs)

ItemsS.no.

49.20 10.4110.41 0.00 49.20 10.4146.55 49.200.2116 220.001 Creation of forest line 1 Km len th 6 Mt width
0.00 0.00 0.00 0.000.00 0.00 0.00160.00 9.66Maintenance of exisiting firelines (1Km length 3 mts width)

0.00 1.200.00 1.20 0.00 0.00 1,206.00Controlled burninq3

0.00 0.00 0.00 0.00 0.000.00 0.00 0.004

Creation of i nf rastructure (communication system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00 7.44 0.00 1.448.00 0.00 1.445 Procurement of fire-fi htin ul ments
0.00 0.00 0.11 0.00 0.110.80 0.00 0.116

Soil & Moisture Conservvation (SMC) work in High ris
areas

ks

53.00 19.9919.99 0.00 53.00 19.99100.00 53.000.625 160.00Engagement of fire watchers (0.625 lakh @ per person for
5 months) (1 month @ l person is Rs.12500)7

0.800.80 0.00 0.00 0.80 0.000.80 0.008 Awareness com I n

0.80 0.00 0.00 0.80 0.000.80 0.009
Prb-fire season workshops for coo!'dination among line
departments, elected bodies and NGOS

0.00 0.00 0.80 0.00 0.800.80 0.00 0.8010
Training and capacity building on fire-fighting methods for
Frontline staff, students, youths and village communities

0.00 0.400,40 0.00 0.00 0.402.00 0.00
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

11

Rs. in lakh

0.80

,ti ,i,

I
I

II

Centrally Sponsored Scheme of FOREST FIRE PREVENTION MANAGEMENT (FFPM) - 2024'25 (State Share)

from
20.11.2024 to

31.O1.2025

Fin Phv

2

;,1 l '.:rl -.:r>l
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S.no. ftems

Unit
Cost
(in

lakhs)

Targets sanctioned by
GoI (State Share)

Targets as per the
fund released as lst

instalment

Achievements

Upto Previous
qualter

from
2O.11.2O24 to

31.O1.2025
Cummulative

No.of Units Amount
released Phv Fin Phv Fin Phv Fin Phy Fin

!2 Hiring of vehicles for transportation of Human resources
and fire material 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

tO

13 Impact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Sub total: L75.4t 35.95 o.oo 35.95 3s.e5

t4
Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. 5o/o of the sanctioned amount shall be
earmanrked for this purpose. 8.77

0.00 1.80 0.00 0.00 1.80 0.00
{

1.80
I

15
Monitoring and review (2o/o of the sanctioned amount shall
be kept for this) 3.51

0.00 o.72 0.00 0.00 o.72 0.00 0.72

16
Short term research / survey on forest fire related issues,
3o/o of the sanctioned amount shall be earmarked for this
purpose. 5.26

0.00 1.08 0.00 0.00 1.08 0.00 1.08

17.54 3.60 o.oo 3.60 3.60
L92.96 39.55 o.oo 39.55 39.55

Sd/- Chiranjiv Choudhary,
Prl. Chief Conservator of Forests &

Head of Forest Force

/lTrue Copy//

$\.r/
for Prl. C

o
servator of Forests &

Head of Forest Force

w*,-ffi
&

(
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GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

From
Sri Ajaya Kumar Naik, IFS.,
Principal Chief Conservator of Forests &
Head of Forest Force (FAC),
Andhra Pradesh, Mangalagiri.

To
The Spl.Chief Secretary to Government
Environment, Forests, Science &
Technology Department,
Andhra Pradesh Secretariat,
Velagapudi.

Rc. No. 2768l 2O21 /Vig-2, dt:O5.O3.2O25
Sir,

Sub: Andhra Pradesh Forest Department - "Forest Fire Prevention &
Management Scheme(CSS)" - Annual Plan of Operations, 2025-26 -
Proposals submission of - Reg.

Ref 1. Asst. IGF, FPD, MoEF&CC,
dt:06.02.2025.

2. Asst. IGF, FPD, MoEF&CC,
dt:2L.02.2025.

****
In pursuance to the references cited, the Annual Plan of Operations for the

FinancialYear 2025-26 has been prepared with an outlay of Rs.1300.00 lakh (Central
Share Rs.780.00 lakh + State Share Rs.520.00 lakh) and is sent herewith for
necessary approval duly following extant operational guidelines of the Scheme as

desired.

Hence, the Government is requested to obtain approval from the Finance

Dept., GoAP, for the Annual Plan of Operations for the Financial Year 2025-26 for an

amount of Rs.13OO.OO lakh and the same may be submitted to the MoEF&CC, Gol,

New Delhi.

This is for information and necessary action.

Encls: 1. Component wise abstract of state and central share for the proposed APO

for the year 2025-26
2. Division wise distribution of state and central share for the proposed APO for the
year 2025-26

Yours faithfullY,
Sd/- AjaYa Kumar Naik,

Principal Chief Conservator of Forests &
Head of Forest Force

Copy to the Assistant Inspector General of Forest(FPD), Gol, MoEF & CC, Agni Wing,

5th Floor, lndira Paryavaran Bhawan, Jor Bagh Road, New Delhi for information.

//True Copyll

GoI, F.No.3/1/2024-FPD,

GoI, F.No.3/1/2024-FPD,

)
SCTV of orests &

d of Forest Force
for Principal

*&6

' nl- : .:,^ : .*'.- l ) - ry i ) 
"r*-*...'l:o1 

r"^';*;, # :'o*. i:*'. ";'-
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Government of Andhra Pradesh

Envaronment, Forests, Science & Technology (S.UI) Department

Annexure-l to Ietter no. s.rrr/2(} 5, dt.

Applicability of Approved schedule of Rates of the Government

This is to certify that the schedule of rates prevalent in the Andhra Pradesh

State of forestry, civil works, wage rates etc., shall be appticable for the annual

work programme of Centrally Sponsored scheme: Forest Fire Prevention &

Management scheme during the financial year 2025-26.

Sig natu re:
Designation: Spl.Chief Secretary to Government

EFS&T Department, AP Secretariat

Principal Chief
Head of

orests &
orce
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Government of Andhra pradesh

Environment, Forests, Science & Technology (S.IU) Department
Annexure-2 to I no. S.III / 2(J25. dt.

Availability of State Share

This is to certify that provision for 4Oo/o of State Share under the Centrally
Sponsored Scheme: Forest Fire Prevention & Management scheme during the
financial yeat 2025-26.

Signature:
Designation: Spl.Chief Secretary to Government

EFS&T Department, Ap Secreta riat

& 1,0{'
Principal Chief

Head of
r &

Force
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css oF FoREST FIRE PREVENTION MANAGEMENT SCHEME (FFPMS) - ANNUAL WORK PROGRAMME

FOR THE YEAR 2025-26

ANDHRA PRADESH STATE Rs. in lakh

Sd/- Aiaya Kumar Naik,
Prl. Chlef Conservator of Forests &

l.lead of Forest Force

/ lrtue Copyll

for Prl. C rof
Forest Forcew

TotalState ShareCentral Share

Phv FinPhv Fin

unit
Cost (ln
lakhs)

Phv

S.no, Items

1200480 tl!,72720 167.59o.2327 6Creation of forest line ( 1 Km length 6 Mt width)1

900 59.78360 23.91540 35.870.06642ength 3 mtsMaintenance of exisiting firelines (1Km

50.0020.00 LSLSLS 30.00LSintrolled3

25.00LSLS 10.00LS 15.00LS4

Creatlon of lnfrastructure (communicatlon system,
development of Management Information System,

watch towers, water storage structures, control
rooms at Divlslon & Range lvel, FG barracks and

inspection huts etc)
ul nnt of re- h

C) r.York in HighSMSoil & oisture Conservvation
P

LS 50.00LS 20.0030.00LS LS5
LS 20.00LS 8.0012.00LS LS5

940376387.750.687s 564Engagement of fire watchers (0.68750 @ per person

for5 months) (1 month @ l person ins Rs.13750)

Pre-flre season workshops for coordlnation among

line departments, elected bodies and NGOS

7

LS 10.00LS 4.006.00LS LS
B

LS 10.00L5 4.006.00LS LS9

15.006.00 LSLSLS 9.00LS10
@ing
methods for Frontline staff, students, youths and

villaoe comm

10.004.00 LSLSLS 6.00LS11 against forest fires, under participatory forest
r protectionmmunitiesIncentivizing illages

6.482.59 LSLSLS 3.89LSt2
0.00LS 0.00LS 0.00LS13

11a 1.82472.72709.10

59.09LSLS 23.6435.45LS LS

Hiring of vehicles for transportatlon

Imprest money wlth the Head of Forest Department
of each state / UT or the desingnated officer for
emergency sltuatlons. 5olo of the sanctioned amount
shall be earmanrked for thls purpose.

of Human

tion and SoiImpact Forest Fires on

liSub

LSLS 9.4614.18LS LSMonltoring and revlew (2qo of the sanctloned amount
15

35.45LSLS 14.182t.2'lLS LSissues, 3qo of the sanctioned amount shall be
rest flre reShort term resea survey on

118.1447.2870,90
1300,00520.00780.OO

Fin

279.31

2

646.25258.50

14

23.64
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025,-26 (Centrat Share)

Items

of forest line 1Km 6Mt

Un:t
Cost
(in

lakhs)

1

Anantapuram

Fin

l8 4.1

Srl Satya Sai

Phv

27 6

Chittoor

Phy Fin

33.OO

Total

Phy Fin

Tarupatl

Phv Fin

Annamayya

Fin

Total

Phv Fin

2

3

Maintenance of exisiting firelines (1Km length 3 mts width)

Controlled burning

L2 0.80 18 1.20 30.00

7.6A

1

3.00

78.00

60.00

0.00

3.99

33.00

30.00 1.99

33.00

30.00

7

1.99

2.40

60.00 3.99

4

5

of infrastructure (communication system,
development of M ana9ement Informatlon System, watch

water storage structures, control rooms at Division
Range lvel, FG barracks and inspection huts etc)

Procurement of
1.20

0.00 0.00

1.80

0.00 0.00

5 Moisture in High
0.60 t.20 0.00 1.80 0.60 0.50

0.00

0.00 1.20
7

8

Engagement person

compaign

t2 8.25 24 16.50 36.00 24.75

0.60

72.OO 49.50

0.50

30.00 20.63

0.60

30.00 20.63

0.

60.00

0.00

4L.25

9
Pre-fire season workshops for coordination among line
departments, elected bodies and NGos 0.00 0.60 0.00 0.60 0.30 0.45 0.00 o.75

10
Training and capacity building on fire-fighting methods for
Frontline staff, students, youths and village iommunities 0.30 0.90 0.00 L.20 0.30 0.90 0.00 L.20

11
Ince ntivizi n9 Villages Communities for protection against

fires, under participatory forest management
0.60 0.00 0.60 0.60 0.60 0.00 1.20

t2 liring of vehicles for transportation of Human resources
nd fire materiala 0.14 0.45 0.00 0.59 o.45 0.45 0.00 0.90

13 Impact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00

44.

0.00 0.00 0.00 0.00

34.

0.00 0.o0
Sub total

L2

money with the Head of Forest Department of
state UT or the desingnated officer for emergency

situations. 5o/o of the sanctioned amount shall be
earmanrked for this

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

13
Monitoring and review (2go ofthe sanctioned amount shall
be kept for this) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

L4
survey on

of the sanctioned amount shall be earmarked for this 0.00 0.00

o.oo

0.00

o,oo

0.00 0.00 0.00

o.oo

0.00 0.00 0.00

L3.24 27,42 44.L7 44.83 36.75 38.70
o.oo

75.45

Fin

15.3(

Soil

approach

o.o(
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (Central Share)

ftems

Unit
Cost
(in

lakhs)

Guntur

Bapatla Palnadu Prakasam SPSR Nellore Total

Phv Fin Phv Fin iJ Phv Fin Phv Fin Phv Fin Phv Fin
1 Creation of forest line ( I Km length 6 Mt width) 15.00 3.49 12.00 2.79 r8.00 4.19 27.OO 6.28 27.OO 6.28 99.00 23.O4

2 Maintenance of exisiting firelines (1Km length 3 mts width) 12.00 0.80 9.00 0.60 12.00 0.80 12.00 0.80 12.00 0.80 57.OO 3.79

3 Controlled burning 0.00 0.00

4

Creation of infrastructure (communication system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00

5 Procurement of fire-fighting equipments 0.00 0.00

6
Soil & Moisture Conservvation (SMC) work in High risks
areas 0.00 0.00

7
Engagement of fire watchers (per person for 3 months) (1
month (O 1 oerson ins Rs.13750) 5.OO 4.t3 5.00 4.73 12.00 8.25 12.00 8.25 12.00 8.25 48.00 33.00

I Awareness compaign 0.00 0.00

9
Pre-fire season workshops for coordination among line
departments, elected bodies and NGOS

0.00 0.00

10
Training and capacity building on fire-fighting methods for
Frontline stalf, students, youths and village communities 0.00 0.00

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

0.00 0.00

72
Hiring of vehicles for transportation of Human resources
and fire material 0.00 0.00

13 Impact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00

Sub total: 8.41 7.52 t3.24 15.33 15.33 59.83

t2

Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. 5olo of the sanctioned amount shall be
earmanrked for this purpose.

0.00 0.00 35.45 0.00 35.45

13
Monitorlng and review (2olo of the sanctioned amount shall
be kept for this) 0.00 0.00 14.184 0.00 14.18

L4
Short term research / survey on forest fire related issues,
3olo of the sanctioned amount shall be earmarked for this
DUTDOSe.

0.00 0.00 2L.27 0.00 27.27

o.oo o.oo o.oo o.oo 70,9L 70.9L
8.41 7.52 13.24 15.33 86.24 L30.74

Guntur

"l
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (Central Share)

2

3

TotalchinturNTREluruEast GodavariKakinadaYSR Total

FinFinFin PhYFinFin

Unlt
Cost
(ln

l.khs)
Phy FIn

Items

35.6133.00 7.64 153.003.49 12_OO 2.7927.OO 6,28 15.007 _68 15.00 3.4918.00 4.19 33.0033.00 'L6A 51.00 11.8718.00 4.196 lYt widthCreation of forest llne ( 1 Km le
1.99 123.00 8.179.00 0.60 30.001.20 12.00 0.8012.00 0.80 18.000.80 30.00 1.9942.OO 2.79 12.00t2.oo 0.80 30-00 1.99Maintenance of exisiting firelines (1Km length 3 mts width)

7.203.00 0.001.203.000.00 3.OO3.00Controlled burning

12.00 0.00 15.003.000.00 0.00 0.00

Creation of lnfrastructure (communicatlon system,
development of Management Information System, watch
towers, water storaqe structures, control rooms at Divislon
& Range lvel, FG barracks and inspedion huts etc)

5.602.40 0.001.203.003.00 0.00 3.005 Procurement of flre-fighting equipments
0.00 3.00t.200.601.201.201.20 0.00Soil & Moisture Conservvation (SMC) work ln H19h nsks

areas
86.6336.00 24.75 126.004.13 6.00 4.1324.00 16.50 6.0024.7 5 6.00 4.1312.00 8.25 36.0036.00 24.75 42.00 28.886.00 4.13Engagement of firc watchers (per person 13

1.500.60 0.000.300.600.60 0.00 0.60a Av,,areness compaign

0.60 0.00 1.500.300.600.00 0.600.50Pre-fire season workshops for coordination among line
departments, elected bodies and NGOs

0.90 0.00 2.to0.300.900.90 o.oo 0.90

9

10
Training and capacity building on fire-fighting methods for
Frontline staff, students, youths and village communities

0.60 o.oo 1.500.300.60o.o0 o_500.60
Incentivizing vlllages / Communities for protectlon against
forest fires, under participatory forest management
approach

o.o0 0.900.450.450.45 0-00 0.45Hiring of vehicles for transportation of Human resources
and fire materlal

0.000.00 0.000.000.000.00 o.oo 0.00Impact Forest Fires on Veqetation and Soil Characteristics

96.t', 169.717.5224.14 8.418.41L3.24 47,7753.899.11 44.77Sub total:

0.00 0.000.000.000.00 0.00 0.00

Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situatlons. 5q6 of the sanctloned amount shall be
earmanrked for this

0.00

0.00

0.00 0.000.000.000.00 0.00 0.ooMonitoring and review (2ryo ofthe sanctioned amount shall
be kept for this)

11

13

72

0.00 0.00o.oo0.00 0.000.000.000.00 0.oot4
rt term resea re

3Vo of the sanctioned amount shall be earmarked for this
issues,

o.oo0.o0o.oo o,o0o.ooo.oo o.ooo.ooo.oo o.ooo.oo
169.717.52 56.L74.4128.1847,77 4.4113.219.11 44.77 53.49

III

Kurnool

FinFin

1

6

7

12

13
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (Central Share)

S.no Items
Unit
Cost
(ln

lakhs)

Visakhapatnam Anakapalli Vizianagaram Chintapalli Paderu Parvathipuram
Manyam srikakulam Total

Phv Fin Phv Fin Phv Fin Phv Fan Phv Fin Phv Fin Phv Fin Phv Fin
1 Creation of forest line ( 1 Km length 6 Mt width) 15.00 3.49 27.OO 6.28 18.00 4.L9 33.00 7.68 27.0O 6.28 27.OO 6.28 18.00 4.19 165.00 38.41

2 Maintenance of exisiting firelines (1Km length 3 mts width) 12.00 0.80 12.00 0.80 12.00 0.80 30.00 1.99 18.00 7.20 18.00 L.20 12.00 0.80 114.00 7.57

3 Controlled burning 0.00 3.00 1.20 t.20 0.00 5.40

4

Creation of infrastructure (communication system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00 0.00

5 Procurement of 3.00 1.20 L.20 0.00 5.40

6
in High risks

1.20 0.60 0.60 0.00 2.40

7
Engagement of fire watchers (per person for 3 monthsl(1
month@ 1 person ins Rs.13750) 6.00 4.13 12.00 8.25 6.00 4.t3 36.00 24.75 24.00 r6.50 24.00 16.50 12.00 8.25 120.00 82.50

8 Awareness compaign 0.50 0.30 0.00 0.00 0.90

9
Pre-fire season workshops for coordination among line
departments, elected bodies and NGOs 0.60 0.30 0.00 0.00 0.90

10
Training and capacaty building on fire-fighting methods for
Frontline staff, students, youths and village communities 0.00 0.00 0.90 0.30 0.00 0.00 1.20

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

0.60 0.30 0.00 0.90

t2 Hiring of vehicles for transportation of Human resources
and fire material 0.45 0.00 0.45

13 Impact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00 0.00 0.00 0.00

Sub total: a.4l 15.33 9.11 44.77 24.14 26.98 L3,24 146.O3

t2

Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. 5olo of the sanctioned amount shall be
earmanrked for this purpose.

0.00 0.00

13
Monitoring and review (2olo of the sanctioned amount shall
be kept for this) 0.00 0.00 0.00 0.00 0.00 0.00

t4
Short term research / survey on forest fire related issues,
3olo of the sanctioned amount shall be earmarked for this
DUTOOSe-

0.00 0.00 0.00 0.00 0.00 0.00

o.o0 o,oo o.oo o.oo o.oo o.oo o.oo o.oo
8.41 15.33 9.11 44.77 28.18 26.98 13.24 146.O3

a reas
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (Central Share)
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Items

Unlt
Cost
(ln

lakhs)

Grand Total
DD, Atmakur DD, Markapur DD, Nandyal DD, Giddalur Total

Phv Fin Phv Fin Phv Fin Phv Fin Phv Fin Phv Fin

1 Creation of forest line ( 1 Km length 5 Mt width) 27.OO 6.2a 27.OO 6.28 27.OO 6.24 27.OO 6.28 108.00 25.14 720.OO L67.59

2 Maintenance of exisiting firelines (1Km length 3 mts width) 18.00 1.20 30.00 1.99 18.00 L.20 18.00 L.20 84.00 5.58 540.00 35.87

3 Controlled burning 1.20 1.80 t.20 1.80 0.00 6.00 0.00 30.00

4

Creation of infrastructure (comm u nication system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00 0.00 15.00

5 Procurement of fire-fighting equipments 1.80 1.80 1.80 1.80 0.00 7.20 0.00 30.00

6
Soil & Moisture Conservvation (SMC) work in High risks
areas

0.60 0.60 0.60 0.60 0.00 2.40 0.00 12.00

7
Engagement of fire watchers (per person for 3 months) (1
month (O 1 DpBon ins Rs-1i750) 24.O0 16.50 24.OO 16.50 24.0O 16.50 24.00 16.50 96.00 55.00 564.00 387.75

8 Awareness compaign 0.30 0.30 0.30 0.30 0.00 1.20 0.00 5.00

9
Pre-fire season workshops for coordination among line
departments, elected bodies and NGOs

0.45 0.45 0.30 0.45 0.00 1.55 0.00 5.00

10
Training and capacity building on fire-fighting methods for
Frontline staff, students, youths and village communities

0.60 0.50 0.60 0.60 0.00 2.40 0.00 9.00

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

0.30 0.30 0.30 0.30 o.o0 1.20 0.00 6.00

t2 Hiring of vehicles for transportation of Human resources
and fire material 0.30 0.30 0.00 0.60 0.o0 3.89

13 Impact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Sub total: 29,23 30.93 29.08 30.13 LLg,37 709.O9

t2
Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. 5olo of the sanctioned amount shall be
earmanrked for this purpose.

0.00 0.00 0.00 0.00 0.00 0.00 0.00 35.45

13
Monitoring and review (2% of the sanctioned amount shall
be kept for this) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 14.18

74
Short term research / survey on forest fire related issues,
3olo of the sanctioned amount shall be earmarked for this
DUTOOSe.

0.00 0.00 0.00 0.00 0.00 0.00 0.00 21.27

o,oo o,oo o.oo o.oo o.oo 70.91
29.23 30.93 29.04 30.13 L19.37 780.OO

Sd/- Ajaya Kumar Naik,
Prl. Chief Conservator of Forests &

Head of Forest Force

for Prl. Chief of Forests &

//True Coov/l

w"
Force 111
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (State Share)

Total
A.nantapuram srl satya sal Chittoor

Fin
Phy Fan Phv Fin Phv Fin

22.O0 5.t2 12.10
t2 2 18 4.1

2.66
0.s3 t2 0.80 1.33 40.00

Tirupatl AnnamaYYa Total

Fin
Phv Fin Phy Fin Phv

5.12 44.00 15.t2 22.O0

2.66
20.00 1. 20.00 1.33

Items

Creation of forest line 1Km 6Mt

Unit
Cost
(ln

lakhs)

2

3

4

Maintenance of exisiting firelines (1Km length 3 mts width)

Controlled burning

of infrastructure (communication system.
of Management Information System, watch

water storage structures. control rooms at Division

& Range lvel, FG barracks and inspection huts etc)

0.80

1.60

0.00

0.00

2.80

2.40

1.20

1.20

0.00

2.80

2.80

5 Procurement of
work in risksI & Moisture 0.40 0.80 0.00 1.20 0.40 0.40 0.00 0.80

6

7 @for3months)(1 8 5.50 16 11 .00

0.00

24.OO 16.50 48.00 33.00

0.40

20.00 13.75

0.40

20.00 t3.75

0.40

40.00

0.00

27.50

0.80

I

9
season workshops for coordination among line

elected bodies and NGOS

0.00 0.40 0.00 0.40 0.20 0.30 0.00 0.50

10
and capacity building on fire-fighting methods for
r staff, students, youths and village communitiesFrontline

0.20 0.60 0.00 0.80 0.20 0.60 0.00 0.80

11

for protection againstIncentivizing Villages Communities
fires, under participatory fo rest management

0.40 0.00 0.40 0.40 0.40 0.00 0.80

t2 Hiring of vehicles for transportation of Human resources

and fire material

0.09 0.30 0.00 0.39 0.30 0.30 0.00 0.60

13 Impact Forest Fires on Vegetation and Soil Characteristics
0.00 0.o0 0.00 0.00 0.00

24.50

0.00 0.00 0.00

50.30

total
Imp rest money with the Head of Forest Department of

I UT the desingnated officer for emergencyeach state or
5o/o of the sanctioned amount shall be

for this

8.82

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

L2

13
Monitoring and review (2olo of the sanctioned amount shall

be kept for this)
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

t4
term survey on re

of the sanctioned amount shall be earmarked for this 0.00 0.00 0.00

o.oo

0.00 0.00 0.00 0.00 0.00

a.a2 1a.24 29.45 56.55 24.50 25.80

1

0.0c
0.0(

0.0(

0.0(
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (State Share)

Guntur

Guhtur B.paua SPSR Nellore
Items

Unlt
cost
(In

lakhs)
Phy Fin Fin Phy

6 Mt widthCreation of forest line (1Kmle 10.00 2.33 1.86 l2.oo 18.00 4.19 18.00 66.00 15.36
2 Maintenance of exisiting firelines (1Km length 3 mts width) 8.OO 0.53 6.00 0.40 8.00 0.53 8.OO 0.53 8.00 0.53 34.00 2.52

Controlled burning
0.00 o.o0

Creation of lnfrastructure (communtcation system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00

5 Procurement of fire- n9 equipments
0.00

6 risksSoil & Moisture Conservvation (sMc) work in Hig

0.00 0.00
7 3 monthsEngagement of fire watchers (per person

4.00 2.75 4.00 2.'r5 8.OO 5.50 8.00 5.50 8.00 5.50 32.OO 22.00
8 Awareness compaiqn

0.00 0.oo
9

Pre-fire season workhops for coordanation among line
departments, elected bodies and l{GOs 0.00 0.00

10
Training and capacity buitding on fire-fighting methods for
Frontline staff, students, youths and village communities 0.00 0.00

11
Incentivizing Villages / Communities for protection agalnst
forest fires, under partictpatory forest management
approach 0.00 0.00

12
Haring of vehicles for transportation of Human resources
and fire material o.o0 0.00

13 lmpact Forest Fires on Vegetation and Soil Characteristics
0.00 0.00

Sub total: 5.51 5.O1 a,a2 L0,22 LO.22 39.89

t2
Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emerqency
situations. 5q6 of the sanctioned amount shall be
earmanrked for this pu

0.00 0.00 23.64 0.00 23.64

13
Monitoring and review (2olo of the sanctioned amount shall
be kept for this) 0.00 o.o0 0.00 9.45

14
rest fire

30 of the sanctioned amount shall be earmarked for this
Short term resea issues,

0.00 0.00 14.18 0.00 14.18

o.oo o.oo o.oo o.oo 47,27 47,27
5.61 5.O1, a.az 1 s7.49 47.16

Fin

Pahadu Total

3

9.45r

L
1

8.O0
f P"r_-l F; l

4.19

r t---_-l

r-___l

-

I 0.00r
137
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FORESTFIRE PREVENTION MANAGEMENT SCHEME

r (FFPMS) - 2025-26 (State Share)

2

TotalChlnturtlachiliPatnamNTREluruEast GodavariRampachodavar
amKakinadaTotalYSRKurnool

FinFinFinPhvPhv FinPhv FinPhv FinFlnFinFlnFinFin 23.74

Unlt
Cost
(an

lakhs)
5.1.868.00

Items

10.00 2.334.L910 252.79 22.0O7.91 12.005.L2 34.0012.00 2.79 22.O01Km 6Mtcreation of forest line 1.33 82.000.4008.0.808.00 0.s320.00 1.338.00 0.5328.00 1.861.330.53 4.80Maintenance of exisiting firelines (1Km length 3 mts width) 0.000.80
3 burning

0.008.00
2.000.000.00 0.00

4.40

4

of infrastructure (communication system,
development of Management Information System, watch

towers, water storage structures, control rooms at Division

& Range lvel, FG barracks and inspection huts etc)
0.80

5 of
0.40

0.800.80 0.00
6

in
84.00 s716.502.752.7511 44.00 2.7516.508.00 5.5028.00 L9.2516.502.75

7
person

1.00
0.20

Awareness comPaignI
0.000.400.200.400.zlo0.40 0.00

9
season workshops for coordination among line

elected bodies and NGOS
1.400.000.20

0.60
Frontline staff, students, youths and village communities

and capacity building on fire-fighting methods for

0.40 0.00
0.400.400.40 0.00Incentivizing Villages / Communities for protection against

fires, under participatory forest management

0.60

Hiring of vehicles for transportation of Human resources

and fire material

11

10

t2

0.00 0.00
0.000.000.00

375.O
13 Impact Forest Fires on vegetation and Soil Characteristics

LA.79

0.00 0.00
0.000.00 0.000.00

Imprest money
each state / UT

with the Head of Forest Department of
or the desingnated officer for emergency

situations. 5olo of the sanctioned amount shall be

earmanrked for this

72

0.000.000.000.00itoring and review (2olo of the sanctioned amount shall

kept for this)13
0.000.000.00

0.00 0.00
o.ooo.oo

l4
survey on

3olo of the sanctioned amount shall be earmarked for this
resea

o.oo
15.O1s.611A.793
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (State Share)

1

ftems
Unit
Cost
(in

lakhs)

Visakhapatnam Anakapalli Vizlanagaram Chintapalli Paderu Pa?vathlpuram
Manyam Srikakulam fotal

Phv Fln Phv Fin Phv Fin Phv Fin Phy Fln Phv Fin Phv Fin Phv FinCreation of forest line ( 1 Km length 6 Mt width) 10.oo 2.33 18.00 4.19 12.OO 2.79 22.OO 5.12 18.00 4.19 18.00 4.79 12.00 2.79 110.00 25.50
2 Maintenance of exisiting firelines (1Km length 3 mts width) 8.00 0.53 8.00 0.53 8.00 0.53 20.00 1.33 12.00 0.80 12.00 0.80 8.00 0.53 76.00 5.05
3 Controlled burning 0.00 2.00 0.80 0.80 0.00 3.60

4

5

Creation of infrastructure (communication system,
development of Management Information System, watch
towers, water storage structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00 o.00

Procurement of fire-fighting equipments 2.00 0.80 0.80 0.00 3.60
6

Soil & Moisture Conservvation (SMC) work in High risks
areas 0.80 0.40 0.40 0.00 1.60

7
person 3

4.00 2.75 8.00 5.50 4.00 2.75 24.OO 16.50 16.00 11.00 16.00 1 1.00 8.00 5.50 80.00 55.00
8 reness compaign

0.40 0.20 0.00 0.00 0.50

9
Pre-fire season workshops for coordination among line

elected bodies and NGOS 0.40 0.20 0.00 0.00 0.60

10 and capacity building on fire-fighting methods for
staff, students, youths and village communities 0.00 0.00 0.60 0.20 0.00 0.00 0.80

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach 0.40 0.20 0.00 0.50

L2
Hiring of vehicles for transportation of Human resources
and fire material 0.30 0.00 0.30

13 Impact Forest Fires on Vegetation and Soil Characteristics

totat:

0.00

29.45

0.00 0.00

L7.99 a.a2

0.00 0.00

97.35

t2

Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
situations. sc,/o of the sanctioned amount shall be
earmanrked for this purpose.

0.00 0.00

Monitoring and review (2olo of the sanctioned amount shall
be kept for this) 0.00 0.00 0.00 0.00 0.00 0.00

t4
survey on issues,

3olo of the sanctioned amount shall be earmarked for this 0.00 0.00 0.00 0.00 0.00 0.00

o,oo o.oo o.oo o,oo o.oo o,oo 0.oo o.oo
5.61 1o,22 6.O7 29.45 18,79 17.99 8.42 97.35

nam

13
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FOREST FIRE PREVENTION MANAGEMENT SCHEME
(FFPMS) - 2025-26 (State Share)

5.ho Items
Uhit
Cost
(in

lakhs)

FDPT andyal

Grand Total
DD, Atmakur oD, Markapur DO, Nandyal DD, Giddalur Total

Fin Phv Fin Phv Fin Fin

Creatlon of forest line ( 1 Km length 6 Mt width) 18.00 4.19 r8.00 4,19 la.oo 4.19 1a.oo 4.19 72.OO 16.75 480.00 ttt.72

2 Maintenance of exisiting firelines (1Km length 3 mts width) 12.00 0.40 20.00 1.33 12.00 0.80 12.00 0.80 56.00 3.72 360.00 23.9t

3 Controlled burning 0.80 1.20 0.80 1.20 0.00 4.00 0.00 20.00

4

Creation of infrastructure (commLrnication system.
development of Management Information System, watch
towers, water storaqe structures, control rooms at Division
& Range lvel, FG barracks and inspection huts etc)

0.00 0.00 o.oo 10.00

Procurement of fire-fighting equipments 1.20 t.20 1.20 r.20 0.00 4.80 0.00 20.00

6
Soil & Moisture Conservvation (SMC) work in High risks
areas

0.40 0.40 0.40 0.40 0.00 1.60 0.00 8.00

7
Engagement of fire watchers (per person for 3 months) (1
month (A 1 oe6on ins Rs.13750)

16.00 11.00 16.00 11.00 16.00 11.00 16.00 11.00 64.00 44.OO 376.00 258.50

8 Awareness compaign 0.20 0.20 0.20 0.20 0.oo 0.80 0.00 4.00

9
Pre-fire season workshops for coordlnatlon among line
departments, elected bodies and NGos

0-30 0.00 0.30 0.20 0-30 0.00 1.10 0.oo 4.00

10
Training and capacity building on fire-fighting methods for
Frontline staff. studenG, youths and village communities

0.40 0.40 0.40 0.40 0.00 1.60 0.00 6.OO

11
Incentivizing Villages / Communities for protection against
forest fires, under participatory forest management
approach

0.20 0.20 0.20 0.20 0.00 0.80 o.o0 4.00

12
Hiring of vehicles for transportation of Human resources
and fire material

0.20 0.20 o.o0 0.40 0.00 2.59

13 lmpact Forest Fires on Vegetation and Soil Characteristics 0.00 0.00 o.oo 0.00 0.00 0.00 o_00 0.00

Sub total: 19.49 20.62 19.39 20.o9 79.58 472.73

12

Imprest money with the Head of Forest Department of
each state / UT or the desingnated officer for emergency
sltuations. 5olo of the sanctioned amount shall be
earmanrked for thls purpose.

0.00 0.oo 0.00 0.00 0.00 0.00 0.00 23.64

13
Monitoring and review (2Vo ofthe sanctioned amount shall
be kept for thls)

0.00 0.00 0.00 o.oo 0.00 o.oo 0.00 9.46

14
Short term research / survey on forest fire related issues,
3olo of the sanctioned amount shall be earmarked for this 0.00 o.oo 0.00 0.oo 0.oo 0.00 o.o0 14.18

o.oo 0.oo o,oo o,oo o.oo 47,27
19.49 20.62 19.39 20,o9 79.5a 520.OO

Sd/- Ajaya Kumar Naik,
Prl. Chief Conservator of Forests &

Head of Forest Force

for Prl- Chi

qr- d of Forest

1
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Ph.No. 9UO)3L92 24L874
Email : ccft525@Email. com

5q q;T €ctrfi q-r s,rqfdq

CHIEF CONSERVATOR OF FORES'
srtRr+., fi g<l=[, H

TERRITORIAL, VAN SADAI\,
HADDO

F.No. CCF/T/G14-241 20241 \Oh1 fElis/ Dared as I 03 12025

ter t/To,

The Additional Director & Head (UPC-I).
Central Pollution Control Board
Ministry of Environment, Forests and Climate Change,
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032 .

faqq75r5:- Hon'lcle NGT Original Application No. a25/2023 in the matter of

Deepika Khari versus State of U.P. & Ors.-reg.

€<{7ner- 1) CPCB, MoEF&CC Letter No. CM-13OlI/38/2025-LAW-HO-
CPCB-HO dated LO lO3/2O25.

q+{q/Str,
In pursuance to the letter mentioned under reference, I am directed to

submit the information requested by the Central Pollution Control Board,

MoEF&CC, GoI for information and necessary action at your end please-

rrd+T,tours fai

Encl: As above

Ajit.& h r_3

v6f{fr T{l +irvo
Assistant ConsenAtor of Forests

vrtffs', qq qs{, H
Tei,torial, Van Sada;l Haddo.
H -, qz{Ala

\Hollzl ,9*> u .

The Principal Chief Conservator of Forests, A&N islands, Van Sadan,
Haddo for favour of information please.
The Member Secretary, Pollution Control Committee, Department of
Science and Technologr, Doilygunj for favour of information please.

OFFICE OF THE

copy to:
1)

2l

117
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Sl. No.

Pt"scribed Format for

As pect

lnformation

G;roi the stareluT

ftf umber of forest fire

incidents in 2024 in the

State IUT

Deta ils

ffi* & Nicobar lslands

ffirthe forestfires,

specified seParatelY under

the categories of natural'

man-made, or anY other

reason (the reason may be

specif',eql '
Number of

Forest Fire

lncide nts

Natural
Forest Fire

Lightning
Ca use

Number of

Forest Fire

lncidents

Manmade
Forest Fire

fficidental spread in forest area

from adjace
Cause

Number of

Forest Fire

lncidents

Others
Forest Fire

Ca use
ken to remedy the damage

caused by the forest fires are as follows:-
r I l-----,a*ar -rnrl hoatlng

L. Fire extinguished by water and beating

bymanpowerofvillages,ForestTeam
& Fire se rvices '

2. The forest fire incident areas are

measured and wiil be incruded in the

preparation of the APo of next financial

yearofCAMPAandStatePlanand
further restored through Afforestation

of the area'

3. Native and endemic species are used in

the areas for

Measut.i taken to remedy

the damage caused bY

forest fires

Natural Forest F1ry

Manmade Fore{I'rg
Others Forest Fire
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118 437



Preventive measures
proposed for 2O2S a nd
rylgrent years
Natural Forest Fire
fVlanmade Forest Fire
Others Forest Fire

Budget a mou nt a ffoiated
for u nderta king remedia I

regarding the adequacy of
the amount and modes of
qtilization;

Necessary steps tr@
Environment a nd Forests,

Depa rtme nt
Andaman

of
&

N icoba r lsta nds a re as forf ows:o sta nda rd operating procedu res a ndAction pf a n (sop&Ap) for effective
Prevention, controt and Managementof forest fires is in operation in
Andaman & Nicobar lslands.o creation and maintenance of fire lines
in potentiaf fire prone areds, mapping
of fire sensitive areas, engagement ofstrict watch & ward durinl the fire
season.

Awa reness creation activities for the
Forest fringe virfagers, students, youth
and f ine Departments etc on Forest Fire
Prevention and Management.
Mock drif f s/ exercise on forest fire were
orga nized by the department for
frontf ine staff. Loca I vif f agers were
engaged in prevention, monitoring and
controf of forest fires during the fire
season.

o The FSf Forest Fire Afert system with
current version 3.0 is made operational
since Jan uary, 201,9, in this fsfands, for
disseminating arerts on farge fire
outbreaks for effectively managing thefire incidences. Potentia I forecasts
Provided in vAN AGNI GEo-poRTAL of
Fsl in being regufarfy monitored.
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Natu ra I

Fo rest F ire
Tota I Budget
Alf ocated

The amount of 19.3G Lakhs hru.
as 1st instalf ment wherein L8.96 Lakhs is the
unutilized amount which has been
revalidated and 0.39 Lakhs is yet to be
ref eased by the minist ry.
The amount aflocated are
Division Heads for further
fu nds.

transferred to the
utilization of the

Adeq uacy of
the a mou nt
Mode of
Utilization

Manmade
Forest Fire

Tota I Budget
Alf ocated
Adeq uacy of
the a mou nt
Mode of
Utilization

Others
Forest Fire .

Tota I Budget
Alf ocated
Adequacy of
the a mou nt
Mode of
Utilization

Budget amount to be
a llocated for ta king of
remedial measures for
remedying the damage
caused by forest fires
during the yea r 2025, with
deta ils rega rd ing the
adequacy of the amount
and modes of utif ization;
Natu ra I

Forest Fire
Tota I Budget
Af f ocated

No budget amount has been rltoffi
the yea r 2025 yet.
APo to the tune of Rs 3.04 cr has been
proposed for the ye ar 2025-26 under the
CSS-Forest Fire Prevention and Management
for the UT of A&N lsfands.

Adequacy of
the amount
Mode of
Utilization

Manmade
Forest Fire

Tota I Budget
Allocated
Adequacy of
the amount
Mode of
Utilization
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I

Oth e rs

Fo rest Fire
Tota I Budget

4llocated
Adequacy of
the amount
Mode of
Utilization

Assi sts

Territorial, Van Sadan, Haddo.),+-t3totfo
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        Annexure V
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 |   Workplace  Mail  govDri 

  Contact your DA
 Mail

Inbox • 238 Unread emails

    |   |  







Me... CHANDR

Fwd: Order of…  APR 3



2

UPC I... Me

 शिकायत: अवै…  APR 3



2

UPC I

 Fwd: Remin…  APR 3



UPC I

 Fwd: Hon’bl…  APR 3



PR Division

 Redressal of…  APR 3



Kalpana Sing…

 Pg and App…  APR 3



2

CHANDRA …

 Fwd: Hon'bl…  APR 3



CHANDRA …

 Annual Acti…  APR 2



Environment…

 मिशन कर्मयो…  APR 2



Danish Meena

 Input in PQ…  APR 2



CHANDRA …

 Fwd: Hon'bl…  APR 1



CHANDRA …

 Final Minut…  MAR …



SHARANDE…

क्षे त्री




















Yesterday

Last 7 days

     

Fwd: Order of Hon'ble NGT (PB) dated 17-02-2025 in Original Application No. 425/2023 
titled as Deepika khari Vs. State of Uttarakhand & Ors. filed before National green tribunal 
NGT (PB) New Delhi

  10:21 AM •  • SENT

Fwd: Order of Hon'ble NGT (PB) dated 17-02-2025 in Original Application No. 425/2023 titled as D…
Me

Me    | 

============ Forwarded message ============
From: APCCF Protection CG <ccf_protec@yahoo.co.in>
To: "Forest Protection Division (MoEF&CC)"<fpd-moefcc@gov.in>, "ckdixit.cpcb@nic.in"
<ckdixit.cpcb@nic.in>
Date: Thu, 03 Apr 2025 17:09:54 +0530
Subject: Order of Hon'ble NGT (PB) dated 17-02-2025 in Original Application No. 425/2023 titled as
Deepika khari Vs. State of Uttarakhand & Ors. filed before National green tribunal NGT (PB) New
Delhi
============ Forwarded message ============

APCCF Protection
Aranya Bhawan, Sector-19,
Atal Nagar, Nawa Raipur (C.G.) 492002

 1 Attachment(s) • Download as Zip

Reply • Reply All • Forward • Edit as new

• 

  THU APR 3 7:04 PM •  • INBOX

Akanksha Verma , JULI PATEL  

CK



CHANDRA KANT DIXIT    | 


668.pdf
665 KB • 

04/04/2025, 11:06 (238 unread) - Inbox - Mail (juli.cpcb@gov.in)

https://workplace.mgovcloud.in/#mail_app/mail/folder/inbox/p/1743687269453006100 1/1
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  Contact your DA
 Final Minut  Mail

 Mail contains daman 

Results from Email • Save this search

    |   |  
 





CHANDRA …

 Fwd: Furnis… MAR …





CHANDRA …

 Fwd: Furnis… MAR …





BHARAT SH…
Hon’ble NG… DEC 1…



Vivek Pandey

 Re: Request… DEC 1…





SHARANDE…

 Fwd: Guidel… NOV …



BHARAT SH…
 Fwd: Hon’b… NOV …





BHARAT SH…
Hon’ble NG… NOV …







JULI PATEL

 Fwd: Reque… NOV …

pccdddnh@g…

Re-send Em… NOV …





mailer-daem…

Undelivered … NOV …





MAILER-DA…
Delivery Sta… NOV …



MAILER-DA…
Delivery Sta… NOV …





JULI PATEL

 Fwd: Reque… NOV …

UPC I

Guidelines r NOV





















Earlier in March

2024

      

Fwd: Furnishing of the required data on forest fire-reg...





============ Forwarded message ============
From: Deputy Conservator Of Forest <dcfwl-dnh@ddd.gov.in>
To: "Sagar Doifode"<secy-forest-dnhdd@ddd.gov.in>
Cc: "Chief Forest"<ccf-dmn-dd@nic.in>, "Conservator of Forest DD & DNH"<cf-dd-dnh@nic.in>,
"ccdddnh"<ccdddnh@gmail.com>, "ckdixitcpcb"<ckdixit.cpcb@nic.in>, "upc1cpcb"
<upc1.cpcb@gov.in>
Date: Fri, 21 Mar 2025 15:32:12 +0530
Subject: Furnishing of the required data on forest fire-reg...
============ Forwarded message ============

Sir/Madam,
                  Please find the attached on the above mentioned subject.

Deputy Conservator of Forest (Wildlife)
उप वन संरक्षण (वन्यजीव)
U.T. of Dadra and Nagar Haveli, Daman & Diu.
Silvassa-396230
संध प्रदेश दादरा एवं नगर हवेली, दमन एवं दीव.
सिलवासा-३९६२३०
0260-2963693.

01/04/2025, 16:50 Search - Mail (juli.cpcb@gov.in)

https://workplace.mgovcloud.in/#mail_app/search 1/1
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Government of Goa 

Office of The Dy. Conservator of Forests 

Working Plan Division 
“Goa Van Bhawan” 

Altinho Panaji Goa – 403 001 

Email id : dcfwp-forest.goa@nic.in 

Contact no: 2492529                                                                                     

To, 

The Additional Director & Head (UPC-I), 

Central Pollution Control Board, 

Ministry of Environment, Forest & Climate Change, 

Parivesh Bhawan, East Arjun Nagar, 

New Delhi – 110032. 
  

   Sub: - Hon’ble NGT Original Application No. 425/2023 in the matter of 
Deepika Khari versus State of U.P. & Ors. 

         

 Ref No.: CM-13011/38/2025-LAW-HO-CPCB-HO dated: 10/03/2025 
 

Sir, 

With reference to the subject and letter cited above, please find enclosed 

herewith the information pertaining to State of Goa in prescribed format. 

This is for information and necessary action please.                                                 

    Yours faithfully,    

 Encl: As above                                                          

                                                                                                                                                                                                                                                                                                                                                                                                               

                                                              (Nandakumar E. Parab, IFS) 

                                                                            Dy. Conservator of Forests, 
                                                                        Working Plan Division, 

                                                                                      Panaji- Goa. 
Copy to:- 

1. The Member Secretary, Goa Pollution Control Board, Nr. Pilerne Industrial 

Estate, Opp. Saligao Seminary, Saligao-Bardez Goa- 403511. 
2. The Regional Director, MoEF&CC, A-Block, Nisarga Bhavan, 1st and 2nd 

Floors, 7th D Cross, Thimmaiah Road, Shivanagar, Bengaluru – 560079.   

Phone No.:- 2492529                                                                                          

“स्वच्छ “भारत नितळ ग ॊंय” 
Towards greener & Cleaner Goa 

No. DCF(WP)/F-Fire /2024-25/Part File/                      Dated:-     /04/2025     

135

   Annexure VIII 
135454



 

Prescribed Format for information 

 

Sr. 
No. 

Aspect Details 

1. Name of the State/UT Goa State 

2. 
Number of forest fire incidents in 
2024 in the State/UT 

11 Nos. of forest fire incidents in 
Notified forest area, which are all 
ground fire only. 

3. 

Causes for the forest fires, specified 
separately under the categories of 

natural, man-made, or any other 
reason (the reason may be specified) 

 

 Natural 
Forest Fire 

Number of Forest Fire 
Incidents NIL 

Cause 

Manmade 

Forest Fire 

Number of Forest Fire 

Incidents 
NIL 

Cause 

Others 
Forest Fire 

Number of Forest Fire 
Incidents 

11 Nos. 

Cause Exact causes not known. 

4 
Measures taken to remedy the 

damage caused by forest fires 

Annexure-I 
 Natural Forest Fire 

Manmade Forest Fire 

Other Forest Fire 

5 
Preventive measures proposed for 
2025 and subsequent years 

Annexure-II 
 Natural Forest Fire 

Manmade Forest Fire 

Other Forest Fire 

6 

Budget amount allocated for 
undertaking remedial measures for 
remedying the damage caused by 

forest fires during the year 2024, with 
details regarding the adequacy of the 

amount and modes of utilization; 

2023-2024 

 

 Budget 
Amount 
Allocated 
(Rs. In 
Lakhs) 

Expenditure 
(Rs. In Lakhs) 

CSS: 
FFPM 

35.52 32.47  
 

CAMPA 177.00 175.90 

STATE 202.83 200.02 
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 Natural 
Forest Fire 

Total Budget Allocated 

Budget allocation not made separately 
for Natural, Manmade and Other 

Forest Fire, categories. 

Adequacy of the 
amount 

Mode of Utilization 

Manmade 
Forest Fire 

Total Budget Allocated 

Adequacy of the 
amount 

Mode of Utilization 

Other Forest 
Fire 

Total Budget Allocated 

Adequacy of the 
amount 

Mode of Utilization 

7 Budget amount to be allocated for 
taking remedial measures for 

remedying the damage caused by 
forest fires during the year 2025, 
with details regarding the adequacy 

of the amount and modes of 
utilization. 

2024-2025 

 Budget 
Amount 
Allocated 
(Rs. In 
Lakhs) 

Expenditure 
(Rs. In 
Lakhs) 

CSS: 
FFPM 

4.425 3.42 (till 
February) 

CAMPA 183.63 128.54 (till 
February) 

STATE 125.41 19.26 (till 
January) 

 Natural Forest 

Fire 

Total Budget 

Allocated 

Budget allocation not made separately 
for Natural, Manmade and Other 

Forest Fire, categories. 

Adequacy of the 

amount 

Mode of Utilization 

Manmade 
Forest Fire 

Total Budget 
Allocated 

Adequacy of the 
amount 

Mode of Utilization 

Other Forest 

Fire 

Total Budget 

Allocated 

Adequacy of the 

amount 

Mode of Utilization 
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Annexure-I 

 

Measures taken by State Government to control Forest fire are as below; 

1. A State Action plan on Forest Fire is in place for Goa, which act as guiding 

principle to deal with forest fires.  

 

2.  A State level monitoring committee headed by PCCF periodically reviews the 

inter departmental preparedness of the divisions/district administration/ 

fire department to manage the forest fire.  

 

3. Pre fire season exercise like fire line cutting, control burning, engagement of 

fire watchers, creation of infrastructure such as protection camp, watch tower 

etc. are undertaken in vulnerable areas to ward off the occurrence of forest 

fire incidences. 

 

4. All the field divisions of the department are equipped with required tools, 

machineries as well trained manpower for containing forest fire. SDMA and 

Fire department along with local bodies are kept on high alert for immediate 

intervention.  

 

5. Awareness is created amongst the owners of cashew Orchard/farmers 

through Directorate of Agriculture by releasing Standard Operating 

Procedure (SOP) in vernacular language to control and manage fire kindled 

for cultural operations in cashew/horticultural orchard or paddy field, 

located near the forest areas. 
 

Awareness creation activity are conducted annually before summer sets in 

to sensitize the fringe communities about ill effects of fires and train them in 

assisting forest department, as and when required. 

 

6. The Goa Forest Department is a part of the near real time Forest Fire Alert 

System of Forest Survey of India, MoEF & CC, GOI, and gets regular fire 

alerts from the FSI indicating the actual location of forest fire on near real 

time basis. It helps the field staff to locate and reach to fire spot within a 

short time and to douse the fire. 

 

7.  Setting up of Fire Control room on 24 x 7 basis during fire season to 

disseminate fire information at field level. Also toll free no 1926 has been 

made operational for public to inform fire incident/rescue operation to the 

Department. 
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Annexure-II 

 

Preventive measures proposed for 2025 and subsequent years are as below: 

 

a) The Goa Forest Department is a part of the near real time Forest Fire Alert 

System of Forest Survey of India, MoEF & CC, GOI, to get regular fire alerts 

from the FSI indicating the actual location of forest fire on near real time 

basis.  

b) Fire Control room on 24x 7 basis is set up during fire season. Also toll free 

no 1926 is made available to the public to inform fire incident/rescue 

operation to the Department. 

c)   Automatic Weather Station have been installed to monitor climatic factors 

which influences occurrences of favourable conditions for forest fires. 

d) All divisions (Territorial and Wildlife) have conducted Mock drill exercises 

alongwith other stakeholders departments such as Police, Panchayat, Fire & 

Emergency Services etc. to understand prevention and Management of 

Forest Fires. 

e)   The Standard Operating Procedure (SOP) in local vernacular languages 

prepared by Directorate of Agriculture were distributed amongst Cashew 

growers to prevent fire from cashew orchard exist on fringes of forest areas. 

f)  Public awareness programmes created on fire prevention and Management in 

forest area. 

 

 

 

 

 

 

. 
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To.
Additional director & Head (UPC-1)
Central Pollution Control Board.
Parivesh Bhawan, East Arjun Nagar,
New Delhi-110032

Sir,

No. Protection/A./36-71 3- \ of 2025-26
Ofllce of the
Principal Chief Conservator of Forests,
Gujarat State, Aranya Bhavan,
Sector-1 0/A. Gandhinagar
Email: apccl-:lf @ gujarat.gov.in
Date: 1g 101/2025

Chief Conservator of Forests
Forest Protection

Gujarat State, Gandhinagar

Sub: - Hon'ble NGT Original Application No.42512023 in the matter of Deepika Khari
versus State of U.P. & Ors.

Refi - Your letter no. CM-13011/38/2025-LAW-HO-CPCB-HO

With reference to above mention subject and ret-erence. this is to state that the requested

Copy to: PCCF & HoFF, Gujarat State, Gandhinagar for infonnation.

E:\T 36-7\eq\FL to CPcB-NGT 42s-2023.docx

information in the prescribed format is enclosed hercu'ith.

Encl: As above

/,

142

      Annexure IX 
142 461



Prescribed Format for Information

Cause

Cause

Measures taken to remedy the damage caused by forest
fires

Natural Forest Fire

anmade Forest Fire

umber of forest fire incidents in 2024 in the State,(r T 969

Details

(iu-jarat

Not Applicable

969

Buming debris,

liaditional beliefs.

egligence (naked

fl am e/ci garette/electric

spark etc.)

0

(-)

ot Applicable

Bumt area assessment,

Actions as per IFA-1927 and

u,ildlife protection act-197 2,

Construction/renovation o

S.No. Aspect

1 Name of the State/UT

2

3

auses for the forest fireso specified separately under th
categories of natural, man-made, or any other reason

(the reason may be specified)

Number of Forest fire IncidentsNatural
Forest Fire Cause

Number of Forest fire lncidents

Manmade
Forest Fire

Number of Forest fire IncidentsOthers
Forest Fire

4

ater storage,
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5
Preventive measures proposed for 2025 and subsequent

ears

atural Forest Fire

anmade Forest Fire

DetailsS.No.

Prescribed Format for Information

Aspect

Livelihood support

Others Forest Fire

Fuel Management,

Clearing of fire lines/

controlled buming,

Arrangements of adequate

manpower in fire prone

forests,

Moist & Water Conservation

Local
awareness/signage

posters,

Identification of
hotspots,

Arrangements

manpower tn

lbrests

fire

people

&

of adequate

fire prone

6

Budget amount allocated for undertaking remedial

measures for remedying the damage caused by forest

fires during the year 2024, *ith details regarding the

adequacy of the amount and modes of utilization;

Others Forest Fire

I

I

I

I

I
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Prescribed Fornrat I'o r Information

Aspect

dequacy of the amount

ode of Utilization

Mode of Utilization

Total Budget Allocated

Adequacy of the amount

Mode of Utilization

Budget a mount to be allocated for taking remedia

measures for remedying the damage caused by forest

fires during the year 2025, with details regarding the

adequacy of the amount and modes of utilization."

Total Budget to be Allocated

Adequacy of the amount

Details

Rs.1198 lakh

Rs. 1200 lakh

Engagement of fire
watchers,

creation/maintenance of fire
lines. Training and capacity

building,

lArvareness camps an

incentivization

Creation of infrastru
(rvatch tower/water storage

ctc. )

S.No.

Total Budget Allocated

Natural Forest
Fire

Total Budget Allocate d

Adequacy of the amount

Manmade
Forest Fire

Others Forest
Fire

7

Foresatural
re

Mode of Utilization

I

I
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Prescribed Format for Information

S.No. Aspect Details

Manmade Forest
Fire

Total Budget to be Allocated Rs.1550 lakl

Adequacy of the amount Rs.1600 lakh

Mode of Utilization

Engagement of fire

watchers,

creatiorvmaintenance of fire
lines, Training and capacity

building,

Others
Fire

Forest

Total Budget to be Allocated

Adequacy of the amount

Mode of Utilization

I

]A* 
areness . camps and

rncentrvlzatlon

Creation of infrastrucrures
( watch tower/water storage

erc. ) 
I

I

!
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Save Forests from Fire 

 

Office of the Chief Conservator of Forests,  

(FP &FC) H.P. at Bilaspur, 

Distt. Bilaspur. (H.P.)-174001.  

Phone : 01978-221616  

FAX:01978 -221175 

e-mail:ccf-fpfc-hp@hp.gov.in 

 

No. Fts./(BLP)/APO 2025-26/ CSS/FPMS/ 

Himachal Pradesh Forest Department. 

 

From:     Conservator of Forests -cum- Nodal Officer, 

(Forest Protection and Fire Control), 

  H.P. at Bilaspur-174001. 

 

To: The Assistant Inspector General of Forests,     

Government of India, Ministry of Environment,  

Forests & Climate Change, (Forest Protection Division)                      

5th Floor, Agni Wing, Indira Paryavaran Bhawan, 

Jor Bag, Lodhi  Colony  New Delhi-110003. 

 

  Dated, Bilaspur the _______________ 

Subject: Minutes of the meeting regarding the Hon’ble NGT (PB) order dated 17.02.2025 in 

Original Application No.425/2023, titled Deepika Khari Vs. State of Uttrakhand & Ors 

held on 7th March,2025 at 11.00 AM (Hybrid Mode). 

Sir,                           

             Kindly refer to your office email communication which is received in this office vide email 

message from office of PCCF ( HoFF) H.P.  dated 11.03. 2025 on the subject cited to above. 

    

              In this regard, the requisite information pertain to Himachal Pradesh Forest Department as per 

prescribed Annxure-2 is attached herewith please. 

 

 This is for favour of information and consideration  please. 

Encl. As above.   

 Yours faithfully, 

 

 

 

Conservator of Forests-cum- Nodal Officer, 

(Forest Protection and Fire Control), 

      H.P. at Bilaspur-174001. 

      Telefax:01978-221616 

      Mobile No. 94185-77275 

      Email: ccf-fpfc-hp@hp.gov.in 

Or ccffpfc@gmail.com    

FPFCBL-C017/4/2024-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/585387/2025
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Endst. No. Fts. (BLP)/APO/2024-25/ CSS/FPM  Dated Bilaspur, the 

                   Copy alongwith its enclosures are submitted to PCCF (HoFF) HP for favour of information please. 

   

Encl. As above.      

        sd/- 

CF (FP &FC) HPFD at Bilaspur. 
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Annexure-2 
 

Control Burning Practices and alternative forest Fire Prevention methods ( Details sought in response of the 

NGT order dated 17-02-2025 in OA No.425/2023) 

Name of the  State/ UT:  Himachal Pradesh 

(The response on each heading should be concise and not more than 200 words) 

1. Controlled Burning Practices: 

 

i. Is controlled fire the only method adopted for preventing/ controlling forest fires? 

 

No, Controlled fire is not only method adopted for preventing / Controlling Forest Fires but is a 

primary method to control Forest Fires in Himachal Pradesh. 

ii. Are there alternative methods? 

 

Himachal Pradesh Forest Department also uses following methods to control Forest Fires:- 

a. Removal of fuels both side of roads/public path etc 

b. Engagement of Forest Fire Watchers &  Volunteers 

c. Fire Line Maintenance 

d. Awareness Programme, Meeting / Workshop,Training / Mock Drills 

e.  Using Patrol & Watch Towers 

f. Water loaded tankers 

g. Soil Moisture  Conservation Measures 

 

 

During 2024-25, Himachal Pradesh Forest Department has carried out control burning in about 8768 

hectares of forest land. Control burning helps in reducing the fuel load and in reducing the frequency 

and intensity of forest fires.  

 

iii. Is there any scientific study or data supporting the efficacy of controlled burning? 

 

                 It is submitted that the Himachal Pradesh Forest Department has not done any Scientific 

study but the Control burning in Forest is being practiced and prescribed in the Working Plan since 

long back. 

iv.  Has the ministry of Environment, Forest, and Climate Change ( MoEF&CC) approved the 

method as a remedial measure for preventing  forest fires? 

             Yes, as per the proposed Annual Plan of Operation submitted by HPFD the MoEF & CC, duly 

approves the Control burning operations and released funds for its execution. The Working Plans 

prepared by Himachal Pradesh Forest Department are also approved by the Ministry of Environment, 

Forest, and Climate Change  (MoEFCC), New Delhi having control burning prescription to check fire 

incidences. 

 

 

FPFCBL-C017/4/2024-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/585387/2025

159

159478



v. Please provide relevant studies, data or feedback. 

 

            At present record of any such studies done is not available.  It is submitted that during Year 

2024-25, Himachal Pradesh Forest Department has carried out control burning in about 8768 hectares 

of forest land. 

 

2. Additional measures undertaken (As per Paragraph 7 of the NGT Order): 

 

• Details of additional methods or preventive strategies 

 

   Since Pine needles are major cause of Forest Fire in Himachal Pradesh.  Therefore, Pine needle heaps 

are actively removed throughout the road networks of the state to avoid spread of forest fires. Forest Department also 

clears fire lines to prevent the spread of fires in different parts of the state. Organizing awareness campaigns, Public 

participation and involvement of Joint Forest Management Committees through organizations of meetings with 

community. Engaging  workers  to clean the roads, remove debris and reduce fuel load in the forests.   

 In addition to this Himachal Pradesh Forest Department also engage Water Loaded tanker during peak summer fire 

season. All field staff on Fire Alert Messaging System by Forest Survey of India to reduce response time to mitigate 

Forest fire.  

• Inputs on alternative fire prevention strategies specific to  your region: 

In Himachal Pradesh the forest fire occurs in the Chir Pine Forests during peak summer seasons. 

These  fires are generally ground fires  which are  best controlled by deploying  counter fire  measures. 

 

3. Steps taken for formulating guidelines on Forest Fire Prevention and Management Control: 

• Infrastructures:- 

 

             Himachal Pradesh Forest Department (HPFD) follows dedicated calendar of activities during fire 

season.   It enables Himachal Pradesh Forest Department (HPFD) to keep in readiness both equipment and 

manpower for Forest Fire Prevention and Management. Beside this Himachal Pradesh Department also 

follows the operational guidelines issued by MoEF &CC, New Delhi. 

 

• Institutional Arrangements 

The Himachal Pradesh Forest Department (HPFD)   has effective  co-ordination with District 

Administration and Orders like  Thikri Para are issued by respective Deputy Commissioners for 

regular patrol at Village level and  complaint is register with Police for every Forest Fire Incidence.   

The services of HP Fire Department are also availed during Forest Fire exigency. 
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Budgetary Provisions: 

 Himachal Pradesh Forest Department has budgetary provision in three schemes namely  

1. Centrally Sponsored Forest Fire Prevention and Management (CSS: FPMS) with funding pattern 

{Centre Share 90: State Share10}  

2. Forest Fire Management Scheme  

3.   3G- NPV CAMPA on Forest Fire Control Operations 

 

Sr. 

No. 

Year Funds Received by HPFD    (Rs. In Lakh) Remarks, if 

any 

  CSS 

FPMS 

FMS NPV CAMPA  

1 2023-24 241.42 138.11 300  

2 2024-25 31.27 223.00 310.15  

 

The activity wise details of Budgetary Provision in Himachal Pradesh Forest Department for 2024-25 is attached as 

Annexure-1. 

4. Feedback and Recommendations: 

 

  The Control Burning and Counter Fires are found one of the most useful, economic, safer, and 

effective measures to prevent and control forest fires . These measure enables the Forest Fire Fighters to 

extinguish forest fire from a safer distance with minimum tools and efforts. The control burning also is an 

important tools to reduce high intensity forest fires in peak summer season.  Keeping  in view the  

effectiveness, lost cost, safety  of the Forest Fire Fighters and also safety of Forests from high intensity fires 

these activities needs to relied and continued upon. 

 

 

 

          *** 
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Save Forests from Fire

Office of the Chief Conservator of Forests, 
(FP &FC) H.P. at Bilaspur,
Distt. Bilaspur. (H.P.)-174001. 
Phone : 01978-221616 
FAX:01978 -221175
e-mail:ccf-fpfc-  hp@hp.gov.in      

No. Fts. (BLP)/ NGT/OA No. 425/2023/
HP Forest Department.

From:  Conservator of Forests -cum- Nodal Officer,
(Forest Protection and Fire Control),                                                                     
HP Forest Department at Bilaspur.

To: The Assistant Inspector General of Forests,
Government of India, Ministry of Environment, Forests & Climate Change, 
(Forest Protection Division)                    
5th Floor, Agni Wing, Indira Paryavaran Bhawan,
Jor Bag, Lodhi Colony, New Delhi-110003.

Dated, Bilaspur the _______________

Subject: Order of Hon'ble NGT (PB) dated 17.02.2025 in OA No. 425/2023 titled as 
Deepika Khari Vs- State of Uttrakhand & Ors. filed before NGT (PB), New 
Delhi.

Sir:-
Kindly refer to your office letter No. FPD-08/47/2024 dated 03.03.2025 on the 

above cited subject. 

2. The requisite reply/ information as asked vide letter under reference in respect 
of Himachal Pradesh Forest Department is detailed as under:-
Sr. No. Particulars Reply
1 Number  of  forest  fire  incidents 

which took place in the year 2024 in 
entire India;

Copy attached as Annexure-A

2 Causes for the forest fires specified 
separately  under  the  categories  of 
natural,  man-made  or  any  other 
reason  (the  reason  may  be 
specified);

Copy attached as Annexure-B

3 Measures  taken  to  remedy  the 
damage caused by the forest fires;

Copy attached as Annexure-C

4 Preventive measures proposed to be 
taken  for  preventing  forest  fires 
during  the  year  2025  and  the 
following years;

Copy attached as Annexure-D

5 Budget  amount  allocated  for 
undertaking  remedial  measures  for 
remedying  the  damage  caused  by 

Copy attached as Annexure-E

FPFCBL-E/1/2025-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/581512/2025
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forest  fires  during  the  year  2024 
with  details  regarding  adequacy  of 
the amount and modes of utilization.

6 Budget  amount  to  be  allocated  for 
taking  of  remedial  measures  for 
remedying  the  damage  caused  by 
forest  fires  during  the  year  2025 
with  details  regarding  adequacy  of 
the amount and modes of utilization.

A  tentative  Annual Plan Operation (APO) 
amounting  to  Rs.  1280.21  Lakh for  the 
Financial  Year 2025-26 under  Centrally 
Sponsored Scheme: Forest Fire Prevention & 
Management  (CSS:FPM) has been proposed 
to the MoEFCC (FPD) New Delhi  vide this 
office  letter  No. FPFCBL-C017/4/2024-
FPFC-HP FOREST PROTECTION & FIRE 
CONTROL I/567309/2025 dated 11.02.2025 
copy attached as Annexure- F & the work of 
preparation of APOs with respect to schemes 
3G NPV CAMPA & FMS State Plan for the 
year 2025-26 is under process.

This is for favour of information & further necessary action at your end please. 

Encl. As above. Yours faithfully,

Conservator of Forests -cum- Nodal Officer,
(Forest Protection and Fire Control),
H.P. at Bilaspur-174001.
Telefax:01978-221616(O)
Email: ccf-fpfc-hp@hp.gov.in

Endst. No. Fts. (BLP)/ NGT/OA No. 425/2023/ Dated Bilaspur, the

Copy is forwarded to PCCF (HoFF) HP Shimla-1 for favour of information please.

   -sd-./
Conservator of Forests -cum- Nodal Officer,
(Forest Protection and Fire Control),
H.P. at Bilaspur-174001.
Telefax:01978-221616(O)
Email: ccf-fpfc-hp@hp.gov.in

FPFCBL-E/1/2025-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/581512/2025
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     Fire Incident Reporting Engine (FIRE)

                               HP FOREST DEPARTMENT

 Home Master  Search FIRE Reports View FIRE D

Headquarter (HQ) Dashboard 
Status of Fire Incidents Occurred Today

No. of Fire Incidents Plantation Area Burnt (ha.) Natural Area Burnt (ha.) Other Area

0 0 0
Forest Fire Incidents (Circle-Wise)

Select Financial Year: 2024-2025

No. of Fire incidents No. of Fire incidents in Summer Season
Circle Name No. of Fire Incident

Rampur 81
Chamba 253
Mandi 355

Dharamshala 535
Nahan 275
Kullu 29

Bilaspur 212
WLSouth 19

GHNP Kullu 16
Shimla 206

Hamirpur 267
Solan 216
Total 2464

Circle Name No. of Fire Incident
Rampur 73
Chamba 240
Mandi 350

Dharamshala 535
Nahan 274
Kullu 19

Bilaspur 212
WLSouth 19

GHNP Kullu 16
Shimla 191

Hamirpur 267
Solan 216
Total 2412

 

2/24/25, 12:54 AM forestfire.hp.gov.in/Admin/HQ_Dashboard.aspx

https://forestfire.hp.gov.in/Admin/HQ_Dashboard.aspx 1/2
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Web Application Developed by IT Wing, H.P. Forest Department, Talland, Shimla, Himachal Prades
For any technical support on Fire Incident Reporting Engine (FIRE), contact :- hpfd.itlab@gmail.com

2/24/25, 12:54 AM forestfire.hp.gov.in/Admin/HQ_Dashboard.aspx

https://forestfire.hp.gov.in/Admin/HQ_Dashboard.aspx 2/2
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           Annexure-B 

 

Causes for the forest fires in Himachal Pradesh 

 

Natural Causes: The natural causes which start a forest fires include  lightning or rubbing of dry 

bamboos with each other. In case of Himachal Pradesh, instances of forest fires on account of 

natural factors are very rare, with almost all fires attributable to human factors 

Human Causes: Almost all forest fires in the State are attributable to human factors - 

unintentional or intentional 

a) Unintentional 

 leaving the fires smoldering in temporary hearths set up by graziers, labour, NTFP gatherers and 

travelers to cook food or to keep warm. 

 falling of glowing coal pieces from trains speeding through forests. 

 falling of dry pine needles or leaves on electric poles  giving  out                           sparks. 

 escape of fires to forests from burning of stubble in the fields or  homestead  or burning of the 

grasslands adjacent to the forests. 

 accidental spread of fire in the forest while burning  fire lines                       departmentally. 

.      throwing of burning matchstick, live bidi/ cigarette stumps, or torch wood along the roads or 

in the forests, especially during  dry                             seasons. 

 

b) Intentional 

 

 Inducing new shoots of grass in summer by burning the dry grass. 

 Destroying evidence of illicit felling by charring the stumps of illicitly felled trees. 

 Inducing the gucchi growth by burning the undergrowth and grass. 

 Making the collection of NTFP easy by burning the undergrowth and dry grass. 

 Poaching/ trapping of wild animals. 

 scaring away wild animals from near villagers 

 

 

 

       sd/- 

Conservator of Forests -cum- Nodal Officer, 

(Forest Protection and Fire Control), 

     H.P. at Bilaspur-174001. 

     Telefax:01978-221616(O) 

     Email: ccf-fpfc-hp@hp.gov.in 
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           Annexure-C 

 

The Himachal Pradesh Forest Department took following steps to remedy the damage caused by 

forest fires detailed as under:-  

 

PROACTIVE STEPS 

1. Before the onset of fire season, across the state, the Forest Department has carried out control 

burning in about 8768 hectares of forestland. Control burning helps in reducing the fuel load and 

in reducing the frequency and intensity of forest fires. Pine needle heaps are actively removed 

throughout the road networks of the state to avoid spread of forest fires (approx 50 Tonnes)  

2. Forest Department has also cleared fire lines of about 1096 Km to prevent the spread of fires 

in different parts of the state. 

3. Himachal Pradesh Forest Department is equipped with Fire Fighting Tools   for combating of 

Forest Fires.  

3.Public participation and involvement of Joint Forest Management Committees through 

organizations of meetings with community = 894 

4. Fire trainings with forest field staff = 43 and number of mobility vehicles for fire control hired 

for immediate response to mitigate fires = 26 

5. Registration of field staff on Forest Fire Alert System 

6. Tikri Pehra order by Deputy Commissioners (by which specific directions are given to the 

local Pradhans of village panchayats for forest protection works). 

7. 1496 number of fire watchers are engaged to clean the roads, remove debris and reduce fuel 

load in the forests.  

8. All field staff on Fire Alert Messaging System by Forest Survey of India to reduce response 

time to mitigate Forest fire 

9. Fire vulnerability mapping of beats help us prioritize our time and other resources to mitigate 

fire. 

10. The   State Disaster Control Room  Toll Free No. of 1077 at State Level and 1070  at District 

Level control Room are operational for reporting of forest fires incidences reported by the local 

people. 

11. Industries that use chir pine needles that make briquettes are being promoted. 

 

 

MITIGATIVE STEPS 

1. Number of cases regarding forest fires offenders reported to Police as Daily Diary/GD Reports 

= 1249.  Number of FIR against the fire offenders registered = 06. 

2. In compliance to the directions by Chief Secretary to Govt. of H.P., FIRs are being registered 

for each and every case. Required help from State and National Disaster Management is sought 

by local field functionaries. Nodal officer has already issued direction to all field functionaries to 

properly adhere to the directions given by Chief Secretary.  

3. Active forest fire patrolling - Rapid Fire Response teams in each team constituted and 

working. 

4. Active use of Fire Alert Messaging system by Forest Survey of India, alerts from Control 

room by MOEF, New Delhi. 
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5. Active mobilization of local community to mitigate fires-contacting pradhans and other local 

representatives.  

6. Taking active support of Forest Fire department, SSB and other state and national agencies. In 

this context, the Deputy Commissioner has also issued orders to the Panchyat Pradhan to 

organize night Patrolling and also help to check /control and extinguish the Forest Fires with 

help of local people.  

7. Actively cooperating with National Disaster Management Authority and State Disaster 

Management Authority-exploring help from Disaster Volunteers known as APDA MITTAR 

(around 19000).  

 

       sd/- 

Conservator of Forests -cum- Nodal Officer, 

(Forest Protection and Fire Control), 

     H.P. at Bilaspur-174001. 

     Telefax:01978-221616(O) 

     Email: ccf-fpfc-hp@hp.gov.in 
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           Annexure-D 

 

Preventive measures proposed to be taken by Himachal Pradesh Forest Department for 

preventing forest fires during the year 2025 is tabulated as under:-  

 

1. Daily fire report should be uploaded in FIRE engine of HP Forest Department without 

any laxity during the current Forest Fire Season 2025-26 w.e.f. 01.04.2025 onwards. 

 

2. In each Forest Division, a Forest task force at Range level shall be constituted by 1st 

April, 2025 to prevent and fight the forest fires. The task force should be provided 

communication and mobility and the details of the task force members along with their 

mobile numbers shall be communicated to CCF (FP&FC), HP at Bilaspur & PCCF, 

(HoFF), HP, Shimla. Extra vigil is required to patrol the forests and Ghasanis in the 

afternoons and evenings as the incidence of forest fires normally occurs at these times. 

 

3. Forest Fire Alert Messaging System (FAMS) be updated quarterly by sending the fresh 

list of Nodal officer of Forest Fires depicting their name, mobile number and e-mail ids 

directly to APCCF (GIS) Cell, Mist Chamber, Khalini Shimla and this office. 

 

4. Details of the Ghasanis, from where most of the forest fires originate, shall be updated 

at each forest beat level within a week. The details shall include the name of the Ghasani 

owner, his address, location and telephone contact numbers, both landline and mobile. 

These details should be also made available at Range, Division and Circle level. 

 

5. Forest Guards shall immediately hold meetings with all the Ghasani owners in their beats 

and ask them to take all preventive measures and not to set up fires in their Ghasanis due 

to prevailing continuous dry spell. 

 

6. In the Gram Sabha meetings to be held in the 1st week of April, 2025, the forest staff 

shall attend all the Gram Sabha meetings and make the people aware about the 

devastating & ill effects of forest fires on the environment, the Forest Resources and the 

Wild Life and request them to help the Forest Department to prevent and control the 

forest fires. 

 

7. The DFOs shall get the pamphlets prepared on Forest fires and distribute to people on 

this Gram Sabha day. 

 

8. The ROS, BOs and Forest Guards shall hold meeting in all the JFMCs, especially in 

the Chil zone forest fire prone/ sensitive areas, and set up fire control teams of the local 

people also. 

 

9. Workshops with the Forest staff up to Range level shall be held in each circle each month 

to review the preparedness of the staff to control Forest fires. A schedule of these circle 

workshops be prepared in consultation with this office. 
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10. A Forest fire control calendar of the activities to be done in the next three months which 

is published in Forest Fire Manual, 2018. This calendar is to be followed strictly. 

 

11. DFO publicity to arrange radio talk on prevention of Forest fires, prepare broadcasting 

of Jingles and radio messages before and after the news both in radio and TV Also, he 

should give advertisements in local TV channels and news papers appealing the people to 

prevent Forest Fires. He should seek the budget for these activities from PCCF 

immediately. 

 

12. In the workshops the preparedness of the Circle/ Divisions shall be reviewed up to Range 

level. Each DFO shall give details of the preparations made by him to prevent occurrence 

and control forest fires on the above points and also update the prevailing format A & B. 

 

13. The forest fire control shall be monitored by this office. The late/ incorrect reporting of 

Daily Forest Fire will be viewed very seriously and shall be liable for disciplinary 

proceedings. 

 

14. No leave of any kind should be granted to the field/ office staff during the fire season. 

 

15. The field staff are instructed to have coordination with R4F volunteers which are already 

registered with Forest Department and also try to register new R4F volunteers in their 

respective jurisdictions. Beside this, R4F volunteers be trained to combat Forest Fire and 

also help the local Forest Officers and community in case of any fire incidence. 

 

16. The list of Forest Fire sensitive Beats, Blocks and Ranges be updated and shared with this 

office. 

 

17. The Forest Fire immediate loss assessment and after rainy season loss assessment be 

calculated as per procedure laid down in Forest Fire Manual, 2018 & inspection reports 

be uploaded in the Fire Engine of HPFD on the prescribed format circulated by worthy 

Pr. C.C.F. (HoFF), H.P. Shimla vide his office memo No. FL1-1/2014 (Fire) (P & L) 

Vol.-IV dated 14.01.2021. 

 

 

 

       sd/- 

Conservator of Forests -cum- Nodal Officer, 

(Forest Protection and Fire Control), 

     H.P. at Bilaspur-174001. 

     Telefax:01978-221616(O) 

     Email: ccf-fpfc-hp@hp.gov.in 
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Rs. 

Name  

Scheme

Name of  

Divison/DDO

Equipments Control 

Burning @ 

Rs 500 per 

ha

Fire line 

Maintenance 

@ Rs 3500 

per KM

Engagement of 

Fire Watchers 

@ Rs 400 per 

day per fire 

watcher 

(mandays )

Awareness 

Campaign @ 

Rs 0.25 per 

campaign/ 

WORKSHOP

Training 

and 

Capacity 

Building @ 

Rs 1.00 

Lac

Hiring of 

Vehicles/

Drivers 

for 

Forest 

Fire 

Fighting

Hiring 

of Water 

Tanker

Video 

Conferece/ 

Mobile 

Cleaning of Fire 

Line

Total Rs . (T1)

Fin. Phy. Fin. Phy. Fin. Phy. Fin. Phy. Fin. Phy. Fin. Fin. Fin. Fin. Fin. Fin.

3G NPV 

CAMPA 649900 2440 1270000 147 585800 52753 21101250 34 860500 3 280000 2938880 1425000 6400 1897270 31015000

FMS State 

Plan 0 0 0 418 1463000 46518 18607000 930000 0 0 1300000 0 0 0 22300000

CSS FPMS 410 205076 72 249824 6180 2472100 200000 3127000

G Total 649900 2850.152 1475076 637 2298624 105450.75 42180350 34 1990500 3 280000 4238880 1425000 6400 1897270 56442000

sd/-

Conservator of Forests-cum-Nodal Officer,

Forest Protection & Fire Control,

Himachal Pradesh

Budget amount allocated for taking of remedial measures for remedying the damage caused by forest fires during the year 2025 with details regarding adequacy of the amount and modes of utilization.

Annexure-E
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Save Forests from Fire

Office of the Conservator of Forests, 
(FP&FC) H.P. at Bilaspur,
Distt. Bilaspur. (H.P.)-174001. 
Phone : 01978-221616 
FAX:01978 -221175
e-mail:ccf-fpfc-  hp@hp.gov.in      

 No. Fts. (BLP)/APO/2025-26/ CSS/FPM/
HP Forest Department.

From:  
Chief Conservator of Forests, 
(Forest Protection and Fire Control),                                                                                     
H.P. Forest Department at Bilaspur.

To:
The Assistant Inspector General of Forests,
Government of India, Ministry of Environment, 
Forests & Climate Change, (Forest Protection Division)                    
5th Floor, Agni Wing, Indira Paryavaran Bhawan,
Jor Bag, Lodhi  Colony  New Delhi-110003.

Dated, Bilaspur the _______________

Subject: Submission of Tentative Annual  Plan Operation (APO) for the Next Financial 

Year  2025-26  under  Centrally  Sponsored  Scheme:  Forest  Fire  Prevention  & 

Management Scheme (CSS: FPM) regarding.

Sir,                         

            Kindly refer to your office  letter F.No.3/1/2024-FPD (Computer No. 235341) dated 
06.02.2025 which is received  in this office vide email message from office of PCCF ( HoFF) H.P. on the 
subject cited to above.

   
2.              In  this  regard,   the  requisite  tentative  Annual  Plan  Operation  (APO)  for  the  next 

Financial Year,  2025-26 under Centrally Sponsored Scheme: Forest Fire Prevention & Management 

(CSS:FPM) of   Demand No. 16 (General Works) Rs. 784.85 Lakh  and Demand No. 32 (SCSP works) Rs. 

495.36 Lakh (Total Rs. 1280.21 Lakh)  in favour of Himachal Pradesh Forest Department  on prescribed 

Annexure-V.  The GPS Co-ordinate of proposed engineering works to be executed during 2025-26 are being 

collected from field and will be submitted separately.

FPFCBL-C017/4/2024-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/567309/2025
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The requisite Progress Reports and Utilization Certificates & Photographic evidences 

of works competed during 2024-25 under the funds of the said scheme will be submitted after 31.03.2025.

This is for favour of information and consideration please.

Encl. As above.    Yours faithfully,

Conservator of Forests-cum- Nodal Officer,
(Forest Protection and Fire Control),
H.P. at Bilaspur-174001.
Telefax:01978-221616
Mobile No. 94185-77275
Email: ccf-fpfc-hp@hp.gov.in

Or ccffpfc@gmail.com   

FPFCBL-C017/4/2024-FPFC-HP FOREST PROTECTION & FIRE CONTROL I/567309/2025
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o-rqfmq : gelrq gw rq q1&16, p1rgg.rg, dfi r

qq {rqq, g}{o-sr, viff-ao+ooz
E-mail : pccf-jhk@gov.in, Phone : 0651 - 2481909

q*io :- zo (Boolo)-r-os/2o2s d*2fu+o
t{r d,

qfus,

oq, q-qiqinT \rq crslg qMq fr-qFT,

clrgog, {tfr I

ftqq : rrlo NGT, Ti ffi d smr srE o.A. No. 42sr2023(pB) Titred as Deepika Khari
Vs. Stare of Uttrakhand & Ors. d crRd slrt{r A or$tdq d q-dq { f

q-6Rrq,

FtsrSqrq sq{-fi fr\q-{ qrE d q-flf ti qro NGT, q_{ ffi t srw qlq

o.A. No. 42512023 (PB) Titled as Deepika Khari Vs. State of Uttrakhand & ors. t frdfuo cq

c{effi, old ft-drq-{ GiTd, {ifr trrqr cTH sifu-d cftilfi at cfr er+-wt-qa.c 6{
orqwro o.dsr{ tg nfud of rn € t'r
srto--qsjtffi

frgflq.lq{

Fo,/ -
ctlFr 5q trq ss&r6,

Erqio- zo (froololr- os/zozs...l.80-2 **tffi)f,-i.lpa
cfrftfr- Sri. Sharanadeep Singh, Additional Director & Head (JPC-D, ddu

q-qqrr foiTur +d, qqfwur, c< gi qe-qrg qMr riTmq, Ti fttd, qrro q{fi-n oi
qa{rQf si Grqrq-6 off fu nBor 

\.._' \"10 \\v>
cqFI 5@ qq greFF,

svnsc, {ifr t
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Reply to para no.7 of Original Application No.42512023 before NGT, principal

Bench, New Delhi

Para Aspect Details

7(D Whether controlled fire is the

only method of preventing

/controlling fire in the forest

or there is any other

altemative method:

There are many methods of controlling forest fire

by precautious/preventive practices such as laying

of Fire lines, Fire trenches between forest section

boundaries, Fire tracing along the existing cart

roads and black topped forest roads, earthen Fire

breaks at periphery of fire vulnerable

compartments and counter firing strategies to

exhaust the accumulated dry leaf biomass as well

as to break the continuity of biomass (fuel) in

forest floor. All these methods invariably and

essentially involve controlled firing under the

supervision of skilled forest staffs to exhaust the

combustible leaf litter on the forest floor to avoid

surface fi res effectively.

7(iD Whether the method of

controlled fire adopted for

preventing/controlling fire in

the forest is supported by any

scientific study regarding

effrciency of the above said

method; and

Laying of forest fire lines, fire trenches, hre

tracing, fire breaks essentially includes controlled

firing as a method of preventive measure taken

before the onset of fire season. The

effectiveness/efficacy of these controlled fire

based methods are sufficiently supported by

scientific evidences. A scientific research paper

titled "Fire breakers: Novel devices for control of

forest surface fires" by Ankur Awadhiya of M.p

forest department, Balaghat circle published in

Indian Forester Joumal:143(8);j37-744, 2011.

(Annexure -1) stated under Effectiveness of fire

lines in preventing the spread of surface fires:

ulation experiment conducted in"The
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Balaghat and Mandla district forests demonstrated

that this principle of working of forest fire lines is

extremely sound, and that fire lines are immensely

capable of protecting patches of forest from fires

under experimental conditions".

7(iii) Whether the said method has

been approved by

MoEF&CC as a remedial

measure for preventing

icontrolling forest fi res.

Yes. Every forest division has to prepare working

plan prepared for the period of 10 years on the

basis of guidelines provided under the National

working plan code 2023. Such plans contain

information about forest fire vulnerable beats in

the division. A detailed fire management plan

with information about existing fire lines in Km,

Fire tracing along the forest roads and control fire

areas are provided. These working plans come

into execution/operation once they are duly

approved by MoEF&CC, Gol.

C Forests

Ranchi Territorial Circle
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i*lon Forester,143 \81 :737 -744,2Ol7
http://www.indianforester.co.in

lntroduction

The lndia State of Forest Report reports that out of a

total geographical arca of 3,287,263 km , the total forest
cover of lndia is 701,673 km'. (21.34% of the total
geographical area) and the total forest and tree cover is

794,243 km' 124.L6% of the total geographical area) (FSl,

2015). The protection of this vast open resource is

constantly being challenged by numerous agents of
degradation, one of which is forest fires. Data suggest that
only 35.77% of our forest cover falls under the no fire
incidence class (FSl, 2015). The situation is graver in our
tropical deciduous forests, where only 33.60% of the
forest cover falls under the no fire incidence class (F51,

2015). This could be because the leaves shed in the
beginning of the dry season considerably enhance the fuel
load present on the forest floor, consequently
exacerbating the chances of spread offorest fires.

Forest fires not only bring about obvious adverse

impacts upon the forest covet biodiversity and wildlife;
they also precipitate several short-term and long-term
alterations in factors such as the soil through iron oxide

transformations and charring of the organic mattet thus
modifying soil colour and texture (Ulery and Graham,

1993), in soil chemistry and enzyme activity (Giovannini et
o/., 1988; Kutiel and Shaviv 1.989; Covington et a/., 1991;

Covington and Sackett, 1992; Parra etol., 1996; Giovannini
and Lucchesi, 1997; Ferndndez et o1.,1.999; Boerner and

Brinkman, 2003), pH, microbial community and
hydrophobicity (Bissett and Parkinson, 1980; Fritze et o/.,

e
ISSN No. 0019-4816 (Print)
lSSN No- 2321-094X (Online)

1993; BiSth et ol., 7995: Fonturbel et ol., 1995;
Choromanska and DeLuca, 2002; Certini, 2005), humus
(Almendros et a/., 1988; Almendros et ol., l99O;
Almendros et ol., 7992; Gonzdlez-P6rez et dl., 2OO4l,

runoff ((utiel et ol., 1995', lnbar et o/., 1998), ecosystem
(Campbell et al., 7977; DeBano et o/., 1998; Obrist et o/.,
2003; Wardle et ol.,2003), and in the supply of timber
(Wagnet 1983; Martell, 1994;Armstrong,20o4).

To effectively control forest fires, a number of ways
have been devised for their early detection, including the
use of satellites (Flannigan and Haac 1985; Jaiswal et o/.,

2002), unmanned aerial vehicles (Zhou et ol., 2OO5;

Casbeer et ol.,2006; AIexis et a/., 2009; Merino et a/.,

2012) and wireless sensor networks (Yu et o/., 2005; Son et
ol., 2OO6i ZhanB et o1.,2008; Hefeeda and Bagheri, 2009;
Lloret et a/., 2009).

Once a forest fire is detected, its actual ground
control and management becomes contingent around
disrupting the fire triangle, i.e. the pernicious combination
of fuel, oxygen and high temperature that helps in
continuing and spreading these fires. This disruption can

be brought about by beating the fire, dousing it with water,
performing counter firing operations, and by other
techniques. However, since most of these methods are
inherently labour and cost intensive, large-scale effective
ground management of forest fires has been largely
contingent upon the creation of structures that can

hamper the spread of fires automatically, without the
need for immediate human intervention. One such

Lf.N^, l' At) i)

FIRE BREAKERS: NOVEL OEVICES FOR THE CONTROL OF FOREST SURFACE FIREs

ANKUR AWADHIYA

Forest Deportment, Bdloghat Circle, Modhyo Prodesh, lndio 481001

ABSTRACT

This paper analyses the issues present with (ontemporary fire lines, and introduces fire breakers as novel devices for the
control of rurfa.e rorest fires. Field studies done in Mandla and Balathat districts of Madhya Pradesh demonstrated the
phenomena of bleeding, infiltration, repopulation and mosaicking present with the contemporary traditional fi.e lines.
While bleeding results ih the burninB o, adjacent patches of forests that the fire line oridnally intended to protect, the
phenomena of infiltration, repopulation and mosaickinB, by providint .ontinuity of tuel, greatly disrupt the elfica(y ot
traditionalforest fire lines to acl a5lire breaks when forest fire5 do occur. Simulation studies done with the fire br€akers
introdu.ed in this study vividly demonstrated theirefficacy in cou ntering i nliltration vis-a-vis traditionallire lines. Besides,
byacting as adjuvant fire breaks and permitting trequent burning operations, they help abate the impactsof repopulatioh
and mosaickint. A concurrent use offire breakers and traditionalfire line5 (an lhus greatly enhance our ability to control
and manateforestfire!.

Kpy wotds: Forestlire, Sur la. e I,re, Tropicaldry deciduous forest, Fire line, Fire breaker.

Fire breakers are novel adjuvant devices that dramatically enhance the efficacy of fire lines, especially
forthe control of forest surfdcefires.
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structure is called the fire line. Constructed by removing all
fuel in a strip-like manner through cutting and burning
operations, it creates a strip of non-inflammable mineral
earth. Any fire that reaches such a fire line gets
extinguished automatically due to a lack of fuel supply,
thus containing the spread of forest fires. Fire lines have
been our mainstay ln managing forest fires, especially in
remote wilderness locations that are difficult to reach
quickly. However, despite the theoretically sound
foundations of fire lines, we do observe the spread of
forest fires even in places with well-constructed fire lines.
Thus, there exists a need for critically analysing the
working of fire lines in a greater detail, to investigate and
ameliorate the limitations existing in our mainstay
workhorse.

ln this paper, we analyse the issues present with
contemporary fire lines, and introduce fire breakers as
novel adjuvant devices for the control of surface forest
fires.

Materialand Methods

Case study ol Botoghat ond Mondlo lorests
The forests of Balaghat and Mandla districts of

Madhya Pradesh were visited in the beginning of the fire
season during the months of December 2016 to March
2017 to study the forest floor of these forests, the
traditional construction of fire lines, and the issues arising
during their deployment. This involved observing the fire
lines being cut and burnt, and interviewing the field staff,
including forest guards, chowkidars and fire watchers.

Construction oI fire breakers and fire line lor simulotion
experiments

The construction material for fire breakers was a

mixture of 4 parts soil, 1 part sand and 2 parts water. The
mixture was kneaded and allowed to swellfor 10 minutes.
It was then moulded into the required cuboidal and
prismatic shapes. The base of the fire breakers was 2 feet
long and 4.5 inches wide, and the top height of the fire
breakers was 9 inches. Following construction, the fire

IAt [ust

breakers were allowed to dry in the Sun for three days
before performing simulation experiments. A control fire
line was also created by marking a strip 2 feet long and 4.5
inches wide on the ground, to be used in the simulation
experiments.

Modelling ol lire antoinment elfrcacy

The fallen, dry leaves of several trees were
collected. 0.01 cubic metres of these dry leaves were
spread on either side of the fire breakers and the control
fire line in a roughly 2x2 feet shape to mimic the forest
floor. Surface forest fire was mimicked by kindling one
edge of this mock forest floor such that fire moved
towards the fire breakers and the control fire line. The
movement of fire was photographed to observe its
spread to the other side. The experiment was done in
triplicate.

M ode I li n g ol i nfi ft rati o n

0.01m'of dry leaves were spread on either side of
fire breakers and control fire line in a roughly 2x2 feet
shape to mimic the forest floor. lnfiltration through falling
of dry leaves on the fire lines and the fire breakers was
mimicked by pouring O.OO1m' of dry leaves on the centre
of the fire breakers and the controlfire line. Surface forest
fire was mimicked by kindling one edge of this mock forest
floor such that fire moved towards the fire breakers and
the control fire line, The movement of fire was
photographed to observe its spread to the other side. The
experiment was done in triplicate.

Resuhsand Discussion

Forestfloot in tropical deciduous iorests
The forests in Balaghat and Mandla districts belong

to the categories: 5A/C-1B (Southern Tropical Dry
Deciduous Teak dominated Forests), 5A/C-3 (Southern
Tropical Dry Deciduous Mixed Forests) and 3B/C-1(C)
(Southern Tropical Slightly Moist Teak Forest) according to
Champion and Seth's classification (Champion and Seth
1968; Shrivastava, 2006; Verma 2008).

The lndian Forester
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Fig.1: The forestfloor (a)The forests of Balaghat and Mandla with patches of grasslands. (b)The fuelload of the forest floor. (c)A close-up of
theforestfloor.
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On-site construction ol fire lines

The construction ol fire li[rej begrn5 rn the month of
Novernber when grasses, herbs, shruils and small plants in
the selected reElions are cut dnd left on the site for around
two months to dry. This pro(ess is colloquially referred to as

"line kotoi' (cuttinB ofthe fire line). After the plant biomass
is dry enough to be burnt (Fig. 2a), the strip is burnt (Fig. 2b)
to construct the fire line. This process is colloqr.rially referred
to as "/lnr,7olol" (burning of t he fire line).

ln areas where the previously constru(ted fire line
gets filled with leaves shed by the deciduous trees in the
Spring season, the shed drV leaves are collected towards
the centre of the fire line v,,ith rake-like inrplements (Fig.

2c) made of bamboo to create.r roughly one-metre strip of
bare mineral earth (Fig. 2d ). Next. the fire line is burnt from
both edges such that the llurning fronts meet at the
centre, extinguishing each other (FiB. 2e). ln this manner,
t he fire line gets established at the site.

Etlectiveness ol fire lines in preventing the spredd ot
surlace fires

The working principle of fire lines is the principle of
fuel exhaustion. When a fire front reaches the fire line, it
enco,rnters incombustible bare mineral earth in its face.
Since the fuel behind thr: fire front has already been
consumed by the fire, the fire has no opt ron but to abate in
tl'e a bsence oi continuous supply of fuel.

The simulation experiment (Fig. 3) demonstrated
that this$rinciple of working of fire lines is extremely
sound, and that fire lines are immensely capable of
protecting patches of forest from fires, under
experimental conditionslf However, it wds al.o ob5erved

.)
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t

that the protection bestowed upon by fire lines is easily
jeopardised by the presence of wind that can carry burning
leaf litter to the other side (Fi8. 3c).Note that the right
patch gets saved from the fire. Also note that the fire line at
the end of the experiment has some burnt leaf litter due to
wind movement.

Limitotions ol trdditionol fire lines

A scrutiny of fire lines also revealed certain other
limitations present with the traditional fire lines. At many
locations, we observed the phenomenon of bleeding (Fig.

4a), where the fire deployed during the construction of the
fire line was able to escape to nearby forest areas,

resulting in the burning of the same forest that the fire line
had aimed to protect. We cannot deny the possibility of
some human error, which could have happened if the dry
fuel was not concentrated at the centre of the fire line
before setting it alight. However, since the simulation
experiment (Fig. 3c) has already demonstrated that even
well constructed fire lines can be breached if air
movement spreads the burning leaf litter, we nevertheless
cannot repudiate the fact that the phenomenon of
bleeding could also have happened despite all care and
precautions during the construction oi the fire line. This is
especially so since the staff engaged in the construction of
fire lines is well trained and has long years of experience in

the construction of fire lines. Thus we conclude that
bleeding could be an intrinsic limitation of the traditional
fire lines.

We also observed that the traditional fire lines are
easily compromised bv addition of new biomass. This
biomass could enter through the processes of infiltration

Fig. 2: On-site constructron of frre lines
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Fig. 3: Simulation experiment for studying the effectiveness of fire lines in preventinB spread of surface fires.
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(Fig. 4b), where leaves shed during the dry season fall over
the fire lines, or through the process of repopulation (Fig.

4c), where the earth made bare by the fire line is

revegetated by new grass, especially since the minerals
left in the ashes fertilise the top layers of the soil. ln the
field conditions, we have observed repopulation
happening in the course of two to three weeks, which also
indicates the time frame to which the traditional fire lines
are able to maintain their efficacy.

At many locations, we observed the phenomenon
of mosaicking, where the fire line was interspersed with
biomass left unburnt during the construction phase.

Mosaicking can happen if during the construction phase,

the fire front gets extinguished leaving behind unburnt
plant biomass. This could happen if the fuel load is not
dense enough to sustain the fire, or if the fuel load is not
dry enough. This could also happen if air movement
disrupts the fire front (Fig.4d).

The three phenomena of infiltration, repopulation
and mosaicking can easily breach the continuity of the fire
lines. The effect of this breach was studied in a simulation
experiment (Fig. 4e - g) where fire line was breached by dry

IAugust

leaves, actinB as a 'bridge' between two patches of forest
floor. lt was observed that the fire front was able to utilise
the bridge to reach the other side ofthe forest floot burning
the complete forest. Thus it was established that the
phenomena of infiltration, repopulation and mosaicking
can gravely underminethe effectiveness offire lines.

Construdion ol lirc hreakers

We had two prerequisites for the construction of
fire breakers: that they should not be so high as to cause
habitat fragmentation, especially for smaller animals, and
that they should be constructed out of locally available
materials, such as to cause minimal impact on the forest
ecology.

A mixture of 4 parts soil, 1 part sand and 2 parts
water was chosen as the construction material due to the
clayey texture of the local soil. The mixture was kneaded
and allowed to swellfor 10 minutes. lt was then moulded
into small cuboidaland prismatic fire breakers (Fig. 5). The
base of the fire breakers was 2 feet long and 4.5 inches
wide, and the top height of the fire breakers was 9 inches,
in accordance with the depth of the forest floor being

The lndian Forester

Fit, 4: Limitations of traditional fire lines.

(a)

Fit.5: construction offire breakers. (a)Schematic showing the dimensions of the fire breakers. (b)The constructed cuboidalfire breaker
(c) The constructed prismatic fire breaker.
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Fig. 6: Effectiveness of fire breakers in .ontaining fire

simulated. Following construction, the fire breakers were
a llowed to dry in the Sun for three days before performing

the simulation experiments.

It was observed that the fire breakers retained their
shapes and dimensions after drying.

Elfediveness of the fire breokers in contoininglires

Both the cuboidal and prismatic fire breakers were
effective in containing the spread of fires (Fig. 5 a-d). The

fire fronts upon reaching the fire breakers abated and

extinguished. The dry leaves on the other side of the fire
breakers were left unburnt.

The fire breakers act as vertical walls of
incombustible mineral earth. They work by stifling the fire
by cuttinB the supply of fuel, preventinB the movement of
fire across them. Being physical barriers, they also restrict
the tuovement of fuel and burning litter through them,
arresting the bleeding of fires. ln this way, their
effectiveness is expected to be greater than that of
traditionalfire lines when applied to field situations.

EDtectiveness of fire brcakers in countering inlifttation

The effectiveness of fire breakers in countering
infiltration was studied by artificially infiltrating the fire
breakers with 0.001 m' of dry leaves that were poured on

the top of the fire breakers and the control fire line.

Surface forest fires were mimicked by kindling one edge of
the mock forest floor such that the fire front moved

towards the fire breakers or the control fire line. The

movement of fire was photographed to observe its spread
to the other side. The experiment \ivas done in triplicate.

ln the case of control fire lines (Fig. 7 a-d), it was

observed that the infiltration completely undermined the
effectiveness of the fire lines, and the fire was able to cross

to the other side in allthe three instances.

The cuboidal fire breakers fared much better ln all

three instances, the fire front was able to ignite the
infiltration on the top of the fire breaker (Fig. 7 e-f). After a

while, the fire on the top extinguished itself after
exhausting the fuel supply in the infiltration load (Fig. 79).

However, some of the burning leaf litter had also gotten

blown over to the other side through the action of wind. ln

two instances, the fire was unable to re-kindle, and so the
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fire breaker was able to contain the fire despite the
infiltration. However, in the third instance, the burning leaf
litter blown over to the other side was able to re-kindle the
flame (Fig. 7h), and the new fire front that developed
completely consumed the forest floor on the other side of
the fire breaker (Fig.7 i-j).

The prismatic fire breakers, on the other hand, did
not permit any infiltration load to remain on the top,
dividing at into two flanks (Fig. 7k). The fire front, upon
reaching the fire breaker, was able to ignite the accessible
left flank (Fig. 7l). However, since the flame was unable to
flow downslope to reach the second flank, the other side
ofthe fire breaker was protected from the action of the fire
in allthe three instances (Fig. 7m)-

Thus we observed that in cases of infiltration, the
prismatic fire breakers were most effective in protectin8
the forest floor, followed by the cuboidal fire breakers (Fig

7n). The traditional fire lines were completely ineffective
in containing the fires in the face of infiltration.

Su m mo ry a nd recomme ndotion s

Fire breakers are simple, easy to construct, cost-

effective fire containment structures that can readily be
constructed and maintained for fire seasons. We believe
that the prismatic fire breakers, when used alongside
traditional fire lines (Fig.8), can tremendously bolster
their effectiveness. They not only protect against bleeding
during the construction of fire lines by providing physical

barriers to the movement of leaf litter and smouldering
splinters, they also afford safeguarding against any

deposition of combustible fuel load through the process of
infiltration. For this purpose, rows of fire breakers can be

constructed parallel to the fire lines in such a way that any

infiltration gets trapped between the fire breakers. This

infiltration can then regularly be cleared through
sweeping or burning operations. Burning would also

combat the problems of repopulation and mosaicking, and

the fire breakers, by combating bleeding, permit frequent
burnings of the fuel loads.

The height of the fire breakers should inevitably be
greater than the depth of the accumulated leaf litter, with
heights twice to thrice of the depth recommended till
further experiments are performed. Care should also be

T
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fig.7: Results of simulation experiments to study the effectiveness of fire lines (a - d) and cuboidal (e - j) and prasmatic (k - m) fire breakers in
countering inf iltration.

taken to ensure that the heights of the fire breakers are
low enough to permit safe movement of wildlife, thus
preventing habitat fragmentation. We recommend that
the fire breakers be constructed out of locally available

materials, which could be soil, either independently or
mixed with sand or straw for reinforcement purposes.
Small pebbles and rocks can also be employed in
constructing the fire breakers.
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Apart from being used alongside fire lines, the fire
breakers can also be deployed unaided, especially since
being made of incombustible earth, they provide similar
functioning as fire lines. We believe that in such cases,
rows of fire breakers should be used to provide a suitable
width to the incombustible strip, for the effective
containment of forest fires.

Fire breakers: Novel devices for the control of forest surface fires

tig.8. Recommendations for the integrated usage of fire lines and
fire breakers.
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S.No. Details

1
Jharkhand

2
7668

3

Number of Forest Fire Incidents Nil/Negligible. 

Cause In the state of Jharkhand the causes of natural forest fires are atmosphereic electric discharge due to lightening during summer and premonsoon 

thunder stroms, friction among congested dry bamboo culms of bamboo brakes during extremely hot season and very rarely natural forest fire 

also caused by auto oxidation of exposed coal seams in forest lands bearing coal reserves.It is very difficult to identify and confirm the source of 

forest fire is either natural or manmade, as the entire area of biomass is burnt and destroyed beyond recognition. Generally natural fires forms 

ground and crown fire in forests.                                                                                                                                                                                                                       

Number of Forest Fire Incidents 7668

Cause In the State of Jharkhand the causes of forest fire is predominantly man made. During summer on the onset of Mahua (Madhuca indica) 

flowering the local people and villagers kindle ground fire and burn the leaf litter on the  forest floor around Mahua trees for easy  collection of 

mahua flowers. Often these kind of ground fires goes uncontrolled left unextinguished. If weather connditions are favoiurable like dry, hot and 

winndy condition with abundant biomass fuel on the ground leads to large area fire. Apart from this, man made fires are caused by accidental 

spread of farm waste burning, weed control by burning, camp fire,illegal coal mining and overburden dumping in opencast mines. These are the 

main man-made causes for forest fire in the state.

Number of Forest Fire Incidents Nil

Cause

4 For both natural and man made fire the burnt area of forest land is treated by rehabilitation and rejuvenation measures. The burnt area are spread 

in patches across the state,the remedial measures taken are not specific to the burnt area but general intervention all across the state which also 

help in restoration of burnt areas. They include weed removal, Soil and moisture conservation measures like Conservation measures like land 

levelling, field bunding, terracing, Water absorption trenches etc. Gap-planting like Rehabilitation of degraded forests, Assissted natural 

regeneration, planting fire resistant fire hardy indigenous trees etc.

Natural Forest Fire

Man-made Forest 

Fire

Other Forest Fire

Reply for para 13 Before National Green Tribunal, Principal Bench , New Delhi in Original Application no. 425/2023

Aspect

Name of the State/UT

Number of forest fire incidents in 2024 in the State/UT

Causes for the forest fires, specified separately under the categories of

natural, man-made, or any other reason (the reason may be specified)

Measures taken to remedy the damage caused by forest fires

Natural Forest Fire

Man-made Forest Fire

Other Forest Fire

200

200 519



5 For natural,manmade and other ohter fires preventive measures are the same. The preventive measures for prevention of forest fires for the year 

2025 to manage and control fire in the forest across the State of Jharkhand include.

a) Forest fire management plans will be prepared to respond to forest fire risks and incidences.

b) Pre-forest fire season preparatory activities such as the creation and maintenance of fire lines, removing excess forest floor biomass (weed 

removal), fire tracing i.e removing the grasses and weeds around sensitive areas like forest paths and roads, maintenance and procurement of the 

fire fighting equipments, etc are carried out.

c) Engagement of forest fire watchers, regular patrolling, deployment of Quick response teams i.e mobile squad units, construction of watch 

towers in sensitive areas are carried out to keep a constant vigil.

d) Capacity building of field staff through training, provisioning firefighting equipment for forest fire prevention and management are also 

carried out.

e) Community participation though Joint Forest Management Committees (JFMCs) and Eco-Development Committees (EDCs) is promoted in 

forest fire management and control.

f) Advanced detection and monitoring technology like the Drones, Artificial Intelligence Cameras or Sensors, etc are being applied in sensitive 

areas.

g) A forest control room has also been set up to monitor and coordinate with the field staff.

h) The other preventive measures include mapping the forest into vulnerability classes for better management and prevention of forest fires, 

generation of awareness among the people, management of forest floor fuel load by weed removal, making briquettes of leaf litter on the floor, 

etc. For a better coordination and preparedness mock drills various will be conducted and enter departmental coordination meeting will also be 

held. The FSI alerts both the pre and post alerts are important for detection, prevention and suppression of forest fire. In order increase the 

number of people receiving these alerts as on date 33,555 members including JFMC members, forest staff, etc are registered. And in the coming 

year this number would be further increased.

Preventive measures proposed for 2025 and subsequent years

Natural Forest Fire/Manmade/ other fires

201

201520



6

Total Budget Allocated

The total budgetary allotment for controlling forest fires is as follows,the expenditure under plan scheme is 311.79 lakhs and under CAMPA the 

allotment is 481.55 lakhs.The amount is used for prevention and suppression of the fires like fire line maintenance,fire tracing,fire watchers,fire 

fighting, quick response teams ,etc

Adequacy of the amount

Adequate

Mode of Utilization The allocated state level fund is distributed to the different forest fire vulnerable forest divisions much earlier than the fire season. The fund are 

utilized for fire preparedness awareness, fire prevention works like fire trenches, fire lines, fire tracing along roads and forest sectors. Fire 

fighting equipments are purchased and suitable skill trainings are provided to forest fringe villge communities and front line forest staffs to 

handle forest fire effectively. JFMS members are hired on wages as fire fighters, each forest division is provisoned by a quick response team, 

vehicle, fire fighting tool to combat forest fire at early stage itself. During post forest fire season the forest affected areas are assessed for 

damage through burnt area calculation, the affected areas are vegetatively rehabilitated through soil and moisure conservation measures and 

afforestation by indigenous fire hardy forest species.

Total Budget Allocated

Adequacy of the amount

Mode of Utilization

Total Budget Allocated

Adequacy of the amount

Mode of Utilization

Budget amount allocated for undertaking remedial measures for

remedying the damage caused by forest fires during the year 2024, with

details regarding the adequacy of the amount and modes of utilization;

Natural Forest 

Fire/Manmade/ 

other fires

Man-made Forest 

Fire

Other Forest Fire

202

202 521



7

Total Budget Allocated For the remedial measures and the Eco-restoration activities in burnt areas there is  no separate budget but the areas are treated in the general 

schemes like Plantation schemes,RDF ie Restoration of degraded forests,Assissted Natural regeneration,Soil Moisture Conservatioan ,etc.  are 

being undertaken as part of the larger treatment from Plan Funds and CAMPA Funds. However,the State will be preparing specific schemes for 

the remedial measures  like eco restoration of the burnt sites.There are six districts in Jharkhand state that are highly fire prone where 

approximately 60 percent of the total fires in the state occur.Hence plans are prepared for  Mitigation of Forest Fires and their management 

scheme.The funding for these plans will be done by NDMA and an amount of rupees 24.39 crores will be spent in the year 2025-26 for the 

mitigation and prevention of forest fires in the state of Jharkhand. The total budgetary allotment for controlling forest fires is as follows,the 

expenditure under plan scheme is 311.79 lakhs and under CAMPA the allotment is 481.55 lakhs.The amount is used for prevention and 

suppression of the fires like fire line maintenace.

Adequacy of the amount Adequate

Mode of Utilization The allocated state level fund is distributed to the different forest fire vulnerable forest divisions much earlier than the fire season. The fund are 

utilized for fire preparedness awareness, fire prevention works like fire trenches, fire lines, fire tracing along roads and forest sectors. Fire 

fighting equipments are purchased and suitable skill trainings are provided to forest fringe villge communities and front line forest staffs to 

handle forest fire effectively. JFMS members are hired on wages as fire fighters, each forest division is provisoned by a quick response team, 

vehicle, fire fighting tool to combat forest fire at early stage itself. During post forest fire season the forest affected areas are assessed for 

damage through burnt area calculation, the affected areas are vegetatively rehabilitated through soil and moisure conservation measures and 

afforestation by indigenous fire hardy forest species.

Conservator of Forest,

Working Plan Circle, Ranchi

Budget amount to be allocated for taking remedial measures for

remedying the damage caused by forest fires during the year 2025, with

details regarding the adequacy of the amount and modes of utilization."

Natural Forest 

Fire/Manmade/ 

other fires

203

203522



S.No. Details

1
Jharkhand

2
7668

3

Number of Forest Fire Incidents Nil/Negligible. 

Cause In the state of Jharkhand the causes of natural forest fires are atmosphereic electric discharge due to lightening during summer and premonsoon 

thunder stroms, friction among congested dry bamboo culms of bamboo brakes during extremely hot season and very rarely natural forest fire 

also caused by auto oxidation of exposed coal seams in forest lands bearing coal reserves.It is very difficult to identify and confirm the source of 

forest fire is either natural or manmade, as the entire area of biomass is burnt and destroyed beyond recognition. Generally natural fires forms 

ground and crown fire in forests.                                                                                                                                                                                                                       

Number of Forest Fire Incidents 7668

Cause In the State of Jharkhand the causes of forest fire is predominantly man made. During summer on the onset of Mahua (Madhuca indica) 

flowering the local people and villagers kindle ground fire and burn the leaf litter on the  forest floor around Mahua trees for easy  collection of 

mahua flowers. Often these kind of ground fires goes uncontrolled left unextinguished. If weather connditions are favoiurable like dry, hot and 

winndy condition with abundant biomass fuel on the ground leads to large area fire. Apart from this, man made fires are caused by accidental 

spread of farm waste burning, weed control by burning, camp fire,illegal coal mining and overburden dumping in opencast mines. These are the 

main man-made causes for forest fire in the state.

Number of Forest Fire Incidents Nil

Cause

4

Reply for para 13 Before National Green Tribunal, Principal Bench , New Delhi in Original Application no. 425/2023

Aspect

Name of the State/UT

Number of forest fire incidents in 2024 in the State/UT

Causes for the forest fires, specified separately under the categories of

natural, man-made, or any other reason (the reason may be specified)

Measures taken to remedy the damage caused by forest fires

Natural Forest Fire

Man-made Forest Fire

Other Forest Fire

For both natural and man made fire the burnt area of forest land is treated by rehabilitation and rejuvenation measures. The burnt area are spread 

in patches across the state,the remedial measures taken are not specific to the burnt area but general intervention all across the state which also 

help in restoration of burnt areas. They include weed removal, Soil and moisture conservation measures like Conservation measures like land 

levelling, field bunding, terracing, Water absorption trenches etc. Gap-planting like Rehabilitation of degraded forests, Assissted natural 

regeneration, planting fire resistant fire hardy indigenous trees etc.

Natural Forest Fire

Man-made Forest 

Fire

Other Forest Fire

204

204 523



5 For natural,manmade and other ohter fires preventive measures are the same. The preventive measures for prevention of forest fires for the year 

2025 to manage and control fire in the forest across the State of Jharkhand include.

a) Forest fire management plans will be prepared to respond to forest fire risks and incidences.

b) Pre-forest fire season preparatory activities such as the creation and maintenance of fire lines, removing excess forest floor biomass (weed 

removal), fire tracing i.e removing the grasses and weeds around sensitive areas like forest paths and roads, maintenance and procurement of the 

fire fighting equipments, etc are carried out.

c) Engagement of forest fire watchers, regular patrolling, deployment of Quick response teams i.e mobile squad units, construction of watch 

towers in sensitive areas are carried out to keep a constant vigil.

d) Capacity building of field staff through training, provisioning firefighting equipment for forest fire prevention and management are also 

carried out.

e) Community participation though Joint Forest Management Committees (JFMCs) and Eco-Development Committees (EDCs) is promoted in 

forest fire management and control.

f) Advanced detection and monitoring technology like the Drones, Artificial Intelligence Cameras or Sensors, etc are being applied in sensitive 

areas.

g) A forest control room has also been set up to monitor and coordinate with the field staff.

h) The other preventive measures include mapping the forest into vulnerability classes for better management and prevention of forest fires, 

generation of awareness among the people, management of forest floor fuel load by weed removal, making briquettes of leaf litter on the floor, 

etc. For a better coordination and preparedness mock drills various will be conducted and enter departmental coordination meeting will also be 

held. The FSI alerts both the pre and post alerts are important for detection, prevention and suppression of forest fire. In order increase the 

number of people receiving these alerts as on date 33,555 members including JFMC members, forest staff, etc are registered. And in the coming 

year this number would be further increased.

Preventive measures proposed for 2025 and subsequent years

Natural Forest Fire/Manmade/ other fires

205

205524



6

Total Budget Allocated

The total budgetary allotment for controlling forest fires is as follows,the expenditure under plan scheme is 311.79 lakhs and under CAMPA the 

allotment is 481.55 lakhs.The amount is used for prevention and suppression of the fires like fire line maintenance,fire tracing,fire watchers,fire 

fighting, quick response teams ,etc

Adequacy of the amount

Adequate

Mode of Utilization The allocated state level fund is distributed to the different forest fire vulnerable forest divisions much earlier than the fire season. The fund are 

utilized for fire preparedness awareness, fire prevention works like fire trenches, fire lines, fire tracing along roads and forest sectors. Fire 

fighting equipments are purchased and suitable skill trainings are provided to forest fringe villge communities and front line forest staffs to 

handle forest fire effectively. JFMS members are hired on wages as fire fighters, each forest division is provisoned by a quick response team, 

vehicle, fire fighting tool to combat forest fire at early stage itself. During post forest fire season the forest affected areas are assessed for 

damage through burnt area calculation, the affected areas are vegetatively rehabilitated through soil and moisure conservation measures and 

afforestation by indigenous fire hardy forest species.

Total Budget Allocated

Adequacy of the amount

Mode of Utilization

Total Budget Allocated

Adequacy of the amount

Mode of Utilization

Natural Forest 

Fire/Manmade/ 

other fires

Man-made Forest 

Fire

Other Forest Fire

Budget amount allocated for undertaking remedial measures for

remedying the damage caused by forest fires during the year 2024, with

details regarding the adequacy of the amount and modes of utilization;

206

206 525



7

Total Budget Allocated For the remedial measures and the Eco-restoration activities in burnt areas there is  no separate budget but the areas are treated in the general 

schemes like Plantation schemes,RDF ie Restoration of degraded forests,Assissted Natural regeneration,Soil Moisture Conservatioan ,etc.  are 

being undertaken as part of the larger treatment from Plan Funds and CAMPA Funds. However,the State will be preparing specific schemes for 

the remedial measures  like eco restoration of the burnt sites.There are six districts in Jharkhand state that are highly fire prone where 

approximately 60 percent of the total fires in the state occur.Hence plans are prepared for  Mitigation of Forest Fires and their management 

scheme.The funding for these plans will be done by NDMA and an amount of rupees 24.39 crores will be spent in the year 2025-26 for the 

mitigation and prevention of forest fires in the state of Jharkhand. The total budgetary allotment for controlling forest fires is as follows,the 

expenditure under plan scheme is 311.79 lakhs and under CAMPA the allotment is 481.55 lakhs.The amount is used for prevention and 

suppression of the fires like fire line maintenace.

Adequacy of the amount Adequate

Mode of Utilization The allocated state level fund is distributed to the different forest fire vulnerable forest divisions much earlier than the fire season. The fund are 

utilized for fire preparedness awareness, fire prevention works like fire trenches, fire lines, fire tracing along roads and forest sectors. Fire 

fighting equipments are purchased and suitable skill trainings are provided to forest fringe villge communities and front line forest staffs to 

handle forest fire effectively. JFMS members are hired on wages as fire fighters, each forest division is provisoned by a quick response team, 

vehicle, fire fighting tool to combat forest fire at early stage itself. During post forest fire season the forest affected areas are assessed for 

damage through burnt area calculation, the affected areas are vegetatively rehabilitated through soil and moisure conservation measures and 

afforestation by indigenous fire hardy forest species.

Conservator of Forest,

Working Plan Circle, Ranchi

Budget amount to be allocated for taking remedial measures for

remedying the damage caused by forest fires during the year 2025, with

details regarding the adequacy of the amount and modes of utilization."

Natural Forest 

Fire/Manmade/ 

other fires

207

207526



Fwd: Forwarding Filled-in Proforma on Forest Fires in Compliance with NGT Order in OA No. 
425/2023 as received from the state of Kerala

============ Forwarded message ============
From: CPCB Regional Directorate Bengaluru <zobangalore.cpcb@nic.in>
To: "SHARANDEEP SINGH"<sharandeep.cpcb@nic.in>, "CHANDRA KANT DIXIT"<ckdixit.cpcb@nic.in>, "UPC I"
<upc1.cpcb@gov.in>
Cc: "Anjana Kumari"<anjana.cpcb@nic.in>, "Vivek K"<vivek.cpcb@gov.in>, "Chandra Babu Jathikartha"
<jcb.cpcb@nic.in>
Date: Sat, 26 Apr 2025 23:59:43 +0530
Subject: Forwarding Filled-in Proforma on Forest Fires in Compliance with NGT Order in OA No. 425/2023 as received
from the state of Kerala
============ Forwarded message ============

Sir, 

This has reference to CPCB HO Letter No. CM-13011/38/2025/LAW-HO-CPCB-HO/212 dated
04.04.2025 seeking information in compliance with the Hon'ble NGT order dated 17.02.2025 in OA No.
425/2023 - Deepika Khari vs. State of UP & Ors. 

In this regard,  the undersigned is directed to forward herewith the Filled-in proforma on Forest Fires,
submitted in compliance with the Hon’ble NGT Order in OA No. 425/2023, as received from the State of
Kerala (Letter No. PRO12-76-2024 dated 07.04.2025), for kind information and record, please. 

Regards

CPCB Regional Directorate, Bengaluru / सीपीसीबी क्षेत्रीय निदेशालय, बेंगलुरु

Nisarga Bhawan,A-Block, 1st & 2nd Floors / निसर्ग भवन, ए-ब्लॉक, पहली और दू सरी मंजिल
Thimmaiah Road, 7th D-Main / तिम्मैया रोड, 7वां डी-मेन          
Shivanagar, Bengaluru-560079 / शिवनगर, बेंगलुरु-560079
Telephone / टेलीफ़ोन: 080-23233739, 23233827, 23233996
Fax / फै क्स: 080-23234059

 1 Attachment(s) • Download as Zip

Mon, 28 Apr 2025 9:08:32 AM +0530

To "Akanksha Verma"<akanksha.cpcb@supportgov.in>

Cc "JULI PATEL"<juli.cpcb@gov.in>

CK
CHANDRA KANT DIXIT <ckdixit.cpcb@nic.in>


PRO12-76-2024.pdf
721.8 KB • 

4/29/25, 12:19 PM Fwd: Forwarding Filled-in Proforma on Forest Fires in Compliance with NGT Order in OA No. 425/2023 as received from the …

about:blank 1/1
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Kannan M.V.G, IFS,
Conservator of Forests & Technical
Assistant to PCCF
(Forest Managernent)

Forest I{cadquarters,
Vazhuthacaud.

Th iruvananthapuram - 14.

e-tnai l: pccl'-fl r.for?kerala.sov.in

Pro(1,2)-76/202a

A: oqtrzzztaoq
Fax : oa'ttzlztaot

Dated: 07.04.2025

l'o
The Additional Director & Head (UPC-I).
Ministry of Environnrent. Forest & Climate Change.
Govemrnent ol India.
Delhi.

Sir.

Sub:- Subrnission of Filled-in Proforma on Forest Fires in Compliance with
NGT Order in OA No. 42512023 - reg.

ftgfi'- Comrnunication frorn CPCB - No-CM- 1 30 1 l/38/2025-LAW-l]O-
CPCB-HO dated 10.03.2025

Please find enclosed herervith the duly filled profonna containing detailed

intbrmation on forest fire incidents in the State of Kerala for the year 2024, along

with proposed lneasures and proposed budget allocations for the year 2025. as

directed by the Hon'ble National Green Tribunal in its order dated 17.02.2025 in

OA No.425/2023 (Deepika Khari vs. State of U.P. & Ors.).

The information has been compiled in the tbnnat prescribed and is submitted

herervith for further necessary action.

Yo laithlullv.

Encl: As above

Conservator of Forests
PC

echni ssistant to

Y:rCF & TArPro- l 2-76-201.1-E- Lr drd 07 0l.2015.doc

(Forest
al

geinent )
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Prescribed Format for lnformation -
Forest Fire Management (Kerala)

L Name of the State/UT Kerala
2 Number offorest fire incidents in 2024 in the

State/UT
384 incidents covering around
569 Ha.

3 Causes for the forest fires, specified separately
under the categories of natural, man-made, or
any other reason Ithe reason may be specifiedl
Natural Forest Fire Number of Forest

Fire tircidents
19 incidents; approx. 28.2 ha

I approximately 5olo ofthe
incidents)

Cause Rare events like lightning
Manmade Forest Fire Number of Forest

Fire Incidents
365 incidents; approx.541.75 ha
( Approx 950/o of the incidents as

almost all are anthropogenic in
orisin )

Cause Retaliation fires,
undousedCampfi res, throwing
away butts after smoking, land
clearing, careless transit habits,
etc.

Others Forest Fire Number of Forest
Fire Incidents

Nit

Cause

4 Measures taken to remedy the damage caused by
forest fires

GIS enabled Fire plan is prepared
and implemented every year at all
Ievels. There is no difference in
remedying activities based on
cause ofthe fire.

Natural Forest Fire Soil Moisture conservation,
assisted regeneration, eco-
restoration and habitat
development.
Afforestation, weed removal,
community-led efforts IVSS/EDC)
for habitat restoration.

Manmade Forest Fire
Others Forest Fire

Preventive measures proposed for 2025 and
subsequent years

GIS enabled Fire plan is prepared
and implemented every year at all
levels.

Natural Forest Fire Risk zonation, ecological
monitoring, catchment-based
planning,

Manmade Forest Fire Community training, watcher
deployment, fire line clearlng,
early burning.

5
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Others Forest F'ire Not applicable
6 Budget amount allocated for undertaking

remedial measures for remedying the damage
caused by forest fires during the year 20?4,wirh
details regarding the adequacy ofthe amount
and modes of utilization

The remedying efforts are not
differentiatcd based on the cause
of fire, hence both are same.

Natural Forest Fire,
Manmade Forest Fire &
other Forest fires

Total Budger
Allocated

11200 lakhs

Adequacy ofthe
amount

Almost Adequate

Mode of
Utilization

Creation of firelines, control
burning, VSS/EDC assistance,
awareness, equipment

. procurement, eilploying local
watchers for patrol and
immediate response

7 Budget amount to be allocated for taking
remedial measures for remedying the damage
caused by forest fires during the year 2025, with
details regarding the adequacy ofthe amount
and modes of utilization

The remedying efforts are not
differentiated based on the cause
of fire, hence both are same.

Natural Forest Fire,
Manmade Forest Fire &
other Forest fires

Total Budget to be
Allocated

{1000 lakhs

Almost Adequate

Mode of
Utilization

VSS/EDC assistance, awareness,
equipment procurement,
employing local watchers for
patrol and immediate response

Adequacy of the
amount
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Fwd: Re: Information from Forest Department, Bhopal - Hon’ble NGT Original Application No. 
425/2023 in the matter of Deepika Khari versus State of U.P. & Ors. - reg.

============ Forwarded message ============
From: Mrs. POULAMI C PATIL <poulamicp.cpcb@nic.in>
To: "UPC I"<upc1.cpcb@gov.in>, "CHANDRA KANT DIXIT"<ckdixit.cpcb@nic.in>
Cc: "AJIT VIDYARTHI"<vidyarthi.cpcb@nic.in>
Date: Tue, 22 Apr 2025 14:04:40 +0530
Subject: Re: Information from Forest Department, Bhopal - Hon’ble NGT Original Application No. 425/2023 in the
matter of Deepika Khari versus State of U.P. & Ors. - reg.
============ Forwarded message ============

Respected sir,

Kindly find attached the required information on above subject from The M.P. Forest Department, for your record,
please.

Regards

---- On Wed, 09 Apr 2025 11:11:50 +0530 Dr. Ajeet Kumar Vidyarthi <cpcb.bhopal@gov.in> wrote ---

============ Forwarded message ============
From: UPC I <upc1.cpcb@gov.in>
To: "PCCF & HoFF MP"<pccfmp@mp.gov.in>, "pccfmp"<pccfmp@rediffmail.com>
Cc: "ms msoffice"<ms-mppcb@mp.gov.in>, "AJIT VIDYARTHI"<vidyarthi.cpcb@nic.in>, "Dr. Ajeet Kumar
Vidyarthi"<cpcb.bhopal@gov.in>, "SHARANDEEP SINGH"<sharandeep.cpcb@nic.in>, "CHANDRA KANT DIXIT"
<ckdixit.cpcb@nic.in>
Date: Mon, 07 Apr 2025 17:29:57 +0530
Subject: Reminder - Hon’ble NGT Original Application No. 425/2023 in the matter of Deepika Khari versus State of
U.P. & Ors.
============ Forwarded message ============

डॉ. अजीत कु मार विद्यार्थी
Dr. Ajit Kumar Vidyarthi
क्षेत्रीय निदेशक
Regional Director
कें द्रीय प्रदू षण नियंत्रण बोर्ड
Central Pollution Control Board
क्षेत्रीय निदेशालय (मध्य)
Regional Directorate (Central)
परिवेश भवन, पर्यावरण परिसर
Parivesh Bhawan, Paryavaran Parisar
ई-5, अरेरा कालोनी, भोपाल - 462016
E-5, Arera Colony, Bhopal  - 462016
Telephone (दू रभाष) : 0755-2775386/85
Telefax: 0755-2775587

Dr. Poulami C. Patil
Scientist B
Central Pollution Control Board
Regional Directorate (Central)

Tue, 22 Apr 2025 2:57:53 PM +0530

To "JULI PATEL"<juli.cpcb@gov.in>

Cc "Akanksha Verma"<akanksha.cpcb@supportgov.in>

UI
UPC I <upc1.cpcb@gov.in>

4/29/25, 12:16 PM Fwd: Re: Information from Forest Department, Bhopal - Hon’ble NGT Original Application No. 425/2023 in the matter of Deepi…

about:blank 1/2
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Parivesh Bhawan, E-5, Arera Colony
Bhopal-462016

Reference: 1. Hon’ble NGT Order dated 17-02-2025
                   2. CPCB Letter of even no. dated 10-03-2025

Madam/Sir,

This has reference to this office letter of even no. dated 10-03-2025 (Copy enclosed) wherein information related to
forest fire was requested by 21.03.2025 in the prescribed format (as enclosed) to comply the Hon’ble NGT order dated
17-02-2025 in Original Application No. 425/2023, in the matter of Deepika Khari versus State of U.P. & Ors.

It is informed that said information is not received till date. In order to ensure the timely submission to comply with
the Hon'ble NGT's order, it is again requested that the required information be provided by 9-04-2025. A soft copy of the
same in MS word format may also be communicated to the following email IDs: ckdixit.cpcb@nic.in and
upc1.cpcb@gov.in.
Encl.: as above                                                                                                                                                                       
                                                                                                                                                                                   Yours
faithfully,
 
 

(Sharandeep Singh)
                                                                                              Additional director & Head (UPC-I)

 1 Attachment(s) • Download as Zip


Information Forest Fire.pdf
196.5 KB • 

4/29/25, 12:16 PM Fwd: Re: Information from Forest Department, Bhopal - Hon’ble NGT Original Application No. 425/2023 in the matter of Deepi…

about:blank 2/2
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Fwd: Hon'ble NGT Oa No. 425/2023 in matter of Deepika Khari Vs State of UP & Ors. - reg

============ Forwarded message ============
From: forest mizoram <mizoramforest@yahoo.co.in>
To: "CHANDRA KANT DIXIT"<ckdixit.cpcb@nic.in>, "UPC I."<upc1.cpcb@gov.in>
Date: Thu, 17 Apr 2025 14:29:38 +0530
Subject: Hon'ble NGT Oa No. 425/2023 in matter of Deepika Khari Vs State of UP & Ors. - reg
============ Forwarded message ============

Sir, 

       

        Please find herewith the attachments on the subject as stated above.

        

     

        This is for favour of your kind information and necessary action please.

 

                             Thanking You

 

           Regards,

 

                                         KARTHIKEYAN. V

              Assistant Conservator of Forests(GIS & LEGAL)

      for Principal Chief Conservator of forests

           Environment, Forests  & Climate Change Department

                                                Mizoram

 1 Attachment(s) • Download as Zip

Thu, 17 Apr 2025 3:06:20 PM +0530

To "Akanksha Verma"<akanksha.cpcb@supportgov.in>

Cc "JULI PATEL"<juli.cpcb@gov.in>

CK
CHANDRA KANT DIXIT <ckdixit.cpcb@nic.in>

Prescribed Format for informati… .docx
24 KB • 
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Prescribed Format for information 

Sl. 
No 

Aspect Details 

1. Name of State/UT Mizoram 

 
2. 

 
Number  of forest fire incidents in 

2024 in the State/UT 
 

 
3612 

 
3. 

Causes for the forest fires, specified 
separately under the categories of 
natural, man-made, or any other 

reason ( the reason may be specified) 

 

  
Natural Forest Fire 

Number of 
Forest fire 
Incidents 

 

Cause  

  
Manmade Forest 

Fire 

Number of 
Forest fire 
Incidents 

 
3612 

Cause Jhum, Agriculture and Cultivation 

  
Other Forest Fire 

Number of 
Forest fire 
Incidents 

 

Cause  

 
 

4. 

 
Measures taken to remedy the 
damage caused by forest fires 

 

 

 Natural Forest Fire  

  
Manmade Forest Fire 

Since most of the Forest fires are caused due to 
Jhum Cultivation, there is no requirement of any 

specific remedial measure to be undertaken since 
the area is utilized for raising crop etc. 

 Other Forest Fire  

 
5. 

 
Preventive measures proposed for 

2025 and subsequent years 
 

 

 Natural Forest Fire  

  
 
 
 
 
 

Manmade Forest Fire 

The following preventive measures have been 
taken up during 2025: 

i) Meeting of State level Sub-Committee 
on fire Prevention was convened on 
27.01.2025 under the Chairmanship of 
Hon’ble Minister, EF&CC Department 
with NGOs and other line Departments 
wherein several activities were decided 
to be taken up as a preventive measure 
during 2025. 

ii) All District Level Fire Prevention 
Committee under the Chairmanship of 
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respective Deputy Commissioners have 
been actively taking the lead in Fire 
Prevention activities within their 
Jurisdiction. 

iii) Awareness Campaign on the 
detrimental effects of Forest Fire and 
its preventive measures was carried out 
through Social Media/Reels. 

iv) Observation of Fire Prevention Week, 
2025 was held during 10th-15th 
February, 2025 throughout the State 
for dissemination of harmful effects of 
Forest Fires to the Public and as an 
awareness campaign to take preventive 
measures. 

v) In order to avoid fire incidents and to 
curtail fire incidence due to Jhum 
burning, Jhum burning culminated on 
15th March, 2025 throughout the State 
after which no Jhumming is 
permissible. 

vi) Various NGOs are being engaged to 
carry out monitoring and evaluation 
activities for Fire Prevention in all the 
Districts of Mizoram. 

vii) Prize awards are being distributed to 
engage communities to actively 
participate in Fire Prevention activities 
as :- 
 

 District Level & Village Level : 
        1st Prize  - Rs 50,000 + Certificate 
        2nd Prize - Rs 30,000 + Certificate 

 3rd Prize - Rs 20,000 + Certificate 
 
viii) Strengthening and revamping of Village 

Level Fire Prevention Committee in all 
the Districts of Mizoram so that issue 
pertaining to Forest Fires can be tackled 
at the grass root level. 

ix) Regular meeting of the State Level 
Monitoring Committee on Forest Fires 
is held under the Chairmanship of the 
Principal Chief Conservator of Forests 
to monitor and review the progress of 
CSS: FFP&MS. 

x) A State Level Mock Drill was conducted 
successfully on 31.01.2025 at Aizawl in 
collaboration with other line 
Departments i.e. Land Revenue & 
Settlement Department, Disaster 
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Management & Rehabilitation 
Department and Fire & Emergency 
Services Department in order to 
simulate real time response in case of 
outbreak of Forest Fires. 

xi) A 24X7 fire control room is functioning 
actively to monitor and disseminate fire 
alerts promptly. 

xii) A 5 year Action Plan i.e Mizoram Forest 
Fire Management Plan has been 
formulated and is being utilized to 
tackle issues relating to Forest Fires 
including Post Fire Management.  

 
 

 

 Other Forest Fire  

 
 
 
 

6. 
 

 
Budget amount allocated for 

undertaking remedial measures for 
remedying the damage caused by 
Forest Fires during the year 2024, 

with details regarding the adequacy 
of the amount and modes of 

utilization 

During 2023-24, under the main source of fund for 
Preventing Forest Fires, CSS: Forest Fire Prevention 

& Management (FFP&MS), MoEF&CC have not 
released fund for the entire year for the State of 

Mizoram and therefore there are no budget 
allocated for undertaking remedial measures for 

remedying the damage caused by forest fires during 
the year 2024 except from FFP & MS Tribal Sub plan 

and Compensatory Afforestation Fund 
Management and Planning Authority  (CAMPA) 

  
 

Natural Forest 
Fire 

Total Budget 
allocated 

 

Adequacy of the 
Amount 

 

Modes of 
Utilization 

 

  
 
 
 
 
 
 
 
 
 
 

Manmade 
Forest Fire 

Total Budget 
allocated 

      FFP&MS Tribal Sub Plan    = ₹ 19.1888   Lakhs 
CAMPA                                = ₹ 69.31972 Lakhs 
Total Amount                     = ₹ 88.50852 Lakhs 

Adequacy of the 
Amount 

 

 
 
 
 
 

Modes of 
Utilization 

 
FFP&MS Tribal Sub Plan 

 

Sl 
No. 

 
Item 

 
Unit  

Total 
Amount ( 
in lakh) 

 
1. 

 
Procurement of TATA 

Yodha 4x4 
 

 
1 

Nos. 

 
12 

2. Construction of Water 
Storage tank 

1 
Nos. 

5 

 Pre-fire season   
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3. 

workshops for co-
ordination among line 

Departments and 
elected bodies of 

NGOs  

 
LS 

 
0.27 

4. Construction of Check 
Dam Loose Boulder 

 

0.25 
x 4 

Nos. 
 

 
1.00 

5. Construction of Check 
Dam Loose Boulder 

0.25 
X 3 

Nos. 

 
0.75 

6. Construction of Check 
Dam Loose Boulder 

0.16
88 

0.1688 

Total  19.1888 

 
CAMPA 

 

 
Sl. 

No. 

 
Item 

 
Unit 

Total 
Amount 
in Lakh 

1. Engagement of fire 
watcher for 3 months 

85 
Nos. 

29.07 

2. Maintenance of fire 
lines 

468.
02 
km 

40.24972 

Total 69.31972 
 

  
 

Others Forest 
Fire 

Total Budget 
allocated 

 

Adequacy of the 
Amount 

 

Modes of 
Utilization 

 

 
 

7. 

Budget amount allocated for taking 
remedial measures for remedying the 
damage caused by Forest Fires during 
the year 2025, with details regarding 

the adequacy of the amount and 
modes of utilization 

 
An amount of ₹ 79.93 lakh was received as 1st 

instalment of Central share with ₹ 8.77 lakh as State 
Matching Share under CSS: Forest Fire Prevention & 

Management which was utilized. 

  
 

Natural Forest 
Fire 

Total Budget 
allocated 

 

Adequacy of the 
Amount 

 

Modes of 
Utilization 

 

  
 
 
 
 

Manmade  

 
Total Budget 

allocated 
 

CSS                    = ₹ 78.93 
SMS                   = ₹ 8.77 
Total Amount = ₹ 87.7 

Adequacy of the 
Amount 
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Forest Fire 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Modes of 
Utilization 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
CSS 

 
 
 

 
Sl 

No. 

 
Item of Work  

 

 
Unit 

 

 
Total 

Amount 

 
1. 

 
Engagement of 

Firewatcher  
 

 
47 

nos. 

 
23.688 

 

2.  Creation of Fire line 128 
kms 

19.456 

3. Maintenance of Fire 
line 

203 
kms 

10.896 

4. Controlled burning 45.7 
kms 

2.6619 

5. State Level Fire 
Prevention 

Committee at State 
Level 

 
LS 

200,000.
00 

6. Awareness Campaign LS 500,000.
00 

7. Fire fighting 
equipments 

2 
lakh 

1,000,00
0.00 

8 Imprest Money ( 5% 
of sub total ) 

 
LS 
 

365,000.
00 

9. Short Term Survey ( 
3% of sub total ) 

 
LS 
 

219,000.
00 

 Total 78.93 

 
SMS 

 

Sl 
No. 

 
Item of Work  

 

 
Unit 

Total 
Amount 

 
1 

 
Construction of Water 

Storage Structure 
 

 
1 

 
5.00 

 
 

2 

Training & Capacity 
building on fire 

fighting methods for 
frontline staff, NGOs 

and village 
communities 

 
 

3 
nos. 

 
 

3.78 

 Total 8.77 
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Other Forest 
Fire 

Total Budget 
allocated 

 

Adequacy of the 
Amount 

 

Modes of 
Utilization 
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  Contact your DA


 Mail contains 425 

Results from Email • Save this search

    |   |  
 






Click here to search
across Apps

 Fwd: Hon’bl… MAR …

UPC I

 Fwd: Furnis… MAR …



UPC I

 Fwd: Hon'bl… MAR …





UPC I

 Fwd: Hon'bl… MAR …



CHANDRA …

 Fwd: APFD … MAR …



CHANDRA …

 Fwd: Hon'bl… MAR …



CHANDRA …

 Fwd: DF&… MAR …



CHANDRA …

 Fwd: Hon'bl… MAR …



CHANDRA …

 Fwd: Hon’bl… MAR …



CHANDRA …

 Fwd: Hon'bl… MAR …



CHANDRA …

 Fwd: Hon'bl… MAR …





Danish Meena

Fwd: Re: Orde…  MAR 5





PR Division

 Redressal of… DEC 3…





















Last 7 days

Earlier in March

2024

     

Fwd: DF&WL - Information submitted to Central Pollution Control Board with reference to 
Hon’ble NGT Original application No. 425/2023 in the matter of Deepika Khari versus 
State of U.P & Ors.

============ Forwarded message ============
From: Kalaiselvan S <s.kalaiselvan81@py.gov.in>
To: "ckdixitcpcb"<ckdixit.cpcb@nic.in>, "upcl1cpcb"<upcl1.cpcb@gov.in>
Cc: "Conservator Of Forests Puducherry"<cf@py.gov.in>
Date: Fri, 21 Mar 2025 21:10:17 +0530
Subject: DF&WL - Information submitted to Central Pollution Control Board with reference to
Hon’ble NGT Original application No. 425/2023 in the matter of Deepika Khari versus State of U.P
& Ors.
============ Forwarded message ============

Please find attachement of the information to be submitted to Central Pollution Control Board
with reference to Hon’ble NGT Original application No. 425/2023 in the matter of Deepika Khari
versus State of U.P & Ors.

A.O (F)

 1 Attachment(s) • Download as Zip

Reply • Reply All • Forward • Edit as new

• 

  FRI MAR 21 10:31 PM •  • INBOX

Akanksha Verma , JULI PATEL  

CK



CHANDRA KANT DIXIT    | 

Information to CPCB.docx
19.8 KB • 

01/04/2025, 16:39 Search - Mail (juli.cpcb@gov.in)

https://workplace.mgovcloud.in/#mail_app/search 1/1
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Information submitted to Central Pollution Control Board with reference to Hon’ble 

NGT Original application No. 425/2023 in the matter of Deepika Khari versus State of 

U.P & Ors. 

S.No. Aspect Details 

1.  Name of the State/UT PUDUCHERRY 

2.  
Number of forest fire incidents in 2024 in the 

State/UT 
Nil 

3.  

Causes for the forest fires, specified 

separately under the categories of natural, 

man-made, or any other reason (the reason 

may be specified) 

Not applicable 

 

 

Natural Forest 

Fire  

Number of Forest fire 

Incidents 

Cause 

Manmade 

Forest Fire 

Number of Forest fire 

Incidents 

Cause 

Others Forest 

Fire 

Number of Forest fire 

Incidents 

Cause 

4.  
Measures taken to remedy the damage 

caused by forest fires a. Selection and Planting of Fire tolerant 

tree species  

b. Micro water shed based tree planting 

c. Forest Fire line & Forests protection road 

for fire safety inside Forest area 

d. Deployment of Fire watchers and 

established watch tower 

e. Regular awareness program is being 

conducted  

 

Natural Forest Fire 

Manmade Forest Fire 

Others Forest Fire 

5.  
Preventive measures proposed for 2025 and 

subsequent years 
a. Selection and Planting of Fire tolerant 

tree species  

b. Micro water shed based tree planting 

c. Forest Fire line & Forests protection road 

for fire safety inside Forest area 

d. Deployment of Fire watchers and 

established watch tower 

 

Natural Forest Fire 

Manmade Forest Fire 

Others Forest Fire 
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S.No. Aspect Details 

e. Regular awareness program is being 

conducted 

6.  

Budget amount allocated for undertaking 

remedial measures for remedying the damage 

caused by forest fires during the year 2024, 

with details regarding the adequacy of the 

amount and modes of utilization; 

 Budget used for Prevention & control 

measures of Forests Fire.  

 Sanction issued by GOI,dt 14.11.2022 - 

Rs.201.58 lakhs 

 Fund Released by GOI in 2023-24 - 

Rs.50.40 lakhs 

 Expenditure incurred in 2023-24 - 

Rs.19.00 lakhs 

 Balance available in SNA Account - 

Rs.31.40 lakhs 

 Fund released in 2023-24 and 2024-25 - 

Nil 

 Amount Proposed in BE 2025-26 - 

Rs.151.18 lakhs 

 

Natural Forest Fire 

 Total Budget Allocated  

Adequacy of the amount 

Mode of Utilization 

Manmade Forest 

Fire 

 Total Budget Allocated  

 Adequacy of the amount 

 Mode of Utilization 

Others Forest Fire 

 Total Budget Allocated  

 Adequacy of the amount 

 Mode of Utilization 

7.  

Budget amount to be allocated for taking 

remedial measures for remedying the damage 

caused by forest fires during the year 2025, 

with details regarding the adequacy of the 

amount and modes of utilization.” 

 Amount Proposed in BE 2025-26 - 

Rs.151.18 lakhs 

 

Natural Forest Fire 

 Total Budget to be 

Allocated  

 Adequacy of the 

amount 

 Mode of Utilization 

Manmade Forest Fire 

 Total Budget to be 

Allocated  

 Adequacy of the 

amount 

 Mode of Utilization 

Others Forest Fire 

 Total Budget to be 

Allocated  

 Adequacy of the 

amount 

 Mode of Utilization 
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Government of Punjab,
Department of Forests & Wildlife Preservation

O/o Principal Chief Conservator of Forests (HoFF)
Forest Complex, Sector-68, Sahibjada Ajit Singh Nagar

(Forest Working-III Branch)
To
       

        Sh. Sharandeep Singh
        Additional Director & Head (UPC-1)
        Central Pollution Control Board
        Ministry of Environment, Forest & Climate Change
        Govt of India
        Parivesh Bhawan, East Arjun Nagar
        New Delhi-110032
       
        No.8/293/25/FW-3/Meeting/I/1075042/2025
         Dated: 11-04-2025       
 

Sub:         Hon’ble NGT Original Application No.425/2023 in the
matter of Deepika Khatri Versus State of U.P. & Ors. 

Ref:         Your letter No CM-13011/38/2025-LAW-HO-CPCB-
HO/10019 dated 10.03.2025 

               With reference to the above mentioned subject, the information of
Department of Forests & Wildlife Preservation in the prescribed format is as
under:-
 

Sr. No. Aspect Reply

1. Name of the State/UT Punjab

2.
Number of forest fire incidents
in 2024 in the State/UT

There are 366 forest fire
incidents took place in the state
of Punjab in the year 2024.

3.

Causes for the forest fires,
specified separately under the
categories of natural, man-made,
or any other reason (the reason
may be specified)

The causes for the forest fires
are as under:-
 
Natural causes:

FOREST-FW0FW-3(MEET)/6/2025-FW I/1075042/2025
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Natural
Forest Fire

Number of Forest
fire Incidents

1. Lightning
2. High temperature- low
humidity

Manmade causes:
3. Negligence of people (for
example burning of leaves
along forest area etc.)
4. Stubble burning by
farmers   adjoining forest
area.

 
 

Cause

Manmade
Forest Fire

Number of Forest
fire Incidents

Cause

Others
Forest Fire

Number of Forest
fire Incidents

Cause

4.
Measures taken to remedy the
damage caused by forest fires

T h e steps taken by the
Government to prevent forest
fire and to protect the country’s
forest and wildlife in the  State
of Punjab are as under:-
1)       State Level Monitoring
Committee of Forest Fires for
effective Implementation of the
National Action Plan on Forest
Fire (NAPFF) has been
constituted vide letter No.
11261-67 dated 28-1-2020.
2 )  Fire Zone Maps have been
created to analyse forest
fire vulnerability.
3 )  The mobile numbers of the
officers and field staff have
been registered on FSI website.
Immediately on the receipt of
SMS alerts from FSI Dehradun,
action is taken by the concerned
field staff on the field.
4) Forest fire control room have
been set up in each Division
including Head Office of the
department.

 
Natural Forest Fire
Manmade Forest Fire
Others Forest Fire

5.
Preventive measures proposed
for 2025 and subsequent years

 

Natural Forest Fire

Manmade Forest Fire
Others Forest Fire

FOREST-FW0FW-3(MEET)/6/2025-FW I/1075042/2025
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5)  Awareness generations
among the general public with
emphasis on the areas
neighbouring forest etc.
have been under taken.
6) A toll free Helpline
No.             1800-180-2323
(24x7) has been created by the
Department. In case of
occurence of forest fire
anywhere in the state, public
may inform department on this
toll free number.
 

6.

Budget amount allocated for
undertaking remedial measures
for remedying the damage
caused by forest fires during the
year 2024, with details
regarding the adequacy of the
amount and modes of
utilization;

    The Govt of India has
released an amount of Rs.36.79
lakh (Centre Share) against the
approved Annual Action Plan of
Rs.245.26 lakh and the
matching State Share of which
is Rs. 24.53 lakh. Therefore, the
department received a total of
Rs.61.32 lakh during the year
2023-2024, out of which
Rs.41.47 lakh were utilized by
the department. These funds
have been released to Divisional
Forest Officers (Territorial) for
procurement of fighting
equipment, for the awareness
 campaign and for Training &
capacity building on firefighting
methods for Frontline staff,
NGOs and village communities.
    The Govt of India has
released an amount of Rs.10.73

 

Natural
Forest Fire

 Total Budget
Allocated
Adequacy of the
amount

Mode of Utilization

Manmade
Forest Fire

 Total Budget
Allocated
Adequacy of the
amount

Mode of Utilization

Others
Forest Fire

 Total Budget
Allocated
Adequacy of the
amount

FOREST-FW0FW-3(MEET)/6/2025-FW I/1075042/2025
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Mode of Utilization Lakh (Centre Share) against the
approved Annual Action Plan of
Rs.35.76 Lakh and the matching
State Share of which is Rs.7.15
Lakh. Therefore, the
department received a total of
Rs.17.88 lakh during the year
2024-2025.  A part from this
unspent balance of Rs.19.85
lakh (Rs.11.91 Lakh Central
Share and Rs. 7.94 Lakh State
Share) is lying in SNA account.
These funds have been released
to Divisional Forest Officers
(Territorial) for procurement of
Fighting equipments, for the
awareness  campaign and for
Training & capacity building on
firefighting methods for
Frontline staff, NGOs and village
communities.
 

7.

Budget amount to be allocated
for taking remedial measures for
remedying the damage caused
by forest fires during the year
2025, with details regarding the
adequacy of the amount and
modes of utilization.”

 

Natural
Forest Fire

 Total Budget to be
Allocated
Adequacy of the
amount
Mode of Utilization

Manmade
Forest
Fire

 Total Budget to be
Allocated
Adequacy of the
amount
Mode of Utilization

Others
Forest
Fire

 Total Budget to be
Allocated
Adequacy of the
amount
Mode of Utilization

      
         This is for your information & necessary action please.
 

                                                PRINCIPAL CHIEF CONSERVATOR OF
FOREST (HOFF)

11-04-2025 
 

Endst. No.  I/1075042/2025       Dated:  11-04-2025
 
      A copy is forwarded to  the following for information & necessary action
please:-
1. Member Secretary, Punjab Pollution Control Board, Vatavaran Bhawan,
Nabha Road, Patiala (Punjab).
 

FOREST-FW0FW-3(MEET)/6/2025-FW I/1075042/2025
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2 . Ms Deeksha Garg, Senior Scientific Assistant,  Central Pollution
Control Board (CPCB), Regional Directorate, Chandigarh.                         
                                                 

      PRINCIPAL CHIEF CONSERVATOR OF FOREST (HOFF)
11-04-2025
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No.F. I 9(4)tLegaltHe_F or-2}tLoose/ $ 1 1
Goverrunent of Tripura

Office of the Principal Chief Conservator of Forests
Tripura, Agarlala

MOST URGENT
E-mail

Date:[J t 0] tzozsTo

The Additionat Director & Head (UPC_D
Parivesh Bhawan, East Arjun Nagar, New Delhi_110032
X" IF&CC, Government of Inclia
Em ai I : g3t i .Cpgbi@gqr:IV ckrl i,54ap gb@gl c.-i !

I

Sub-f ect: Hon'ble NGT original Applicatio nNo. 42512023 inthematter of Deepika Khari versus Stateof U.p. & Ors.

Ref: Yoirr office letter No-CM -13011682025-LAW-Ho-cpcB-Ho dated March 10"2025.

Sir,

with reference to the subject cited above, I am directed to enclose herewith the requiredinfonnation/reply as sor-rght by the Ministry in comection with Hon,ble NGT original Appiication No.42512023 in the matter of Deepika Khari versus state of U.p. & ors.

This is for fovour of your kind information and doing the needful please.

Enclo; As s,tated above.
You2&ir{rfulty.

tL lu tetazlps-
(Animesh Das, iFS)

Deputy Conservator of Forests
(Forest Protection)
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Prescribed Format for Information
st.
No.

Aspect Details

I Nanre of the State/UT
Number of forest fire ir-rcidents in 2024 in the
State/UT

of fire alerts received from FSI Porlal for
Tripura is around 2383 for year 2024 and the number of

in GIS domain found to be 321

The number

locations after
J Causes for the forest fires specified separately

under the categories of natural. t.nalt-r.nacle or
other reason the reason n-r bes

Number of Forest Fire
Incidents

Ni1Natural Forest Fire

Cause

Number of Forest Fire
Incidents

The number of fire alefis received from FSi porral for
is around 2383 for 2024Manmade Forest Fire

Cause
orest Fire is rnainly restricted to Ground fire in the

state of Tripura. Shifting cultivation is considered to be
the main reason fbr such incidence.

The F

Number of Forest Fire
Incidents

NilOthers Forest Fires

Cause
4. Measures taken to remedy the damage caused by

the tbrest fires?
Natural Forest Fire

Manmade Forest Fire

rrleasul'es are being taken by tlie Tripura
Forest Deparlrnent to enhance the monitoring.
prevention, and management of forest fires:-
l. Fire fighting equipments have been made available in
various fbrest field offices to control forest fire.
2. Field Officials have been registered with the Forest
Fire Alert System of FSI for getting real time alerts.
3. Maintenance of fire lines are being done in fire prone
areas befbre and during fire season.
1. Fire Watclrers/Van Mitras are being engaged in
GPs/VCs fbr rnonitoiir,g of fire in fbrests.
6. Awareness programme are being conducted
periodically involving JFMC and local villagers.
7. Pamphlets with 'Do's' and ,Don,ts, fbr prevention
and control of fire are being distributed to common
people, etc.
B. JFMCs, Fire Watchers, Frontline staft-s in the fire
pl'one areas are being rnobilised as per the need and also
frequent meeting with the JFMC members are being

The following

to I over the area.
Others Forest Fires

ve measllres proposed to be taken ior
preventing forest fires during the year 2025 and
the fbllowing years?

Preventi5

Natural Forest Fire

measures proposed to be taken for preventing
dLrr"ing_tlre year 2025 and the fbllowing years

L Emphasis will be given for creating fire lines
and maintenance of older fire lines around the
vulnerable areas.

2. No. of registered users in the FSi portal will be
increased.

Preventive
fbrest tires
are given belorv:-

{L

I

2.

f

270

270 589



Manmade Forest Fire
J

4

5.

6.

soil

firepre- alerts aonDisseminating boundtimely
willmanner be moleglven importance.

Increas anding moisture conservati on
reglme by more Ccreating ;heck lndams the
fbrest areas llwl thebe priority

ontrolC to reducebuming forest floor biomass
wil be taken beforeup onsetthe flreof season.

ofIntegration FiRM wi FSIthapp SA1erl ystem
wil mbe ade.Others Forest Flres

Budget amount allocated for underlaking
rem dial measLlres fbr therernedyi ng damage
caused lorestby frres the 2 402dirrirrg veaf rh\,V I
details l-)regardi theofuacvadeq anroultl and
modes of olr.utilizati

BudgetTotal
Allocated

of tl-reAdequacy
amount

Natural Forest FiG

ofMode uri lization
BLLd-eetTotal

AIIocated
CSS: FFPM S
share) (90: I 0)

cheme: 1333. lakhs +(Central share State
2024-25during

CAMPA: 8.58 takhs 2024-2s.
of theAdequacy

an.loLlltt
Not adequate

Manrracle Forest Fire

Mode of Utilization CS FFPM Scheme Through NodalSingle Agency
A(SN ) System.

CAMPA:- Treas
BudgetTotal

Allocated

of theAdequacy
amount

Others Forest Fires

Mode of Utilization
7

utilizati

amoBudget unt to be allocated fbr oftaking
remedial measures for rented thengyr damage
caused the fblest fiby res du thering 2025year

ith lsdetai 11regardi of{}b theadeq Lracy an.tctr-rt'tt
and nrodes fo ot'i.

Total Budget to be
Allocated

of theAdequacy
amoLlnt

atural Forest FireN

Mode of Utilization
otal Budget to beT

Allocated

APO for Forest Fire prevention and
2025-25 is RS. e: lakhs

Control Operations

(tentati

APO fbr CS FFPM forScheme YF 202 5-26 likeS Iy
beto Rs. 3 6 22J akhs However). on an

Rs 5 0-60 Iakh S
avefage fund S received for SSC FFPM
Scheme.

under CAMpA for F.y

o1' theAdeqiracy
atroLlnl

The orratepresent allocation Cunder SS FFPM Scheme
notIS onC tosidered be

Manmade Forest Fire

Mode of Utilization C S S: FFPM Scheme 1nS NodalThrough gle Agency
ASN Systern.

CAMPA: - Treas
Total Budget to be
Allocated

of tlreAdeqr"racy
antount

Others Forest Fires

Mod e olUtilization

|.._

t
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Fwd: Hon'ble NGT OA No. 425/2023 reg.

============ Forwarded message ============
From: Nodal Forest Fire Uttarakhand <nodalforestfire.uk@gmail.com>
To: <ckdixit.cpcb@nic.in>, <upc1.cpcb@gov.in>
Date: Thu, 17 Apr 2025 13:09:06 +0530
Subject: Hon'ble NGT OA No. 425/2023 reg.
============ Forwarded message ============

Respected sir,
Please find attachment

With Best Regards,

Additional Principal Chief Conservator of Forests,
Forest Fire & Disaster Management,
Uttarakhand, Dehradun.
Phone +91 135 2744559

                                                    

 1 Attachment(s) • Download as Zip

Thu, 17 Apr 2025 1:28:42 PM +0530

To "Akanksha Verma"<akanksha.cpcb@supportgov.in>

Cc "JULI PATEL"<juli.cpcb@gov.in>

CK
CHANDRA KANT DIXIT <ckdixit.cpcb@nic.in>


NGT OA No 425.pdf
365.4 KB • 

4/29/25, 12:04 PM Fwd: Hon'ble NGT OA No. 425/2023 reg.

about:blank 1/1
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Fwd: Submission of the information regarding Hon'ble NGT in the matter of Deepika Khari related.

============ Forwarded message ============
From: PCCF HoFF WB <pccfhoff.office-wb@gov.in>
To: "CHANDRA KANT DIXIT"<ckdixit.cpcb@nic.in>, "UPC I"<upc1.cpcb@gov.in>
Date: Mon, 28 Apr 2025 17:16:49 +0530
Subject: Submission of the information regarding Hon'ble NGT in the matter of Deepika Khari related.
============ Forwarded message ============

Dear Sir/Madam,

Attached please find herewith the document related to submission of the information regarding Hon'ble NGT in the
matter of Deepika Khari.

Thanks & Regards,
_______________________________
Principal Chief Conservator of Forests,
Head of Forest Force,
Directorate of Forests,
Government of West Bengal,
Aranya Bhaban, Block: LA/10A,
Sector-III, Saltlake City,
Kolkata-700106.
EPABX: 033 2335-7751/8581

 1 Attachment(s) • Download as Zip

Mon, 28 Apr 2025 6:26:35 PM +0530

To "Akanksha Verma"<akanksha.cpcb@supportgov.in>

Cc "JULI PATEL"<juli.cpcb@gov.in>

CK
CHANDRA KANT DIXIT <ckdixit.cpcb@nic.in>

Matter of Deepika Khari.pdf
Scanning Virus 

4/29/25, 12:22 PM Fwd: Submission of the information regarding Hon'ble NGT in the matter of Deepika Khari related.

about:blank 1/1
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Anuj Bhandari <anujbhandariaor@gmail.com>

Report on behalf of CPCB O.A. No. 425/2023 Served to the other side Respondent
Advs.
1 message

Anuj Bhandari <anujbhandariaor@gmail.com> Fri, May 2, 2025 at 8:03 PM
To: secy-moef@nic.in, pccf-forest-uk@nic.in, moef.ddn@gmail.com, dgfsi@fsi.nic.in, neeraj.sharma@forest.uk.gov.in,
mscb.cpcb@nic.in

Complete Report at

 Report OA 425 OF 2023.pdf

tached herewith.

607

https://drive.google.com/file/d/1kVuQja6d8yzY5VhXIN6htfTGdpVoLzVl/view?usp=drive_web
pc
Typewritten text
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